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Order of the Tribunal 

2.7901 .'' 	
r.S.Sarma, appearing for thsappli 

cant, mentions that by impugn order dated 
Its 	application 	is In form 2952OO1 the applicaU 	who was working as 

in 	 . 

."fLk'd vide 
Fishery 	ciei. Principal. Scientist, Fieh. and 

........ CF. 9arapani, has been transferred to the Tripur 

1<s 	kpo 	d 	vide Centre, Lsmbucherra, Tripura to the post of 
:)/•o, 	

. SaniorSciantist gind ør.8.K.Mahepatra, SaniL. 
....... ted.. .U:.. £pi. 

Scieiet, has been asked• to take over the 

charge as Principal Scientist, Fish and rM  
ry. As a rasultp Or' 9.K.ha0atra who is 

it 
junior to the applicant ba9 been posted. to 

'esnior poet 'and the applicant who was workir 

- 

as Principal Scientist would be røprti 

him. 
 

Mr,8.C.Dss, appearing for the rasp 

etahowavàr, state4 that by order dated 

21-62001 the post of Principal. Scientist, 

flab and fiehar, has been tranafersed to 

• 	. 	 . 	 , embucherra. It appears that this order has 
• 	. 	, 	 . been received by the applicant. Hespon' 

dent5 are directed tO srve the copy of the 

order dated 21-6-.2001 to the applicant. 	
,1 

List for hearing on 6..7-2001 • Raspons 

dents may file written statement before the 

date. In the masnwhila status quo shall conU 

h 

M 
fo 
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6.7.2001 Heard Mr 	B.K. 	Shárma, 	learned 
Sr. 	Counsel 	for 	the 	applicant 	assisted 
by Mr S. Sarma, 	learned 	Advocate 	and 
also 	Mr 	B.C. 	Das, 	learned 	counsel 	for 

eg the 	respondents. 	Mr 	B.C. 	Das, 	opposing 

'I 
the 	application 	has 	stated 	that 	the 

applicant was transferred to Lembucherra 

Tripura 	alongwith 	the 	post. 	The 
application 	is 	admitted. 	Records 	are 
called for. 	The respondents are directed 
to 	file 	written 	statement 	within 	four 1 1 
weeks 	from 	today. 	In 	the 	meantime 	the 
interim 	, order 	dated 	2.7.2001 	shall 
continue. 

List 	again 	on 	8.8.2001 	for 

orders. 

Vice-Chairman 
nkm 

170.01 'C:onsidering the facts of the case, 

we are of the view that the case may be 

heard in final and acCordingly the case 
: is listed for hearing :Ofl 68.2001 instead 

of 8.8.2001 	for orders. 

Meanwhile respondents miy file written 
H statement within'tw6 weeks from today and 

the applicant iay file roinder, if any, 
• on or before the next date. 

T Member 	 ViceC:hairman 

OG.;8,pI Uritten has been filed on 6/8/01. The 
JL  respondents are asked to file written statement 

within 2 weeks from 17/7/01. However, considering 
facts and also a 	g Shri B.C.Oaa for respo 

has l  
dents, the written atatamentLacepted. 

List the matter for hearing 21/8/UI. 

I" 	
•-•• 

------- 
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Order of the Tribunal 

21418101* 	List it bel'ore Single 8nchor, 1 23/8/01 for hearing. 
C C! 

Mambgr 	 Vica.Chajrman 
mb 

23.&2001 	 Heag remained inconcluaive. List 

again on 30.8.01 foi further hearing. The 

respondePts shall produce the relevant records. 

Vice-C hair an 

nkm 
' 

I
1' 1 30 8 01 Mr.8.C.0as, learned counsel for the 

/ repondente submitted that in uiew of the 

j situätljon at Shillang, the respondents could not 

. POdUCC, the records today.SO, he requested for 

I 	 for short adjouxrnsnt. 

Liat on 19/9/01 for 	xiproduce 

I 	I 	of records and further hearing. 

Uic.-Chairman 

mb / 
Cc• A&~"~bW 19.901 	Despite time granted the respondents 

f iled 	to 	produce 	the 	connected 
records. Mr. B.C. Das, learned counâel 

fr the respondents again prays time to 

• 	 poduce records. 	Time allowed till 
2 .9.2001. . List the matter on 28.9.2001 
f r hearing. If no records are produced 
b 	the. 	respondents 	hearing 	shall 

• 	 p odeed. 	 •• 

• 	

. 	 Vice-Chairman 

trd 	 . 
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DATS CE ECI,SICN 	 . 

Dr B : K. Mandal 	 APPLICANT(S) 
.  

Mr I.K. Sharma, Mr S. Sarma, Mr U.K. Nair and 
M 	

ti 
Das. ..,. 	.. 	.7AT/(4'T 	T'(5 IJ APt-LIUANT( ,s 

VERSUS 

The nion of India and others 	 . 	 RESPcTT)ENT() 

MF I.N. Choudhury and Mr B.C. Das ._ 	 THU 
...............- 	 RESPONDENTS. 

ThE )NbLE 	MR JUSTICE D.N. CHOWDHURY, VICE-CHAIRMAN 

ThE LON 'SLE 

1. 71hether Reporters of local papers may be allowed to see 

the judgment ? 

2 	To be rserred to the R.porter or not 7 	. 	. 

3. 	nster their Lcrdshlps vih to See tne fair copy of tee 

judonent ? 

4 	:.,iether the judgment :L to be circuiated to the other 

I 	Benches ? 

Judgment delivered by Hon 'ble 	Vice-Chairman 



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI B.ENCH 

Original Application No.235 of 2001 

Date of decision: This the /j' day of October 2001 

The Hon'ble Mr Justice D.N. Chowdhury, Vice-Chairman 

Dr Binoy Krishna Mandal, 
Working as Principal Scientist 
(Fish & Fishery Science), 
ICAR Research Complex for NEH Region, 
Barapani, Meghalaya. 	 Applicant 

By Advocates Mr B.K. Sharma, Mr S. Sarma, 
Mr U.K. Nair and Ms U. Das. 

- versus - 

The Union of India, represented by the 
Secretary to the IC A R, 
Krishi Bhawan, New DeThi. 

The Director General, 
Indian Council of Agricultural Research, 
KrishI Bhawan, New DeThi. 

The Director, 
ICAR Research Complex for NEH Region, 
Barapani, Meghalaya. 	 ......Respondents 

By Advocates Mr K.N. Choudhury and Mr B.C. Das. 

ORDER 

CHOW DHURY. J. (V.C.) 

The legitimacy of the order of transfer and posting of the 

applicant from Indian Council of Agricultural Research Complex 

Headquarters, Umiam to Indian Council of Agricultural Research Complex, 

Tripura Centre, Lembucherra vide order dated 29.6.2001 is the subject 

matter of the controversy that requires adjudication. A thumb-nail sketch 

of the basic facts relevant for the purpose of adjudication are outlined 

hereinbelow: 

The applicant at the relevant time was holding the post of 

Principal Scientist (Fish and Fishery Science) in the Indian Council of 

Agricultural Research, Research Complex for NEH Region, U miam, 

Meghalaya (hereinafter referred to as IC A R). 
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The ICAR Research Complex for NEH Region was established 

in the year 1975 with a view to aid and assist the agricultural development 

in the NEH Region of the country. It is the pioneering institute of its 

kind set up by IC A R that em corn passes all the disciplines of agriculture, 

horticulture, animal sciences, agricultural engineering, agroforestiy and 

fishery to cater to the research needs of the tribal areas of the N EH 

Region including Sikkim. The headquarters of the institute is located 

in Meghalaya (U miam in Barapani), while its regional centres are located 

at Basar (Arunachal Pradesh), Imphal (Manipur), Kolasib (Mizoram), 

Jharnapani (Nagaland), Lembucherra (Tripura) and Gangtok (Sikkim). 

While the applicant was serving as Principal Scientist (Fish 

and 	Fishery Science), 	the 	im pugned 	order dated 29.6.2001 was 	passed 

transferring and 	posting 	the 	applicant from the Complex Headquarters, 

U mia m to the IC A R, Tripura Centre, Le m bucherra with irn m ediate effect. 

The full text of the aforementioned order is reproduced below: 

"No.RC(P)61/76 	 Dated Umiam, the 29th June, 2001. 

ORDER 

In the interest of Public Service and in pursuance of 
Councils, letter D 0/PS/D D C/N R M/2001-456 dated 21.6.2001, 
Dr. B.K. Mandal, Principal Scientist (Fish & FisherScience), 
is hereby posted and transferred from this Complex Hqrs., 
Umiam to ICAR Research Complex for NEH Region, Tripur 
Centre, Lembucherra, West Tripura. 

He is also stand relieved from his duties with effect 
from 30.6.2001 (A.N.), so as to enable him to join at his new 
place of posting. 

T.A./.D.A. and Joining time is admissible to him as per 
rules." 

The above order is assailed in this proceeding as arbitrary, discriminatory 

and unlawful. 

The respondents contested the application and sub mitted their 

written statement denying and disputing the claim of the applicant. In 

answer to the plea raised by the applicant that the applicant was 

transferred to a place where thee was no such post, known as Principal 

Scientist, the respondents stated that the applicant was transferred to 

Lembucherra alongwith the post of Principal Scientist. It was also cotended 

that the post of Joint Director is a post of Research Management position 

and......... 
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and the post of Principal Scientist is a post subordinate to the Joint 

Director and that under those circumstances there was no illegality in 

posting the applicant at Lembucherra. The respondents also stated that 

his substitute Dr B.K. Mahapatra, Senior Scientist assumed the charge 

of In-charge Fisheries Division on 30.6.2001. The respondents in the written 

statement also mentioned that the transfer order dated 29.6.2001 was 

issued pursuant to the letter dated 21.6.2001 issued by the Deputy Director 

General, IC AR. By the said D.O. letter dated 21.6.2001 the respondent 

No.3 was asked to post the applicant at ICAR, Tripura Centre because 

his services were required there to serve the public interest. In the written 

statement the respondent No.3 	also mentioned that the minutes of the 

visit 	of 	the 	I-Ion'ble 	Chief Minister of Tripura to IC AR, Tripura Centre 

on 11.1.2001 as well as the letter dated 26.3.2001 issued by the Chief 

Secretary, Tripura to the Corn missioner and Secretary, Fishery. It was 

in the above context the Chief Secretary, Tiipura sent a D.O. letter 

dated 13.6.2001 to the respondent No.2 with a request to post a Scientist 

of Fisheries Discipline in the Centre im mediately to take up study on 

various aspects concerning develop m ent of Fisheries in the State. It gas.. 

pursuant to the letter dated 	13.6.2001 that the Office of the respondent 

No.2 	wrote the D.O. letter 	dated 21.6.2001, pursuant to which 	the 

impugned transfer order was issued. 

5. 	The legitimacy of the action of the respondents is the key 

issue requiring adjudication in this proceedin. Mr B.K. Sharma, learned 

Sr. Counsel, assisted by Mr S. Sarma, learned Advocate, contended that 

the order of transfer was passed patently in contravention of the 

Agricultural Scientific Service Rules and more particularly the transfer 

policy 	afted in Chapter 5 of Rule 20 of the Rules. The learned Sr. 

Counsel sub mitted that the rules and the policies of the IC A R are equally 

binding on the respondents. As per. Clause 3 of the Transfer Policy 

Scientists over 55 years of age was not to be disturbed fro m the existing 

place of their work without their consent as far as possible. Referring 

to the rules, 	the , learned 	Sr. Counsel pointed out that the respondents 

fell into 	error 	in transferring the 	applicant unilaterally without taking 

him ......... 
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him into confidence. The normal rule is that an officer above 50 years 

of age was not to be transferred an in the instant case the respondents 

failed to assign any reason, not to speak of good reason, for transferring 

the applicant unilaterally, who, admittedly, is 57 years of age. 

Mr K.N. Choudhury, learned Sr. Counsel, assisted by Mr B.C. 

Das, learned Advocate, appearing on behalf of the respondents stated 

that as per the policy a Scientist over 55 years of age was not to be 

disturbed as far as possible. But, these are only guidelines which does 

not have any' statutory force. It does not confer any right on the IC A R 

employee to be stationed in a particular place. The transfer was made 

in the public interest and public interest is to outweigh the private 

interest. 

Mr B.K. Sharma, learned Sr. Counsel further contended that 

the im pugned order of transfer is nothing but a purported order that. 

was passed in a most reckless and arbitrary fashion. Pointing out to the 

com munication between the Government of Tripura vis-a-vis the IC AR 

leading to the passing of the order of transfer, the learned Sr. Counsel 

for the applicant sub mitted that the im pugned order was passed in an 

illegal fashion and extraneous consideration overlooking the relevant 

consideration. 

Countering the arguments of Mr B.K. Sharma, Mr K.N. 

Choudhury, learned Sr. Counsel for the respondents, submitted that what 

is concerned in judicial review is the decision making process and not 

the merits of the decision. Transfer is a condition of service. The IC AR 

on assessment of the relevant facts thought it fit to transfer and post 

the applicant at Le m bucherra in Tripura to serve the public interest 

and the decision of the ICAR is not subject to appeaL A proceeding 

under Section 19 of the Administrative Tribunals Act, 1985 is only confined 

to judicial review concerning the legality of the decision making process. 

Since there is no contravention of the statutory rules, nor there is any 

infirmity in the decision making process there is no scope for interference 

by the Tribunal in an application under Section 19. Mr B.C. Das, learned 

counsel for the respondents, supplementing the arguments of Mr K.N. 

stj 

C houdhury.......... 
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Choudhury, learned Sr. Counsel, further submitted that the decision that 

was taken by the respondents to transfer and post the applicant at 

Lembucherra was done in the public interest only with a view to provide 

prompt relief in the Tripura Centre, one of the backward sectors of 

the North Eastern Region. 

9. 	To assss the relevant a3pects of the matter it' would be 

pertinent to refer to the events relied upon by the respondents for 

transferring the applicant to Lembucherra from the Headquarters. The 

respondents in the written statement referred to the visit of the Ho'nble 

Chief Minister of Tripura to IC AR. Tripura Centre on 11.1.2001. The 

minutes of the meeting sent by the Joint Director to the Director-, 

mentioned the concerns expressed by the Chief Minister abo.ut the research 

achievements of different experiments and their applicability to the 

farmers of Tripura. In the minutes there was an incidental reference 

of• the Secretary's (Fisheries) observations of the importance of fisheries 

department with reference to Tripura where enough area under water 

bodies was available,  but production of table fish was quite low and he 

emphasized the need for the strengthening of the fishery discipline at 

the Centre. The Secretary desired that the IC AR Centre •ouId identify 

better breeds of fish for, the State and also identify the endangered 

species of fishes and their reintroduction from the other parts of the 

country. The Joint Director, IC A R clarified the position and stated that 

the IC A R was working on the identification of endangered species and 

their reintroduction from other parts of the country and co1lboration 

for the introduction and evaluation of new and better breeds of fishes 

shall be sought from the other IC A R institutes. After the aforementioned 

visit of the Chief Minister of Tripura, the Government of Tripura through 

the Chief Secretary issued a corn munication to the Corn missioner, 

Agriculture, Secretary, A R D D, Secretary, Fisheries vide corn m unication 

dated 26.3.2001. The full text of the same is reproduced below: 

I "The following issues came up for informal discussion 
in th e Council of Ministers on 26 March 2001 on which action 
may be taken by the concerned Secretaries im mediately: 



I 

"Arrangement for coordination between IC AR and State 
Government Departments on regular basis and t.aking help 
of IC A in integrated area based projects. Chief Minister 
and concerned Ministers to hold meeting with the ICAR 
and concerned Departmental officers. 

Letter to be sent to Government of India from the Chief 
Secretary and the Chief Minister for filling up vacant 
posts in ICAR to be put up." 

The ICAR also referred to the corn munication sent by the Chief Secretary, 

Government of Tripura to the Director General, IC AR and Secretary 

to the Government of India requesting the respondent No.2 to focus 

attention on its staffing and resource allocation vis-a--vis the State's 

economic development. The above corn munication was sent on 13.6.2001 

which is reproduced below: 

"Dear Shri Paroda, 

There is a unit of IC A R in Tripura. The State Govern m ent 
feels that the IC AR unit in Tripura needs to play a far more 
important and bigger role in the development of agriculture, 
horticulture, fisheries, animal husbandry, etc. than it does 
now. 

It is understood that the ICAR unit does not have adequate 
staff to undertake this task. For a Stat like Tripura, with 
its economy totally dependent on the Primary .  Sector and which 
does not have any Agricultural University, the IC AR unit needs 
to be properly equipped to help the State and its farmers. 
This is so in respect of fisheries and animal husbandry also. 
The Fisheries Department of the State Government has a 
specifically requested that at least 4(four) Scientists should 
be posted in the ICAR unit and it should take up study of 
the following topics: 

Study on genetical degradation of fishes 

Artificial propagation of threatened species of fishes 

Survey of Aquatic flora and fauna 

Study on Soil and water fertility for enhancing fish 
production 

Right now there is only one Fishery Scientist available in 
the IC A unit. 

I would request you to kindly get an in-depth review carried 
out of the activities of the IC A R unit in Tripura, its staffing 
and resource allocation in the context of the importance this 
unit has in the •State's economic, development. 

On receipt of the letter dated 13.6.2001 the Deputy Director General 

directed the ICAR, NEH Region to post the applicant, Dr B.K. Manda, 

Principal Scientist with im mediate effect. The said letter is reproduced 

below........... 

4 
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below: 

"My dear Dr. Verma, 

Kindly find enclosed a copy of D.O. leter received 
from the Chief Secretary, Govt. pf Tripura, Agartala for 
providing some relief to the State in terms of manpower. 
The State Govt. is specificalLy interested in the initiative 
related with fisheries where they have lot of potentials. You 
may, therefore, post Dr Mondal, Fri. Scientist (Fisheries) with " 
im meidate effect so as to provide some relief to the region.' 
These kind of requests are being sent by the State repeatedly 
and at least above said proposal will provide a prompt minimum 
relief. 

'1 

10. 	I have heard the learned counsel for the parties at length. 

ir The respondents, were earlier ordered to produce the connected records 

and hearing of the case was adjourned on three occasions for production 

of the records. However, no records, were made available. Mr B.C. Das, 

learned counsel for the respondents, on the last day of hearing produced 

a photocopy of the letter dated 13.6.2001, which was already annexed 

to the written statement as Annexure R-4. No other documents could 

be produced by the respondents. It is, no doubt, true that josting and 

transfer is within the domain of the employer. For managing the 

administrative affairs it' is within its competence to post and, transfer 

individuals in public interest. The executive is authorised to exercise 

its discretion. Judicial review is' not an appeal in disguise. The power 

of ad ministration, as alluded, rests on the executive authority. But then, 

whether the exercise ' of ad ministrative discretion is lawful or not can 

only be judged and decided by the Courts of Law as well as the Tribunals 

which are meant to see 	that the 	discretion exercised 	is according to 

law. 	The discretion to 	post an employee is not a 	monarchial right or 

grace and favour in a democratic country where rule of law prevails. 

Discretion conferred, howsoever wide such discretion may be, such 

discretion is not unfettered and absolute. All power has its constitutional 

- end point. Arbitrary exercise of power' and unfettered discretion is what 

the law repudiates to endorse. Unbridled exercise of discretion is the 

antithesis of law - unfettered exercise of discretion is incongruous in 

a system based on rule of law. As stated earlier discretion is not a 

pleasure or predilection and not mere arbitrary right of a monarch. It 

em bodies discern m ent, good sense and judiciousness. Discretion necessarily 

implies........... 



:8: 

implies good faith in public duty. Conferment of power under the 

constitutional set-up corn prises of trust to be exercised reasonably in 

good faith for public purpose to attain the lawful otject, as was aptly 

observed and underlined by Lord Denning M.R. in Breen Vs. Amalgamated 

Engineering Union (1971)2 Q.B.175 at 190 

"The discretion of a statutory body is never unfettered. It 
is a discretion which is to be exercised according to law. 
That means at least this: the statutory body must be guided 
by relevant considerations and not by irrelevant. If its decision 
is influenced by extraneOus considerations which it ought not 
to have taken into account, then the decision cannot stand. 
No matter that the statutory body may have acted in good 
faith; nevertheless the decision will be set aside. That is 
established by Padfield v. Minister of A griculture, Fisheries 
and Food which is a landmark in modern administrative law." 

11. 	The respondents in the instant case referred to the D.O. letter 

of the Chief Secretary, Government of Tripura dated 13.6.2001 for the 

transfer of the applicant to Agartala from the Headquarters. Ad mittedly, 

the applicant was in the Complex Headquarters and the post of Principal 

Scientist was a post meant for the Headquarters. By the com municatton 

dated 13.6.2001 the Chief Secretary only requested the Director General, 

IC A R to take a fresh initiative so that Tripura could play a more 

significant role in 	the 	development 	of fisheries, horticulture, 	animal 

husbandry etc. In that context the 	Chief Secretary mentioned about the 

inadequacy of the staffing pattern in the IC A R unit at Le m bucherra 

in Tripura. It was basically a request to increase the staffing pattern. 

In that context in respect. of Fisheries Departm ent it specifically requested 

for posting of four Scientists at IC A R unit at Le m bucherra to take up 

the study on genetical degradation 	of fishes, artificial 	propagation of 

threatened species of fishes etc. The said corn munication also mentioned 

that at the relevant time there was only one Scientist available and 

requested for three Scientists. It never requested for a Principal Scientist. 

The Chief Secretary accordingly requested the Director General, IC A R 

to carry an indepth review of the activities of the ICAR unit in Tripura, 

its staffing and resource allocation in the context of the im portance 

, . of the. unit in State's econo m y. Basically it was a letter asking for 

resource allocation and for increase of the staffing pattern. The said 

letter under no circusmtance was meant for posting and transfer of the 

Princilpal......... 
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Principal Scientist. The corn municaiion dated 21.6.2001 itself pointed 

out that such requests were 'sent' by an the States repeatedly. It is not a 

problem of Tripura alone. Study of genetical degration of fishes and the 

development of fisheries is not confined to Lembucherra unit only. Similar 

problems time and often crop up in other units also. The applicant in 

his rejoinder referred to one of the corn munications from the Government 

of Arunachal Pradesh for deputing a Fishery Scientist to Arunachal Pradesh 

to overcome the situation faced.by  the administration due to the mortality 

of the Mahseer in the Sally Lake. The respondents in the instant case 

failed to address itself to the relevant issue raised in the letter and 

instead mechanically ordered for posting and transfer of the applicant 

to Tripura on extraneous consideration other than lawful consideration. 

The Deputy Director General in a most reckless and mechanical fashion 

advised the Director to post the Principal Scientist from the Headquarters 

that too, without taking the applicant into confidence and the Director, 

respondent No.3, mechanically exercised his discretion 'at the instance 

of the Deputy Director General without applying his mind. It may also 

be mentioned that the letter .  dated 21.6.2001 seemingly received on 

25.6.2001 as revealed by Annexure R-5 to the written statement was 

forwarded to the Administrative Officer for necessary action. The matter 

was thereafter processed on 27.6.2001 	as reflected in 	Annexure 	R-6 to 

the written statement, 	and put up 	before the 	authority. 	The 	note 	was 

later on put up before the Director, IC AR with the following note: 

c 	"As per the direction of D D G(N R M) vide his letter 
P.321/ , Dr B.K. Mandal, P.S (Fisheries) is to be posted to 
IC AR, Tripura Centre with im mediate effect. In this connection, 
Dr Mandal may be transferred alongwith the post. Also, it 
may be treated as "in the interest of public service" and he 
will be entitled TA/D A & joining time etc as per rules. The 
effective date of his relieve may be decided by the C/A." 

The same was put up before the C.A. and approved on the same date 

vide direction that he should be relieved on 30.6.2001. Why that 

extraordinary step was taken to transfer and post an individual and relieve 

him without even giving him joining time to join in the post is not even 

L discernible. As revealed that as per the aforesaid note the applicant 

was to be transferred to Lembucherra alongwith the post, in the impugned 

order........ 
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order of transfer dated 29.6.2001 ordering to relieve the applicant on 

30.6.2001, Dr B.K. Mahapatra, Sr. Scientist (Fishery) was requested to 

take over charge from the applicant on or before 30.6.2001, though the 

very office was transferred along with the applicant. Ad mittedly, the 

transferring authority was the Dirctor, IC A R and the Director, in the 

instant case, mechanically acted on the, order of the Deputy Director 

General. The relevant aspects were overlooked and the decision making 

authority plunged into' the collateral object, and thus passed the impugned 

order. No reasons as such were assigned also as to why a Scientist over 

55 years of age had to be disturbed from the existing place of his work 

without his consent. 

On consideration of all the aspects of the matter the impugned 

order of transfer dated 20.6.2001 is seemingly arbitrary and therefore, 

unsustainable in law and is liable to be quashed. The same is accordingly 

set aside and quashed. 

The application is allowed to the extent indicated with costs. 

(.N. CHOWDHURY) 
VIC E-C H AIR M A N 

VIP 

nk m 
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7. 
ET WE EN 

r. 	Si cloy Krishna Fiandal 
on of Late C . K. Mandal 	at present 
orkinq as Frinc:ipai Sc:ientist, (Fish 
isher y  Sc: ien:::e ) in the 	1C:PiF: F:esearch 
ornp1e:; 	for NEH 	Rcc:i on, 	Sarapan I 
eghaiaya. 

r1 j 

• 	Unic:'n of I ndi a, rep esented 	by 
ec: re tary to the I CcR , Kr :1 sh i Elhawan 

45t1 De1h:Li 

1. T he Director Gener a l , I n:ian c:oun:  i 1 
f (.cjr i ::u 1 t:ura 1 Research (I CflR ) , F:::r i sh i 

3hawan , New DE: 1 hi .... I 

3 	The D i re: to r I C(R Resea r c h C:omp 1 e: 
NEH F.:eciion E{arapan:L 

qrjo n dents 

DETILS OF THE PPLJCI'ITION 

P(RT I (::uLRs OF OF:DEF. (Sc I NST NH IC . ...I THIS iPPL I C:(T ION 11,  

MADE 

Th:Le.appl I at ion is cii rected agai nst the ordar bear i ncj 

(F) 61 /76 dated 29 6 :2tl bywhic h the 	present 

ipp1 I cant is souqht; to be transferred to Tr:i.pura CE?ntre 

Lem!:ocherra, Wee t Tr :i 

JUR I SD I CT I ON OF THE TF: I 

The (pp1 :icant declares that the subject mat t;er of the 

:ase is with :1 n the •j ..... ici f  ion of the ('rp nist rat ive 

5ribunal 



LlNITTIoN 

The (ppl icant further declares that the eppi ication is 

filed within the I imi tat ion per :i cd pres: r :1 bed under SCL:ion 

21 of the Central Adm:i nist rat ion Tribunal Act, 1985. 

FAC:TS OF THE CASE 

4.1 That the AppI i cant is a cit :1 zen of India and as such he 

is ent it led tcai all the r i cthts and pr lvi ieqes as quaranteed 

under the L.cnst i tut on of I ndie and laws 1famed thereunder.  

That in the instant Or I q :1 na 1 App ii cat ion, the App I :i cant 

has made a qr ievance in respect of an order dated 29.6.2001  

issued by the Respondent No 3ie the Di rector ICAR 

H Esrapani by which he has been southt to be transferred from 

his present p lace of post i nq to the ICAR Research Comple>, 

L.embccherr; at Tr i pura The Respondent by issui nq the said 

impur4ned cr der dated 29 6. :2øc1 souqht totrans fer the 

present Applicant to Tr ipura Centre where there is no post 

of Pr inc i pal Sc ient: ist By issu:i nq the said order virtually 

the present Applicant has been souqht to be reverted to a 

lower post In fe: t the present App 11 cant in the event 01 

his Such transfer will have to wor:: under the Jci nt Di rector 

who belonq to the same rank and but Jun icr to the present 

Applicant On the other hand the over all i ncharqe of the 

sa:i d centre w:i Ii be on a person who is going tc take over 

the c:harqe from the present. A ppl i cant who is 20 years .jLtnior 

to him and one staqe below to his rank 	From the sa id  

.irnpuqned order 	it is crystal clear that same has been 
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ssued pursuant an order. dated 21 62(1 issued by the 

cur: il ( Raspondertt No 2) but the present App Ii cant is yet 

o be served with the same. I i -  fact the Ap:l i cant has got no 

nowiedqe of the said order. It is pertinent to mention here 

hat adm i t ted 1 y the Rasponc:tents while i ssu i ng the :1. mpugnad 

rdar has not. ivan the AppI i cant t he reasonable oppor tunit y 

aring As per the OM dated 14 1283 Appii':ant being a 

ermanent resident of West Bencial is ant it led to I:iaca his 

hoice place of post i nci after completion of the tenure 

er vi ce but the Respondents w i thou t ta k i ng i n to 

cnsidera.tion the said fact issued the impugned order by 

'hi ch the Applicant is going to loose his oppor tuni ty of 

ia.cinci his choice of transfer. It is noteworthy to mention 

tare that t he AppI i cant has cot few years of service in his 

redi t and in terms of various Office Memorandum the 

:espcindents i nsp I te of :1 ssu i nqt he i mpuqned or,  der cuqht to 

ave allowed . im to remain at the Head Quar.  tar Tak i nc into 

.:::,,:::a: :t; :: :pc: 

ieant for Head Quarter and same is a non-transfera.hie post 

lowever, the Respondents :1 gnor i nçi those facts issued the 

• mpugnad order by wh ic Ii he has been sought to be t rafer red 

Tr i. pura Centre where thra is no post of the Fri nc i pal 

3: ient ist , piac :i nci 'im under a Junior off i car 

This is the crux of the matter for which the present 

pp1 i cant has approac had this Hon ' b I a Tr i buna 1 seek inq 

ppropr iate rel :ief 

3 That the Applicant initially entered in the service of 
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the :c:AF.: in the year 1376 as Sc ienti at s-•-i : 	and he was 

iven postingircier the Respondent No 3 at Barapani In the 

year 1982 the Applicant: pursuant to his select :ion as direct 

r cc r u i t qo it his next pr omot :i on! appo i n it men tEa Sen i cr 

Sc i ent i st 	8-2 : and subsequent 1 y pursuant: to 	anot her 

select ion made on the baa is of the advert: isement the 

Applicant 	got his appoi ntment as 8-3 i 	Pr :1. nc i pal 

Scientist. 	C.....er the ccrnmencement Fi I th 	Central 	Pay 

C:omm isa ion reccimmendat ion 	the post 8-3 has been 	ra.... 

desi gnated as Fri nc i pal Si: ient ist i e the hi heat post in 

the stream of Sc ient i f i c Off i cers I ri this connect ion it is 

pert i nent to mention here that in ICAR the PS of a 

particLdar disc ipl ins controls the Centres and therefc'rE? in 

Centres there exists no posts of PS. Presently under 

fishery disc i p1 inc al tcgeithE:r there are B postE in the main 

i nat: i tute as we 11 as in the Centre and .mc'nqst those B 

posts, one post of PS is only available in the headquarter 

in the centres there exist no pc:st of F-S as well as 88 in 

the Fish and Fishery Disc i p1 ins but only 5 p'.....ts of 

s':: ient ist are there in dii ferent Centre The Applicant 

presently hol di rig the sole post of PS in mai ri institute i.e.  

ICAR , Barapani 

A copy of the appoi ntment order dated 9.6.89 is 

annexed herewith and marked as Annexure-i 

4.4 That the Appl :1 cant after his at..ch appointment as S--3 has 

been per fcrmi nq his d..t ies to the sat isfact ion of all 

cc'nccr n and w i it hout any b I em i sh In the mean time after 

commencement of 5th C:entral Pay ::::mm:issc:n with effect from 

1 1 96 the post of S..-3 has been r a--des iqnated as PS In the 

r 

qR 
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Ijj:AF? , 1 lie post; c. f PS is the J j qhes•t; rrl:: p::'st equ I va 1 nt•::' 
jiI I n t D i r?: t c r , 	 hay :i nq sRrie Pa y s ca 1 e 	The PS used to 
c:Int rcl the headqu-t- as well as the Centres of the 

Ist :1 tute, Under the PS there are SS (E:2) and Sc :int :1st (S.- 

1 1  to assist him So far as one particular discipline is 

ccncerned PS is the head and under him there are SB and S .  
I i the present place of post inc of the Applicant as PS there 

ar one SB and one Sc lent let and 5 Sc lent lets is di f ferent 
1 ceht. res The sc.le post of PS :i. e the post presently hol di nq 
hy the Appl I cant is the post mE:'ant for HQ only and the 

'Apjl :1 cant used to looks fter all the concer ned Cent res 

IlloCated at various places f rcm headquarter only .  

i 	That surpr is i nq 1 y enouqh the Respondents have issued 

:h impLqncd orcer b eari ng No. RC(P) 61/76 dated 29 6 21 

by wh :1 ch the Applicant has bsers ouqh to be trans fer red to 

Tr ipura Centre in the said order there has been a mention 

eardi nq a ..t tsr dated 21 6 2001 issued by the Respondent 

Nof 2. But the impuqnec} order is silent about contents the 
sa :ld order. The Respondents has n o t fHr nI shed the sal d or der 

9atd 
21 6 2001 alcnqwlth the said impuqn?c order. Apart 

frcn 
that the Respondents have relieved him imcned lately 

i thott af fordi ng him any opportunity .  

A copy of the said order dated 29 6 200.1 is anneed 

herewith and marked as An nexure ~2.  

46 That the Applicant beqe to ste. te that in the Tr I pura 

is only one post of Sc ient let and one Dr, B .  

Sàntosh is ho Idi nq the said post At present there is no 
f7f1 

 
postf  ul FS in any of the 	 es inc luding Tripu r a  



Applicant 	used to lool:: after all the 	centres 	from 

headquar tsr at Sarapani as head of Fish & Fishery dlvi sion 

a per the saf f st:renc.th as on today t here are all together 

B posts, 3 in headquar tsr (:L F'S, 1 SB & 1 Scientist:) and 5 

S: lent 1st in di f ferent centres Under no circumstances, the 

(ppl I cant can be transferred to Tr i pure or any other centre 

n the other hand, the overall i nchar ge of Tr i pure Centre is 

headed by one Joint Director, who belonqs to the same rank 

and same pay scale of the Opplicant but as per sen :i cr I ty 

I the sa:i d Joint Director is 9 years Junior to him 	in the 

ic:nt of such trans fer the App 1:1 cant Ui ii have to work under 

te said Junior col leaques Apart from that by the impugned 

cr der dated 29.6.2001 there has been a direct ic ntc! one Dr. 

W. Mahapa.t ra SB to ho 1 d the post ct f F'S at HO, wh i c h is 

also not permissible as said Dr. Mahapatra is about 20 years 

.,jni':::rtot.he App]. i cant, and virtually he wi 11 be the head 

cf these said disc i p1 :i ne (Fish & Fishery )and he will control 

the Tr ipure Centre also. As such from various points of view 

the :i mpuqned order is not SLt5 ta :1 nab Is as such same amounts 

t: reversion of the Appl I cant 

A copy of the extract of the staff strenth as on 

/ 
today is annexed herewith and marked as Anxure-3. 

4 7 That the Appl I ca.nt beqs to state that presently he has 

cpt only few years of serv cc in his cr edit and in case the 

sal ci impuqned order is made effective, the protect ions as 

qanted by the Uover nment of India 'a various Office 

Memorandums wi 11 be T rustratea 	he Appl :i cant furtner begs 

tQ state that smphe.s i sea has been made in the re':ommendat ion 

r 

q 
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the 5th Cent rl Pay Commission rE?qerdl nq reta nt ion 	of 

ployees hay i nq 	few years of service on their credit 

The AppI :i cant craves leave of this Hon ' bie Tribunal to 

rely and refer upon the said 5th Central Pay 

Commiss:i on reccmmendat icii at the time of the hear i. ng 

of the case 

S 	That the Applicant begs to state that 	the impugned 

oder dated 29 6 2øi has been issued not in public interest 

bUtt the same has been issued as per the dictation of hi gher 

a.Itthor i ty The aforesaid fact is qu:i te clear from the 

ipuqriecI order dated 29 6 21 The Hon' ble Apex Court has 

:i ts various judicial pronouncement has held that the 

:iter fere of hi qher authority in :issui nq the transfer order 

j : badi in law and same is not sustainable in the eye of law.  

Tie present impugned order is the unique example of 

d ctet ion made by hi gher authority and as such the impugned 

oder is not sustai nab]. E. in the eye of law and liable to be 

s t as i de and quashe ci 

4 9 That as stated above in the impucined or der there has 

bne a mention reciardi nq a letter dated 21 6 2i but while 

I su i ng the same the Resp'::'ndents have not enc 1 osed the same 

Te Applicant is total ly I cinorant about the issuance of the 

si d cr der and as such the same is not austal nable in the 

of law inasmuch as same is v ic let ive of Art 14; and 16 of 

t 1 e Constitution of I ndia and laws framed thereunder.  

10 That the begs to state that the Applicant belongs to SC 

f:mmuni ty and as such he is enti t led to special privileges 

7- 



0 
r . 	 : 

:••• 	

•• 

as 	nnun:: I a t d :1 n v•a r :i ous 0 1 1 ce Mm:r aiiciurns i ssLId by t he 

I I3i:ver nment of I nd :1 a 1 rcm 1; :1 me to t i me In the said OMs t here 

h.s a S)EC 1 a I fleflt :1 :n reqar d :1 nc the har..ssfnent i n placing  

off i cers belonci to SC Community in dill i cul ta reas in the 

name 01 '1: r ans fe r I n the present case also a 1 though the 

cdEr of transfer speai.::s nothing about any harassment but 

v ii: t us I lv same has :aused se r :1 ous hum ii :1 at ion to the l::resen I; 

i9plican.t where by he has been souht to be lowered in rani:: 

açd he has been placed under the di rec t cc'nt ro 1 of his 

.jniors On this score alone the impugned circler is not 

Si5 t. si nal:: 1 e and liable to be set as i de and quashed 

Copies of the DMa are annexed herewith and marked as 

An 

4, ii. That the Applicant becis to state that he belongs to 

Wst. Bericial and in terms of OM dated 14 12 82 issued by 
fl 

8ivernment of I ndia, Ministry of Persona]. , he is ent it led to 

p1ace his choi c: place of pcist ing after completion of fixed 

tenure in the NE: F:ecji':in Ilowever,  , the RSf:)Ondents by issui ii 

t le i. mpuqned cr der has vi rtua 11 y I: I oc k ed the as i ci avenue to 

t.le present Appl I c:ant who has got only few years of service 

on his credit.  

4112 That admittedly t.ai::i ng into consideration the staff 

strenqth of the :1 nat i tute the Applicant who is presently 

hcl di rig the post of PS cannot be transferred to any centre 

ci f  the said I nst :1 t.ut.e as has been s:iuqht to be done i n the 

piesent case On the citber hand in Tn pura Centre there is 
er 

Ino pi:ist of PS and tak inq :int o cc....aiderat ion the aforesaid 

fai:ts the impugned cirder is not sustai nable at all and 
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1 jab is to be set aside and quashed 

4 13 That the Appl icant begs to state that presently he is 

~ su f fer ing from hypertension and ot her conneri vs diseases 

and for that he is underciol nq treatment reqular ly in 

! Meghalaya.In the event of such transfer, the App:1 I cant 

w ii suffer irreparable ices and injury .  

I 

The Appli cant cr aves leave of this Hc'n ble Tribunal to 

produce the mcdi cal documents at the time of hear i rig 

of this cased 

4 14 That the Appli cant begs to st:ate that the impugned 

order has been communi cated to him on 29.6. :2i at about 

3 . 30 FM in his office at I3arapani as such he could not 

pre fer any representation due to pauc I ty of time The 

ppl i cant however at the earl iest opportunity has come 

before this Hon ble Tr I burial seeking an appropriate re I ief 

acainst the said :impuqned order. It is further stated that 

the present case is a fit '::ase wherein the Hon I:le Tr I bunal 

may be pleased to pass an i ntcr :im order directIng the 

Respondents not to give el fec t the impugned or der dated 

6 Li till disposal of this Oii In the event of not 

passi rig any interim or der by this Hon bie Tr i burial as prayed 

for, the Appli cant wi 1). suf icr irreparable loss and I njury 

and vi r tually t he cr i gi nal application w:i II be re rider 

I nfractuous The balance of convenience a.l so Ii es very mi.4ch 

I n favour oft he Applicant as he has not yet handed over t he 

charge and as such the (ppl Icant prays for the aforesaid 

interim order .  
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15 That this appl i cat i on has been (i led bona i cia and to 

acure the ends of Just :i 

SROIJNDS WITH LEGiL. PRØFROV I S I ONS 

1 For that the act ion! nacti on on the part of the 

espondents in issuing the impugned or der d3ted 29.6.20011 . 

re not sustainable in the eye of law and liable to be set 

side and quashed 

5.2 Fo .... hat tak i nq i nto c onsi derat ion the staff s t renqth as 

cn tci day the Respondents could no i have issued t he or der ci f 

t;:(ariS far dated 29 6 2ø1 tr ....sferr i nq the present iipp1 i cant 

Tr I pura Centre where there is no post of PS as such the 

iter :im order is not sustainable in the eye of law and 

1i able to be set as I cia and quashed 

3 For that the n::n-supply of cr Jar dated 21 6 21 issued 

by 	e Respondent No 2 as me nt i cned i nthe impugned or der 

amounts 	to violation of Article 14 and 16 	of 	the 

inst i tut ic:n of I ndia as such same is not susta :1 nab].e in the 

e'J'e cflaw 

4 For that the Pppl i cant who is presently holding the post 

of pq and 1 cic4::inc a f tar the Centres cannot be trsn fpr yj 

Ld We Centre virtually reverti rig him to a lower post and 

fr c i nc him to wc'r k under his subo r di nat a and .jun icr 

elployee. 

5 For that the Pippl i cant who is now at he fag end of his 

srv ice carrer c.snncit he made to trans far w i thc'ut a f fordi rig 

p - 

hkin any opp..irtunity of plac inq his choice place of posting 

I 
	

I 11 the 1 i ciht of the OM dated 14.12.83. The Respc;ndents by 
loops 
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isui nq 	the impuqned order virtual ly blocked the aicresci cJ 

eenue available to the Applicant and as suc Ii the :1 mpuciried 

cr de r 	:i s 	not 	susa i na!:: Is 	i nthe eye 	:: f 	law.  

For 	that 	in 	any view of 	the 	mat tsr 	the impuqned 

adt ion/i nact ion 	on 	the 	part oft he 	Respondents are 	not 

SLStai nahie 	in the eye of 	law and same is liable to be 	set 

cide and quashecL 

The 	App II '::ant 	craves 	leave 	c. f 	this Hon b is 

IWO 	to 	advan::e 	more qr ou.nds both iec!aI 	as well 	as 

factual 	at 	the time of 	hear inc.! of 	this case 

GJ 	DETA ILS OF THE REMED I ES 	J5ffl 

Th...t 	the 	Applicant 	declares that 	he 	has no 	other 

tsr na.t i vs 	and eff i ce.c ious 	remec:Iy except 	by way of 	Ii i 	nq 

tis 	a!: pl icat:ion 

7 	MATTERS NOT FREy I OLJSLY F I LED OR FEND I N6 SEFORE ANY 	OTHER 

COURT 

That the app]. i cant further declares that no other 

abpi i cat I on writ pei. i t ion or su i t in respect o ft he sub.je:: t. 

mItter of the instant applIcation is filed before any other 

c:ur t cut 11cr I ty or any cit her Benc h of the Hon' b le Tr I buna 1 

ior any such appl i cat. ion writ pet it I oncr sui t is pendl nc 

be fore any c f them. The statement is made subject to the 
if 

s!atement ifl.dS I n par a 4.15 above 

RELIEF SOUOHT FOR 

Under the facts and ci r cumstances Stand above the 

A'p]. :1 i:ant prays that the instant apj:i i cat ion be admi 

r::or ds be 	call for and upon hear :1. nq the 	part. I es on 	the 
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cause or causes that may be shown and on perusal of recor cJs 

be pleased to grant the fol lowinci reliefs 

8.1 To set as I de and quash I: he impugned order da. te ci 

29.6 2(i (Anne:.ure2 )wi th a further dire: t. ion to the 

Rcsponcisnts 1;:: ai iciw the Applicant to remain posted at the 

headqLlar tar at Barapani till he is hol di no the pist. of F'S of 

the Fish & Fishery Disc.'ipi ir'e under ICAR 

3.2 	l::OSt 	of 	the a.ppi i cat ion 

8.3 Any 	cit her relief/re lie 'is to 	wh :1 c h the present 	App ii cant 

are 	ent it led to under the facts and circumstances 	of 	the 

case 	and 	as may be deemed f I t 	and proper by 	the 	Hon 	:ie 

Tr'ibunaj 

9 I NIERI N ORDER HAYED FOR 

Under the facts and circumstances of the case, the 

A•ppl i cant most respectful iy prays for an inter in order 

di rect i. nq the Respondents not to give ef fe':t the impugned 

cr der dated 29 6 2(1 (Annexure-'-2 )with a further d:i rect I on 

to the Respcndents not to release him from his prese:ni; place 

of post inc i a headquarter, Barapani 

The app Ii cat ion is f iled through Advocate 

11 PART I OLJLARS OF THE POSTAL. ORDER 

c:I:l LFO. No. 	 -z 

1:1±:: 	'f:: 	 tL(L1 
.L .1. .1 . payable at Uuwa1la'j 

2 LIST OF ENCLO5UF.E5 

As stated above 

14 
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VEER IF I I::T I ON 

I 	Dr. Binoy Krishna Mandal son of Late C.K.  

	

anda .1 aqed about 57 years at presa iit work I nq 	I nc :1 pal 

E'c ient. ist, (Fish & Fishery Science i in the I!:::AR Res?arih 

Cmp lax for NEH Req ion Barapan i , Meqha I aya dc here by 

1 1 emn I y a 1:1 rm and stt.e' that the statement made I n this 

apl I cation from paragraph 

t ue 	to my I.:: now 1 edqe and those made 	:1 n 	paraqraphs 

ra matters records of rayd 

i forrrat ions der ivad there from whi c h I believe to be 	true 

ad. 	the rest are my humble SLtbmissi,jn before this Hon b3:e 

jTrj huna 1 

And I siqn this van f:L cation on 2nd day of July 2O01 

Siqnatuye, 

'HaJJL) 



4. 
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I1flLJ 00u:aLL OF ACCUITUaL ?LRCH 
M31Z LJ: : ii DL 

F.o. 31 ($-3) 1/89-Per.II 
	

Lated the 0 A June, 1989. 

OMOICE ORDEIt 

The FiNesident of the £ndian Council of 4igriculthral iesearch 
Soc eiir is pleased to appoint Dr. Binoy Krishna Mandal to grade £-f the 
4,ricultura1 Research Service in the scale of 3s. 1500-60-1800-10042000 
(pre-revjsed) in the Council with efft from forioon of 12th Hay, 1989 
on the terms and conditions contained in this Office cmorandum of even 
nwifoer dated 8.5.89. He has b_-IM posted to work as scientist (Fish & 
Fishery 3cience) under IC Research Comp1cc for 1i Region, Shillong from 
the same date until further orders. 

20R (p) 

TO 

Binoy Krishna ndn.l, 
Sci:atist S-3 (Fish Fishery 5cieice), 
ICR es. Coiplex for iI Liegion, 
SIL0rG-79300 

44 
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I TDJ1i C0LTICIL OP 1 GJ?L Ci L'( PAL RfL4 ?CTI 
ICAR Resecrch Cor.plex for 1IO',Y. Region 	 v 
jfmroi llod, Urian - 7)3 1 03, ,1ego1aja0 

CNO-RC(P)61176 	 i2tcd Umia, the 29th June, 2001.  

OftDER. 

in the interest of Public Service and in p'uance 
of Councils letter D0/PS/DDG/NR912001-456 dat*' 21 0 6 4 200 1 , 
Dr0 B0K0 Mandal, Principal Scientist (Fish & Fishery Science), 
is hereby posted and transferred 
Uriiianz to ICAR Research Complex for NEll Region, Tripura Centre, 
Leriibucherra, ii'est Tripura0 

He is also stand relieved frcn his duties with effect 
from 306.2001 (AG/b), so as to enable hick to join at his 
new place of postin0 

T.A,/D0i 0  and Joining tiie is ad;;issib2e to him as 
per rules0. 

M p c4J .NH-  gtcc. 21 
SD!— Y D0 VERIJ1i k k- 	 DL!EC0R 

'Jerilo.i/o.RC(P)61/76 	 Doted Union, the 29th June 2001. 

Covy for inforratton to :- 

Dr0 B0K Lianaal, Princi vol scientist (Fish & Fishery 
Vx Science), ICL esearch Complex for LIE!! Region, 

Umiam, with a request to hand over his charge to 
Dr0 D.K. !fohapatra, Sr. Jc -ientist(Fishcry) 0  

2q 	I Dr0 B.K. fahapatra, Sr. dcientiot(Fishery), ICAR 
Research Cmp2ex for lIEU Itegion, Union, vith a 
request to taie over the chcr,gc fron Dr0 BK0 JJandal, 

A 	 / Principal Scientist on or before 30.62001 positively 
and forward the charge handing & taki'ng ovcrreport 
alongi'4th I/o due. Certificate 0  

The Deputy Director General (i/Ri!), Indian Council of 
Agricultural :esearch, Kri12-L Dhaan, Yew Dclhi 

4 	The Director G.cneral, Indian Council of Agricultural 
€esearch, Krishi Bhavan, /1ev De lh i0 

The F0AO, ICAR Reeearch Coiiiplex for liE!! Region, 
9mi. am0 

6.. 	The A.A,0 0 (Eott0), ICAR fcscczrch Co2c;: for 11TE7J 
Region, Ua?7i0  

7 Sr0 &inc.i Officer, IC.1i22 Resecrch Conviex for i/Eli Region,. 
Unia27L 

8. 	The A..i0O8(L. 1 , IC.E, UI2irz 

jtteSt 4  9 	The Joint Director, Trivura Centre ICAI 2esearch 
Complex for 11211 egicn, LeIbuc1lcrra,Le3t Tripura0. 

10 0 . 	D/40 Rectt, 
1 	 01-  

A 0 ) AL'iI L' Q/ICEi? 
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3.3 MANPOWER 

The present approved discipline-wise scientific strength is given below 

S. 	Discipline Main Institute Centres 

No. 
PS SS S T. 	PS SS S T. Total 

1. Entomology 	1 1 2 4 	- 1 8 9 13 

2. P1. Breeding 	1 1 6 8 	- 2 7 9 17 

3. P1. Pathology. 1 1 2 4 	- 3 9 12 16 

4. Soil Science 	1 2 4 6 	- 4 6 10 16 

5. Horticulture 	i 1 6 8 	- 3 12 15 23 

6. Agronomy 	2 2 4 8 	- 3 6 	+ 9 17 

7. P1. 	Physiol. 	- 1 1 2 	- - - 
- 2 

8. SWE 	1 3 3 7 	- - 1 1 8 

9. FMP 	- 1 1 2 	- - - 
- 2 

10.PHT - 1 2 3 	- - - 
- 3 

11. Ag. Econ. 	1 1 2 4 	- - 1 1 5 

12. Ag. Extn. 	- 1 2 3 	- - 3 3 6 

13. Forestry 	- 1 - 1 	- - 2 2 3 

14. An.Prod. 	1 2 4 7 	- 2 6 8 15 

15. An. Health 	1 1 3 5 	- 2 4 6 11 

16. An. Nutrin. 	1 1 2 4 	- - 4 4 8 

17. Vety. Para. 	- 1 2 3 	- - 2 2 5 

18. Fishery  1 3 	- - 5 5 8 

19, Ag. Stat 
 

20. Poultry 	- 1 1 2 	- - 2 2 4 

21. Computer 	- 1 - 1 	- - - 
- 1 

22. KVK 	- 1 - I 	- 5 - 5 6 

23.TTC 1 - - 1 	- - - - 1 

I Total 	14 26 49 89 	- 25 78 103 192 

One post for each TTC 

Scientific strength for AP=15; Manipur = 18; Mizoram=10; Nagaland =10; Sikkim=24; Tripura=26 and 

HQ=89. 

PS Principal Scientist, SS Senior Scientist, S Scientist, T : Total 

10 

:tZ+' 

to 
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COPIES OF ORDERS -S.CJS.T. 	 141 

71 

C.!., Dept. of Per. & Trg., O.M. No. 3026/3/85-Est. (SCT), 
dated 24-6-1985 

Subject:—Harassmcnt of and discrimination against Scheduled Castes 
and Scheduled Tribes employees. 

-. Ministries/Departments are aware that the Government, as'a part of 
the programme for the general welfare of the persons belonging to the 

	

SCs/STs have provided reservation in Central Government services 	•1 
accompanied by various other benefits, concessions and reiaations. The 
main: objective for providing reservation for Scheduled Castes and 

	

Scheduled Tribes in appointment to Civil posts and services of the 	Ji 
'  Government is not just to give jobs to some rrsons belonging to these 

communities and thereby, increase their representation in services but to 
uplift these people socially and merge them in the mainstream of the 
nation:' 

It has, however, been pointed out to this Department that the 
Scheduled Castes and Scheduled Tribes officers. after appointment, are 
subje5ed to harassment and discrimination on grounds of their social 
origK. It has been pointed out that SC/ST officers are sometimes transfer- 

	

to far-of places and also placed at 	 Iso 
/beetatedthat these officers are not accepted at their places of postings 

by the concerned superior officers in some cases. 

In this connection, it is emphasized that Government servants 
shOuld desist from any act of discrimination against members of SC/ST 

.t' 	communities on grounds of 	- 	- . It is also requested that 
senior officers, inclu tug e Liaison Officers of the Ministry/Department, 

'.( 	should keep a close watch to ensure that such incidents do not occur at 

	

all. However, if any such incident comes to the notice of the authorities, 	0 

action should be taken against the erring officials promptly. 

Ministry of Finance, etc., are accordingly, requested to bring the 
contents of this Office Memorandum to the notice of all concerned. 

72 

G.I., Dept. of Per. & Trg., O.M. No. 36011/17/85-Esi. (SCT), 
dated 23-7-1965 .4 

Siibject:—Grouping of isolated posts for reservation for SCs and 
STs. p 

The existing instructions provide that in the case of posts filled by 
direct recruitment, isolated posts and small cadres may be grouped with 
posts in the same class for the purpose of rcservaion orders taking into 
account the status, salary and qualifications prescribed for the posts in 
question. Instances have come to the notice of this Ministry that in the 

to" 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
AT • GUWAN.TI. 

I 
10 

LI BENCH 

ORIGINAL APPLICATION NO • 235/2001 9  

Dr • B K • Mandal 	•••• APPLICANT. 

- Versus - 

Union of India & Others. 

RESPONDENTS. 

The Respondents No • 2 and 3 beg to file their 

Written Statement as follows :- 

2) 	 That all the averments and submissions made 

in the Original Application aê denied by the answering 

respondents save what has been specifically admitted 

h2 and what appears from the records of the case. 

That with regard to the statement made in 

paragraph 4.1 of the Original Application ( hereinafter 

referred to as the 0 .A. ) the answering respoüdents state 

that the applicant has no enforceable right as admittedly 

the impugned transfer order has been issued in public 

interest. 

That the answering respondents deny the 

contd... p  2. 
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correctness of the statement made in paragraph 4.2 of 

the O.A. and states that the applicant has been trans 

f erred to I .0 .A .a • Centre, Lembucherrah, Tripura in 

public interest along with the post. It is denied that 

the applicant is sought to be reverted. It is also denied 

that no post of Principal Scientist exists at Lembucherrah. 

As pointed out above, the applicant has been transferred 

along with the post of Principal Scientist ( Fish and 
-.. - 	--. 

Fisheries Science ) • In view of above, the contention of 

the applicant that in the event of his transfer he shall 

have to work under a Joint Director who belongs to the 

same rank is misconceived. Further the post of Joint 

Director is a post of Re search Management Positi.on which 

had remained alwats higher in rank than the post of 
- 

Principal Scientist. In this connection it would be 

( 

	 relevant to refer to letter No. 8'-3/99-Per.-IV dated 

l_•)_ 
18.7.2001. It is also not correct that Dr. B.K. Mahapatra, 

Senior Scientist who has already assumed the charge of 

In-Charge Fisheries Division at I .0 .A.R. Barapafli w.e.f. 

30.6.2001 (A.N.) will be the overall In-Charge of the 

said I.C.A.R., Tripura Centre because Dr. B.K. Mahapatra 

will be managing the activities of the Fisheries Division 

at I,C.A.R., Baraparii alone 

In this connection the answering respondents 

state that the impugned transfer order dated 29.6.2001 

has been issued pursuant to the letter dated 21.6.2001 

contd.... p  3. 
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issued by the DIDG, I .0 .A.R. By the said D .0. Letter dated 

21.6.2001 the respondent No • 3 was asked to post the 

applicant at I.C.A.R., Tripura Centre because his services 

were required there to serve the public interest. In this 

connection it will also be relevant to refer to the minutes 

of the visit of Honble Chief Minister, Triura to I.C.A.R. 

Centre, Tripura on 11.1.2001 which is self exçthanatorY as 

well as letter dated 26 .3 .2001 issued by Chief Secretary, 

Tripura toCcinmissioner and Sectetary, Fishery etc. By the 

said letter the Chief Secretary, Tripura emphasised for 

strengthening the activities of I.C.A.R. Centre, Tripura 

specially in the discipline of Fishery Science which has 

vast potential in the econcxnic develoneflt of the State 

and for posting of required scientist at Fisheries Division, 

I.C.A.. Centre, Tripura. It was in this context that the 

Chief Secretary, Tripura wrote a D .0. letter dated 

13.6.2001 to the respondent No • 2 with request to post 

Scientist of Fisheries Discipline in the Centre immediately 

to take up study on various aspects concerning develonent 

of Fisheries in the State. It was pursuant to the said 

D .0. 1e6er dated 13.6.2001 that the office of the respon- 

/O 2 
dent No. 2 wrote the D.O. letter dated 21 .6 .2001 pursuant 

- 	 --- - 

to which the impugned transfer order has been issued. 

Needless to say that the decision to transfer the applicant 

along with the post of Principal Scientist4 was taken 

keeping in view the ban on recruitment for vacant posts 

contd. . 
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4. 

as well as the experience and expertise of the applicant 

in the relevant field. There is no legal infiinity in 

issuing the transfer order in as much as in tetms of the 

transfer policy annexed to the 0 .A the I .0 .A .R. managent 

0c 	'1 can effect a transfer for utilising the experience of 

c4cientist in appropriate field. As a matter of fact by 

the transfer order the applicant has been posted to a 

place which is nearer to his home state i .e • State of 

r\f\f0 	 West Benga1 

It is brought to the notice of this Hon'ble 

Tribunal that pursuant to the D .0 • letter dated 21.6.2001 

referred to above, the respondent No • 3 vide ozder dated 

27 .6.2001 approved the transfer of the applicant to 

Tripura Centre along with the post. It was only thereafter 

that the impugned order dated 29.6.2001 was issued. 

Further, the applicant was relieved from Barapani w.e .f. 

30.6.2001 (A.N.) vice Dr. B.K. Mahapatra. 

Copies of Office Order dated 18.7.2001.. 

Minutes of meeting held on 11.1.2001,. D.O. 

letter dated 26 .3 .2001, D.O. letter dated 

13 .6 .2001, D.O. letter dated 21.6.2001 and 

note sheet dated 27.6 .2001 are annexed 

hereto and are marked as Annexures 

5 and 6 respectively. 

4) 	 That the stateient made in paragraph 4.3 

0 
I 

contd... p  5. 
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of the Original Application is not wholly correct. The 

averment that the post of Principal Scientist of a 

particular discipline controls the centres is denied by 

the answering respondents in any case sincetho applicant 

has been transferred 4o9th the post and he also stands 

releived, he should cauply to the transfer order. 

That the answering respndent deny the correcthess 

pf the statenent made in paragraph 4,4 of the Original 

Application. Since, the applicant has been transfered along 

with the post, the contentions are uncalled for and miscon-

ceived. 

That save and except those which are matters 

of records of the case all the averments mede in paragraph 

4.5 ,of the Original Application are denied by the answering 

respondent • The circumstances under which the transfer order 

dtdw.2946.2001 cane to be issued has already been elained 

in the preceóding paragraph and the sane t not reiterated 

for the sake of bravity • In th:T7 connection it 

would also be relevant to state that by a corrifdum dtd. 

17.7.2001 Issued In continuation of D.O. Letter dated 

21.6.2001 by the Office of the respondent No. 2 the appli-

cant has been transfered to Tripura along with the post 

of Principal Scientist ( Fisheries ) • That apart the fact 

that the applicant stands relieved w.e.f. 30.6.2001 (A.N.) 

has been admitted by the applicant himself. Accordingly 

contd. 
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6. 

Dr. 13K. Mahapatra assumed charge of In-charge Fisheries 

Division at Barapani w .e .f • 30.6 .20Q(The applicant has 

already received the above transfer and relieving order 

on 29.6.2001 itself and there is acknowledgement by the 

applicant in this regard. Thereafter the administrative 

officer, Office of the Respondent No. 3 vide Circular 

dated 3 .7 .2001 has notified that pursuant to the transfer 

order Dr. B.K. Mahapatrá, Senior Scientist has assumed 

charge. However, in compliance of the' interim order 

passed in the instant case the same has been kept in 

abeyance vide 'order dated 18.7 .2001. 

Copies of the Corrigendum dated 17.7.2001, 

letter assuming charge by Dr. B.K. Mahapatra, 

acknowledgement and Office Order dated 

18.7 .2001 are annexed herewith and are marked 

as Annexures - 7, 8, 9 and 10 respectively. 

7), 	 That the Statement made in paragraph 4.6 of 

the Original Application being misleading and misconceived, 

the same are hereby denied. As the applicant has been 

transferred along with the post, the contentions are 

irrelevant and denied. 

8) 	 That with regard to the statement made in 

paragraph 4.7 of the Original Application the answering 

respbddents state that no illegality has been committed 

contd. 
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by the authority, in as much as, policy/guidelines/ 

instr.iction governing transfer are subject to exigencies 

of administration. 

9) 	 That the answering respondents deny the 

correcthess of the statement made in paragraphs 4.8, 4,9, 

4.10, 4.11, 4.12, 4.13, 4.14 and 4.15 of the Origibal 

Applicatiorf'and states that no prejudice and/or injustice 

has ben caused to the applicant by the impugeed order 

óf transfer. Public interest alone has been the Lelevant 
-.-. 

consideration in effecting the impugned order. There is 

no element of any extraneous consideration and/or arbi- 
- 	 ---- - 

trariness as is sought to be made out by the applicant. 

From the facts stated above, it is evident that to avoid 

handing over of charge, the applicant took shelter of 

Commuted Leave w .e .f. 30.6 .2001 knowing fully well that 

he stands relieved w.e.f. 30.6.2001 ( A.N.  ) and approa-

ched this Hon'ble Tribunal with some false claim. There-

fore, the applicant is not entitled to any relieve as 

prayed for in the Original Application. 

The contention of the applicant in paragraph 

4,10 that the transfer order has the effect of violating 

special previledge of an officer belonging to Schedule 

Caste is denied by the answering respondents • It is denied 

that any harassment has been caused to the applicant. It 

is brought to the notice of this Hon'ble Tribunal that 

contd. 
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the applicant has approached the National. Commission fvr 
- 

\ SC and ST on 9.7.2001 after filing of the O.A. on 2.7.2001 
- 	 - 

alleging harassment • It appears that the applicant has 
I 	. 
no fhin this Hon ble Tribunal and that is why he 

approached the Commission after filing of the O.A. In 

the complaint dated 9.7 .2001 the applicant has suppressed 

the fact that he has approached this Hon'ble Tribunal in 

connection with the sane subject matter. Pursuant to the 

complaint lodged by the applicant before the Cortuuission, 

the Commission' s Office at Shillong vide coramunication 

dated 11.7,2001 asked for a report from the respondent 

No. 3 on the representation submitted by the applicant. 

Thereafter another complaint was lodged before the Chairman 

of the Commission on_16.7.2001 with copies to various 
- 

authorities including respondent No • 3 • It is therefore, 

not clear as to from which Forum the applicant seeks 

relieve. It is also clear from the facts stated above 

that the allegations are baseless and the applicant in 

this effort to cling on to the post at Barapani has 

resorted to gross indiecipline • At least it is not expec- 

I ted of a Senior Officer like the applicant. The respondent 

No. 3 vide reply dated 16.7 .2001 denied the allegation 

1 contained in the complaints/representation filed by the 

applicant. 

Copies of the Complaints dated 3.7 .2001 and 

16.7.2001, letter dated 11.7.2001 and the 

contd.,.. 
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reply dtd • 16.7.2001 are annexed hereto and marked 

as Annexure 11, 12, 13 and 14 respectively. 

That the answering respondents also deny the 

allegation brought out by the applicant in the Miscieneous 

application to the efft  that the transfer order has been 

issued due to some extraneous consideration • The construction 

aspect as referred to by the applicant has no relevance 

with the impugned transfer order. In connection with the 

said matter there are allegation and counter allegation 

for and against the applicant. In any case the respondent 

No. 3 is looking into the said matter. On point of repea-

tation itisstated that the transfer order has been issued 

in public interest and keeping in view the request made 

by the Government of Tripura • That being the admitted 

position there is no merit in the O.k, and the se deserves 

to be dismissed with cost. 

That under the facts and circumstances stated 

above, it is respectfully prayed  that the claim of the 

applicant is totally frivolous and vexatious and is liable 

to be rejected by this Hon'ble Tribunal. 

VERI FICATI ON 
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VERIFICAI0N 

I, Sri Narendra Deo Verma, Son of Late 
S 

M .L • Verma, aged about 59 years, presently working as 

Director, ICAR Research Cauplex for NEH Region, Umroi 

793 103 ( Meghalayá ) do hereby solemnly affirm and 

state that the statements made in paragraphs 1, 2, 3 (pt), 

4, 5, 7 8 and 10 are trke to my knowledge and those 
C) 

made in paragraphs 3 (pt), 6 and 9 are matters of records 

which I believe to be true, arid the rest are my humble 

submissions before this Hon'ble Tribunal. 

And I cjgfl this verification on this the 

day of August, 2001 at Guwahati. 

/ 	ZJ2 

4' • 
fq 	rir; çit$4 

•c: 

411' 

4 



I ( 
Copy 

 

TELEPII ONE 	3388991 EXT/I 
TEL EX 	0.31 .62249 ICAJI ZN FAX 	

0113387293 
INDIA/I COUNCIL OF A GRICU LTUJ?A hffcii 4 Gi?I SEC 

Krishj I3ha uan,Dr .Il.aJcndra Prasad,JVcw' Del/it—i 10001 
F1io.8-3/99—Per.iv 	Dated the 1th Jtily.2001 

OFFICE 011.DEi 

Cosequenton adopt! 	UGOa,Jcage the-pay 3cales 
of Prthctpal Sciantisis and, Nc-search Management Poo&tions like 
ADGs. Directors.Projcct iJ1,rectors 0 jo -jht Directors of Deemed 
Unterslies- etc. arc icLeiltical i.e, ll.16400-22400.Govt. of India 
decision No.2 under FR22 i(a)(j) i-nterajta provides that when two 
posts arein identical time scalei, it is reasonable to hold that 
the duties anresponsibiljes to the post are not very different 
tn flatLLrc./ 

As per model qualtftcGtio7zs1etpCT'ie71.Ce prescr 
I 
 tbed for 

fvartous categorories of Sctent.i.sts/RCscarc/-t Management Position 
Junder the Council utcie circular fio8(5)195—per.IV dated 6.2.95';'' 
I/or becOming eligible for the post of Director,ADG,pro•fect Director 
f etc., five years experience as Principal Sqientists or in an equivalent posttc5 	olle.heesential qualificttons whereas 
for becoming eligible for the po.t of Principal Scientist ,only 
three. years experience as SrScLentist is required. The incumbents 
of RifPs are also requircd to d7sc1?.argc higher duties and 8houlder 
higher responsibtJttc 

Ta/cing into account the ahoc p's'Ltton,tt is hereby lart 
fied that the duties and respon.;ib,lItiOs of the Research Manage- 

1 inent Postttons Viz.AJ)sDt72ector3.Proc 	i'ctors0Joint Direotors 
\4 Of Deemed Universities ôto" arC, 7it holr than that of Principal 

Scientists trrespecttz)C JQJY pay,  scabs being identical, 

- Sd/— Sodht Sing 
Deputy Secretary (P) 

Distribution:- 

- I. 411 Dircctors/ProJcc D';sto;'s of ICAR Institutes, 
- - 	2, All DDGS1ADGS,ICAR1K4190 

5. Secretary,jiRSs Foru7iL 
4, Si'PP5 to DG.ICARO 
5. PS to Secrctary,1C4110 

• hIcl'Io No.R(G)32186, 	Dated the U-iia .2ThJu1y,2QQ1. 
Copy to:— 	- 

1. All Joint Directors/ffead of the DiVisiofl$/Sectton 

.2 51i /oi. 
( Irt.J,Khartnauiphlang,) 
Administrative Officer, 

R.1C.Dr 	 - 
211712001. 	 * 

-. 
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I101hle Chief Miiiisler(;ovt. f'l'ipw a visited ICAR l'ripui (:e 

anti the uiintitCS of,  (lie visit thereof. 

Honbie Chief Minister, Govt.of Tripura, Sri Manik Sarkar vkited ICAR Research 

Complex Tripu a Centre oii 11th J anua ry,200 I from 3pm onwards He went tIn ough the vhiious 

experiments at the Centre including Agronomy, Plant Patholog).Plailt )3iccding,Soll Science, 

HorticnliurcPouitry Scicncc,Aninial Nutrition,Fishei ics and also the ongoing expel niicnts on 

Farming system rescarch,broiler rabbit production and piggcry pioduction etc. A Icy cropping,  

4lonblc Chief Minister was quite critical about the research icltievei,ients of the di ffci cut 

experiments and cn the details and their alicahity quired 	to the 

.- Farming System Models developed at the Centie attracted the attention Of the Hoii ble Chief 

j Minister with particular reference to efficient laud utilization, increased cropping intensity while 

making use of residual moisture, adoption of suitable soil and water oiiservation measures and 

efficient water harvesting technology which are very relevant to Tiipuia sititatiotis. 

After the farm visit, Sri Sarkar participatei. in the interaction incetnig attended by Sri 

Alok Dcv, Commissioner-cum Secretary Agriculture and Co-operation: Sri D Chiakraboity 

Commissioncr-cuin-SecrCthr Animal Resource Dvciopi.ncnt DcpaitmcnL Sri S.Chakiaboi ty 

Secretary Fishcries;Sri S.Scncliandhaiy Advisor Agriculture, Dr.P.l'.Pati Diicctor Agricultuic, 

Sri Aniar Das Director Horticulture and Soil Conservation, Joint Director and the scieutist of 

ICAR Centre and other officers of the line departments. 

Firstly, Honblc Chief Minister asked the state Govt. officials for their qiiei lest 

clarifications which they vantecl from the ICAR scientists. 

Sri. D.Chakraborty Comm.-cum-scciCtarY ARL)D asked tl•ie ICAR scientists to look into 

the following problems for the benefit ofTripura 

Mad cow disease 

Immunity status of different livestocks of the state. 

Frcqucntlregular technological exchange programmes with the state dcpai ttneiit. 

Evaluation oIncw breeds of, 

Poultry 

Piggeiy 

C. Quails 

d. Guinea fowls 

() 



5. Dcvclopnirerrt of nrrediocr - c broiler -  lines of poultry 

Sweet potato production programme fdiprgge r'y husbandry. 

Vaccine production activities for important livestock diseases of the state. 

Dr. Dbnian Joint Director ICAR Cent-re clarified the various points raised the ARDD 

Commissioner and stated that it 11 MY not be possible for this small Cent re to work ott all the 

Suggested activities but assured to seek the help of clifIbr cut cormnnodity ins-I lutes of ICAR 

working on these problems in the different parts of the country Although sonic of the above 

programmes viz; floultry, piggery, guinea fowls and rabbitary are already go * ing Oil at the Ceutr. 
It was mentroned here that the Pig breed developed at HQ.oF ICAR Recnr - clr Conirpix For NFl I V.

Region Barapani has already been introduced at tire Centre and its pCi'forrrmarrce is nuder 

cvaluation with reference to Tripura conditions A lancr stock olGirirmea fowls vlrich Ims proved 

to be successful at the Centre is being introduced and birds shall be supplied to the ARDD 

departriicrrt also. This Centre has introduced Ii Varieties of sweet potato front Ci P(hrtcruationmai 

Potato Centre Linra, Peru) and the cutting have been supplied to tire state dcpaitnmnenrt undet 
l)iggcry davclopmerit progrnmrrie 

Sri S.Clmakrabort Secretary Fisheries explained tire inrrpor - tarlce of fislrcries departnricnnt 
with reference to Tripura- where -erromiir area tinder water hod es is ava r able hint the Product iou of 

table fish is quite low, thus lie clrrplmasjze(1 1-he need For tire strcnrgUrenrinrr of fishery discipliucat - 	

-  th  e Centre 1-Fe further desired that ICAR Centre shotrid identify; - 	- 

	

I, Better breeds of fish for the state 	' 
2. ld""IcatiOil of 

 endangered Species of fishes and tlrcir reirrtrodmnctiorr From tire other parts of 
tire Country. - 	 - 	 -, 

Dr.Dhimnarr clarifies that ICAR is working on the second piobl
I cill i.e. oil the idenrtifrcatiou 

of endangered species and tl-rcir rcrrntrodr -mction from oilier parts of the country. While 

.coliaborationr for lire introduction arid evaluation of new arid better breeds of F, sIres shall be 

soirglr.t from the other ICAR institutes. 

- 	l - Iotr'bk Chief Mimnstcr c'rrsrrred to Ink-c rip the problcrrr of irunir 
pOWI trCrrgtincnminng with 

tire appropriate authority in the council as Joint Director cant riot do arihing iii this matter. 
Sri,A.Dev Comr 1 nrrissiomiercimrmsccr .etary Agriculture and Co-operation desired that ICAR Centre 

should look imrto tire problems of agricu hUm re development in tire slate on priority basis as; 

	

Dist rictwsc'soji fertility mnmappinrg 	- 

2, Devciopiiierit oFsuital)he rice varieties for different curltivation systenis of tire state. 

Staggcrinrgorpirreappj nnatrrrity. 

Problem of ckrus dccl inc in in nrptr i H ills of North District. 
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/ 	5. Evaluation of hybrid SeedS of (li11'eFCiIt vegetable crops and other horticultural CFOS before 

their introdurct ion in the state. 

Dr.MDijtta Sr.Sciciitist Soil Sciencc, ICAR clarified that the responsibility state soil 

mapping has bácn assigned to NBSSLUP Kolkata and the work on the pfo;cct shall be taken up 

vcry soon. He further explained tiit in the past exhaustive soil fertility rimpping of different parts 

ofTripur'a has been donc bytliis Centre and the information of the. same has been supplied to the 

9tate departments. This year itself a good imumnber of soil samples supplied by DM South tlmiougli 

Department of Horticulture have been analysed and report su bm itt cd to the Director 1 tort icu un I e 

for onward transmission to DM South. 

Dr.Dhiman further explained that this Centre has developed/jdcutiflcd agood numimber of 

rice vai ictics for different ecosystem of the state and ICAR has. been supplying seed(Nuchcus 

seed) to the state department for further mu Itiplicatiomi and ditributon to the farmers. lie 
expressed the diFficulty in jiis(ifyiiig (lie resenicli on rice crop which is the sUiplc Immomi crop 
for the state as I CAR Ccii t re at Lcm bucherra does hot have low land ftsearch fields and 
frequent JCqUCS(S have been made to state depa r(cl,eII( of Agticulttire for fflahuiig such laud 
:mvailn We to (lie Centre. 

With respccLtopiueal)ple staggering, the Centre has developed snitable strategies for 

Staggering pime-apple maturity through shade mnanagemilent to the extent of 20-25 days \V101 light 

interception of 25-30 % with different tree species in the agroforestmy project but further 

staggenng could also be possible through either genetic biodiversity ntmli7ltlon or ipplicitmon of 

di ITercitt growth hiortnoncs The app licat ion of growth hormones con Id be iiiorc of 
flca(lCiIUC 

intercsl rather that field applicability as the growth hormones have to be applied to tIme individual 

plant at particular stage. 

Regarding activity piogramnilic for the rejuvenation of declined orange orchards of 

Jampui Hills in North Tripura, different ICAR teams have visited the area 
sO ninny timiis and 

suggested rejuvenation programmes for the purpose. Last year Jomit Director ICAR, alongwitli Sri 

Senchaudham -y has visited the area for tIme pmn'posc and noted that the mnanagenment input from time 

side of farmers of the area are just zero due to which tIme orchards have cicclimme significantly.  

ICAR is always icady to provide tccJmnologicl suppoll for time area but the imnplmtmcntatiom, has to 

be done by the state departnicnt of l -lort icn Ru re only as tIme meagre in frastructnrc of t lie Centre 

can not monitorflic Citrus project at Jauipui. I  

With reference to evaluation of hybrid varieties of vegctabh.e and other, horticultural 
CiOS which are being pushed into the state, ICAR has already taku 

Lit) the evaluation 

0 
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programme for,tlicir suitability to the state and this year good itiinbcr tomato, briujal , cliillics 

and cabbage hybrids have been evaluatcd and suitable varieties have been idetitified. 

Sri S.Scncliaudhary Advisor Agricu tine and Dr. P. K .Pnul Director Agriculture wanted 

that what ever the crop varieties are being identified or developed b' the Centre, Tmit of the seed 

should be handed over to the department for further multiplication. Dr. Dlninau Joint Director 

pointed out that ICAR has takcn duc carc for the proper evaluation of th,c crop varieties by their 

evaluation at two placeS iii the state viz; Leinbuchierra and the Al) Naga r ía rin of state ilcjmitnient 

so that conclusive in formation on their performance could be generated ali(l the sced(uucicus 

seed) is being handed over to the respective departments. 

Hon'ble Chief Minister expressed his satisfaction on the research activities of the Centre 

and the ongoing programmes but desired to hold frequent interaction meetings with the line 

departments for suitable technology implementation its f'urtiier refinement through proper feed 

back from the state departments and the farmers. The Chief Minister fiirthicr desired that the 

benefits ofrescarch should reach the farmers before the technology becomes outdated. 

Honbie Chief Minister left ICAR at 5pinwith a note that lie shall be visiting ICAR frequently so 

that he remains in touch with the research activities and ach icveilieli(s of the ('critic. 

(K R. ()liiivai,) 
J oiiit, Di rector. 

I 
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SI•cRETARY 

GoVErNMENTOF TRIPURA 

/ 	 AGA16ALA.799001 

NO F 2(l)-CS(Agri)/2001 
p 	 .1June2OO1, 

(Dear Shri Parodá, 	 jD F ci' 'r 	 cyj .ot- 	NQ NI) (t ) 

There Is a unitofICAR in Tripura. The State Oovernmentfeelø that the 
• ICAR unit in Tripura needs to play a far znprelmpoi-tant aLj 	role bitlie . 

dcveloprnent.of agriculture, horticulture, fisheries, animal husbandry, etc. than 
itdocsnow.., 

,, 	It Is understood ths.t the ICAR unIt does not hav, auate staff to 	 I ' 

g 	-'undcrtake this task For a State like Tripura, with its economy totally 

\ )7 	dpendent on the Primary Sector and which does not have any Agricultural 
)ç\r%) Uniersity,.thc ICAR unit needs to be properly equipped to help the State and 

its farmers. This is so in respect of fisheries and animal husbandEy also. The 
Piaherico Depart!pex2Lo.f4he-State.ikthiiirient has specifically re.ucated that. 
atleàst .1(four) ,Scientists should be posted in Oie 1CAR unit and It should take 
up atudyo t ie following topics: -4.•.' I 

Study ongenetiea1 degradation of fiohe)  
Artificial propagation of threatened spWof fieeR 

• Survcy of Aquatic flora aMJaun 
• Study on Soil àid bEr 	for enhancing fIsh production • 	- 	____________________________ 

Right now there is only one Fishery Scientist available in the ICAR unit. 

3. 	1 would request iou to kindly get an in-depth reviW.oatried out of the 
activities of the [CAR unit In Tripura, Ith 	gan 	source 	cation In the 
context of the importance this 	' tlie-Stat&s economic dcvdóptnent. 

With re1 	\ 	7 	4- 	tr4--4 

T\ 
T*shicsrty, 

1 	 to V. Tbulaaldsis) 

Dr. R.8. Prod, 
Director General, 
ICAR 8 Secretaty to the 
Government, of India 

Kriehil3hawan, New Dcliii, 
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9 	 INDIAN (OtINC IL 01 M.Rl( UI I URAI RES AR( II 

	

/ 	 KRISHI SHAWAN. NEW DELHI - 110001 
Tel: )i-I I- 3323U(,33Rl992-5(Ext)4%) 

lix: ;i-i i.33823f)6, 33R72V3 

br. J S. Samra 	 Email Lia@icciLLciIc.!n 
by. birector General 	 . 	 http : \\wwwnjcJn/icarLtrmt1trnj  

(Natural kesource Mcinagemeit) 	 T&ex :031 •62249. Gram: AGISEC, New belh; 

DO!PS/bDGNRM!2001.-1t2 
• 	 • 	 June 21it, 2001 - 

• 	

ro 	•• 

: 	

(MYdoarDr jt i ' t; 

• 	 4- 
'Kfiidly find. nciosed a copy of D 0 letter received from the Chief Secretary, Govt of 

Tnpura, Aga(for providing some roller to the State In terms of manpower. The State Govt 

II is specific1' Interested in the Initiatives r lated with fisheries wt,•ere4hey have lot of potentials. 
1 I 	 - 

You rnay, ..therefore, post Dr 
r 
 . Mondal, P IJScientLest (Fisheries) with Immediate effect so as to 

provide some relief to the region' 	ese kind of requests are being sent by the State 
\.\ 	 •.- .---- 

• 	repeatedly and at least above said'pr p0 al will provide a prompt minimum relief 

With kind regards, 

	

•• •--. 	 Yours sincerely, - 

dw 
ek 

/ I 	 I 
'j  

F 

	

• • 
	

(J.S. Sarnra) 

r ' 	' 3fu Etz 
ell 

• 	• • 	N.D. Vorma, 	• 4,, 	_- 
Director, • 	 /- 	•.-. 
ICAR Res. Complex fo 	 ' 

• 	NEIReglon,Urnroi 	ad, 

• 	 Meghaiaya - 793 1 
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2002. TUE11t11 IDi ICAR H' NEW DELk! iI'DIA 	 TEL ,0091411 4 387293 	Plot 

/1 

• 	

M 
/ 	 4 

/ 

• 	 D1AN COUNCIL OF AGCUL RESEARCH 
t NEW DELIU 

/ No. 2118IA11 
Dated 17.7.2001 

	

. 	 J. 	1 I, I 4111 I 1 1 • 

- - In continuation of th18 fil  letier No. PSDDOfNRM/2001456 dated 

21 June, 2001, It Ia to be Infbmiød that Dr. Mandol, PrincipQl Scientist 
(Fl8hcriea) at ICAR Complex for N.B.H.Region) Shlllong Is tr8flBfe(TOd1fl 

public Intere8t to Regional Centre, Tripura alongwlth th poBt 

• 

 

B. R. Sharmn) 
AsIgt.ant Director Generni (1sVM 

Dr. N. D. Verma, 
• 	

•• 	 Director, 
ICAR Ru8enrch Comptx for - 

Urni Road, I3nrnpanl 4  Meh1 - 793103 
04 

FnN00364-570302 

~ 3~ 
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INDIAN COUNCIL OF AGRICULTUflAL RNSJ.cAlW!i 
ICiR B EEA BC/i CO lIP LLfI FOR. N • H .11. REOl ON 

• 	"1., UNROI ROAD, UMIA M-7931 03: 

11'011C(P)61176. 	Dted the Urntm 18th Jul,20010 

OFFICE ORDER 

In com,?tsLnco of the ørdcr of the 11en ble Centr1 
AmLntratLv/Triburutl, Giwhtt Bnch,Guwhtj dte 
2702001 	in4A.Ne0235/2001, 	the c1rcu1r tasued by the 
Adrntnitrttve Officer beftring Ne.RC(P)61/76 dated 3.7.2001 
ia kept in aboyance till further 	.riera0  

• Sd/— N.D.Verm, 
- Director. 

Meo No.RC(F)61176 9 	Dated the UmLgm 23rd JulujoOl. 

Copij to:- 

10 Dr,B.K.Nandal,p,s, 	(Ftøh & Fi.hries Science) and llczd 	Fi3herie3 Dit'isten, ICAR (BC) for N/il! Regt.n, 
• Urnioiriz (Brcpni) 

2 Dr.B.K.M1petre,Sr0scient3t (Fthcrie$), ICAJI (BC) 
fr NEff llcgion,Umim (Brmpeni) for inf.rmett.n. 

30 Vice Chdzirm&n,centra1 Adininitratipe Tribunel, 
Guwahti Bcnch,Guwehatt for h,ia kind irzf,rinetl.n 0  

4. DDG. (NRM), ICAR,Kriahl B1zun,/jew Delhi/or h18 
kind inferrition 	lonwtth order sheets pe8sed by 
the ffon'ble Trtbunel 0  

5° The Director Gcnerel, ICAR,Krisht Bhtvn,New Delhi. 
for hLs kind tnforrngtjen. 

60 Lcg1 	4dvi3c,r, ICAR,/Crja/ij I3hi.'en,New JJelhl.. 
7. Adintn28tratj,e 0fftcer1F4Q1AAOS,ICAR (BC) for NE!! 

Re9ion,UrniE,n 0  

DDO, .TCAJ? 	(BC) for NH!! Re9ion,UDlrn(Brape,jt) 0  

90 411 Joint Directoro, ICAR (BC) for NE!! Repl.n, 

KVK Tura 9  

tO O  411 ffead81In—Chr0c of D2'i3ions etc. ICAB (BC) for NE!! ReOion,U ,nia ,it 
11 Peraon1 File of DroB.K.MnthJ,principe1 Sclenttet 	H. 

(Fish & Fisheries ScVence), ICAi?,Umtm (Barepent 0  
12 Guard file 0  

• • 	

• 	 ( GoSinhe,) 
A33tt04drni,ztst,jtte 	Officer,(Admn) 

*44 *44 
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To 

	

• 	 Dated : 03/07/2001 

The Anti. Commissif S 	 SITnONG 

	

SIIILLONG 	
oner o cheduled Caste and Scheduled Tribe, 

(Through Pro,er Channel) 
Sub: liar&sñttat and humiliation to an omc of S.C. Connnunfty - reg 

Sir, 

With due respect I like to bnng to the following facts ofharassment, hunulsaijon and 
flccessaly action please. 
mental torture to me (SC employee) by the ICAR authorities for your kind infonnatlon and 
1. I come from a middle class Schedule caste family in the district ofBanksir in West Bengal. 
2 Ijohied mICAj service through All India competitive examination conducted by the ASRB 

in October, 1976 in the post of Scientist S-i. I was promoted to the next higher post of Scientist STZ in 'July, 1982 
through direct recniitme and subsequently got promotion to the next higher post of Scientist S 3 in May, 1989 also through direct recruitment This post of 

Scmentis S3 has been re designated as Pnncmpal Scientist from 01 01 1996 and I am holding 
this post till date in the Fishery Disi of ICAR Research Complex for NEIl Region (Head Quarter), J3arapanj (Mcghalaya). I have completed 23 years of scrvlcc.in this Institute and I have only years of 5CrVjc 

left for uperannut,j0 I have discharged my duties with full 
Sathfactionjof the authorities and I have never been reprimanded during the last 23 years of my service For any reason whatsoever. 

3 
Suddenly, I have been sewed with a transfer order by the Director of this Institute on 29.06.2001 (A.N.) 

transferring mc to the Tripura Centre of this Intittc without assigning 
any reason '(Copy, enclosed) I have been attached with another Scientist who is about 10 
years juniorto me in the same scale, thereby putting me under great humiliatIon; 
Since lam at the fag end of my service audI have only 3 ycarsto retire on superannjon, I 
should be given a chance of seeking for a choicc posting as per C.C.S. Rulcs of the 
Government of India. In violation of this, I have been transferred to another insigniflcant 
place putting me under severe harassment and humiliatjon. I feel this is a clear case of 
harassment on the line of caste and cornniunhty only. 
I may alzo nention here that I have been suffering from hypertension (ie. high blood 
pressureyblood sugar problems since the last 10 years and I am on daily medIcation to keep this problezinsi under control. 

I would therefore request your honour to kindly advise the concerned authorities in ICAR (ic. the D.G., ICAR, D.D.G. (NRM) Of ICAR, Krilij JThawan and thà Director of ICA.R Research Complex for NEIl Region, J3arapanl (Mcghlaya) to resist theñuclveg from inflicting 
harassmcn, humiliation and mental ftYtturc on me immediately so that I can 

complete remaining period of my service career peacefully. 

Yours lhithftilly, 

0 0/ 

	

H 	 • • • •. 	
(7( 

	

• 	 Principal Sciñtist and Head 
cry Division,ICAR Research Complex for NEIl Region, . eri* 	

Umroi Road, Barapanj..793 103, Megha1ay. 
(. 	 i 	. 1kTTt 

'.in)l 0 ,J 10(nisalon for Be 
Of fcoIi Shillong.  

41 a/itY No_.-T4i)7' 67' 
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W,P,4,,~Z 

/ 	.Khan Market, New Delhi-hO 001. 
LokNayak Bhavan 5th floor ) 

The Chairman 
NationalCommission j'vr S.C./S.T. 

	 I' 

Dated July 16 1  2001 

Subi Harassment, humiliation and mental torture to me, an officer 
of S.C. Community --- Rego 

Incontthuation of my earlier representatiOn dt4 9th  July, 

2001ànthe subject stated above I beg toinform you further that 
I am being. harassed, humiiated and mentally tortured every day in 
my day to day office/re2earch works as the Director of this Institute 
has given verbal instruction to his office/administration not to re-
ceive any paper under my signature and not ioprDvide any facility for 

doing any research work. I am also being verbally threatened every 

day for 1 facing, dire consequenàes if the case filed by me in the Central 

Administrative Tribunal, Gauhati Bench ägainB't the transfer order 

H— No 0RC(P)61/76 dt,29.6.2001  is not withdrawn by me immediately and my 

monthly salary from July,2001 onwards would not be paid unless and 

untiI I proceed toTripura Centre of this Institute to join there0 

It may be mentioned here that the Hon'ab1e C1A.T., Gauhati Bench has 

kindly granted lnea °Stay Order' in this case0 

The origin of this vindictive attitude of, the Director of this 

Institute and subsequen serving of this transfer order is solely 

because of my not signing on the quotations and relevant files related 

to the construction works of the fishery division as the quotations 

.wre invaiJ.d and not as per the norms of G.F.R. These facts have been 

later on established by the A.A.O.(Construction Cell) after observation 
made by the internal audit which supported my stand in the file No0 

RC(C)14/2000( main and part ) 
related to the departmental construction 

works of the fishery division and also because of my objection in file 

RC(C)15/97 against extra payment of Rs04050 lakhs related to the cons-

truction works of the fishery division by .C.P.WD. The Council may call 

these files for verification of these facts0 

Contd-----2 
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As I have alrtady-mentioned in my representation dto9th July, 
- 2 1001 that I have been suffering from hypertension i.e. high blood 

pressure arid blood sugar probim.sjnce last ten years and I am on daily,  medication to keep these under control, But it is now being 
very diffiu1t to keep the blood pressure under control even after 
increased dose of medjcatjon.. Since the blood pressure is constantly 
increasing du to this harassment and mental torture, it may lead to 

heart attack any time, The enclosed prescription would speak for it.. 
self. 

Therefore, Dr. N. D. Yerma, the Director of ICAR Research Complex 
for NEHRegion, Barap ani_793103,Moghalaya would b e solely responsible 
for casualty of my 11Th due to ca±diác arrest/heart attack for cons-
ta.ritly increasing blood pressure because of this undue/undesirable 
harassmentl humiliation and mental torture inf1jctd on me by him 
because of my caste and community only. 

Yours faithfully, 

Mandal .) 
Principal S cienjs- 
Fishe±'y Divjsjo 

ICAR Reseaj'ch Complex for NEll Region Barapanj..,79303. Meghajaya 

Copy for information tO 

SJ. K. R. Narayanan 	Hon'a1e President of IndIa, Rastrapati Bhavan, New Delhi_h O 001.  

Sj, Aaj Behari Vajpayee, Hon'able Prime Ministe of India, Prime Minister's Office, 	Delhj.410 001 0  
Sj. Nitish Kumarq Hori'able Uri1 	MInister of Agricuj 	5, Krjshj, Bhavan, New De1hj110 001, 

, The Director General., Indi 	Council of Krishi Bhavan, New De1hj11O 001, 
5. The Deputy Director Generâ1( N.R.M.), I.C.A,R., Krjshj Bhavan, 

New Delhi-hO 0010 

Contd------ 3 
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ii 	 3 	 H 
5. My fami1ymembers 

MrB, N. Mandal, M.A.,Ph.D ( Wife) Shri A. 
K. Manclal, I. A. S. ( Brother ) 

Shrj A. Mandal,MD 	M.R..C.P,( Brother ) 
Shri S..Mandal M.D., D.M., M. R.C.p. ( Brother. ) 

Shri D.K. Manda, Senior Advocate, Ca1cuta High Court 
With he request to file a murder case against Dr. U. D. Verma, Director, X.C.A.R, Research Complex for N .E.H, Region, Barapanj. 

Th reores 

.7931o, 
Megha1ay in case of casualty of my 

life 	r th.reasons  2001., 
mentioned in my 	entation dt0 

9th July, 2001 and 16th July, 
•  

, ow  

E# 2r-  

2 	

low 
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ANNEX 119 17  , 13 

/  
• 	 T1t/Phone 221362, 504202 lI1 	

FJIFax: 0364-221362 - 	 iI1 	T 3JJtki  TRA 1TZi1i 

GOVERNMENT OF INDIA 
NATIONAL COMMISSION FOR SCHEDULED CASTES AND SCHEDULED TRIBES 

STATE OFFICE : SHILLONG 

t.iTgI frT-793 001 
Rebekka V1Ha, Temple Road 

Lower Lachumiere, Shillong-793 001 NO.31/2/2OO ..RO/ '-' '' 	 11th July'01 
/ 	 fTTWDa1e .......................................... 

- To 
ThG Director 

• I.C.A.R.Complex for N.E.Hili. Region 
Urnroi RoadBarapanj 
Meghalaya 

Subs 	Represontrt ion from Shri B.K. Mandal, Principal 
Scientist and Head, Fishery Division, ICAR Complex 
for NoEeH0Region, Barapani regarding harassment 

Sir, 

A representation was received in this office of the. 
Nationaj.Commjssion for SCs and STs from Shri B,K. Mandal, Principal Scientist of your organlsatjon on the above subject (copy enclosed) which is selfexplanatory, 

On peIuiI of the representation, there söems to be 
miscarrage of justice and harassment as Shri Mandal is at the 
fag end ofhis carrer and should not have been posted to a far 
flung place like Lambucherra attached to a person junior to him. 

It iS,therefore,, requested that the facts of the case alongwjth your comment on the representatj:On may please be sent 
for information of Commission hqrd0 New Delhi within one month from the date of 	

.: receipt ofMs tLt, 
National Commission for SCs andSTs is a Constitutional 

authority having powers of a Civil Court and you are expected to 
to respond 'within the stipulated time. 

Yours faithfully, 

nlo Mi QtDlrector 
Copy to Sri B.K.Mandal, Principal ScientIst and Head, Fishery. Divisjo, ICAR Complex for N.E.H. Region, Umrol 

Road, Barapani., Meghalaya for 1nforrnan, 

Assistant DiKector  
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hNNUXURE 

WAR 	 ICAR 

Email : dlrector@lcarneh,ren.nic.In 
31ft1TT 1Tft'P!t 	Gram Agricomplox 

Fax : 0364-570280, 670501 T( T 	fliI 	 Ttr 	, 	T 	Phone: 0364-670257(0) 570302 (A) 

RESEARCH COMPLEX FOR NEH REGION 
UMROI ROAD, UMIAM -793103, MEGHALAYA 

Dr. N. D. Verma Director 

B.Sc (Ag), MVSc, PhD, C Blot, M Blot ondon) 

NQ. RC (P) 61176 	 Dated 1617I001 

To 
The A.asistsnt Director 
National Commiion for Sthedule CaEte and Sthedule Tribes 
cvt, ofindia, Stte Office, Shillong, 
Rebekks Villa, Temple Road Lower Lachurniere 
Shillong..793 001 

2ub; 	Representation of Dr. B.K. Mundul, Principal Scknistrcgurdjngharsrnent, 
Ref: 	Your letir No. 31 /2t2001 -Rea/276 dated 11 July, 01 ezloeing therewIth the copy of the 
Sir, 	representation of Dr. BK, Mundal Principal Scientist of this Institute dated 03A07t200l, 

With reference to your ktter as refa -red to above, I urn to apprise you as under: 

1. That Dr, BK. Mandal Priripal Scientist has been h -anafcn-ed to ICAR Research Complex for 
NEH Region Centre Tripura, Larnbucherra, We2t. Tripura, in pursuance of council's letter No 
DO/P3/NR/2001.456 dated 21.06.2001 nh-endy referred in the crdei-  No, RC (P) 61176 
dtcd 2906,2001 erloged by Dr. B.K. Mandal with his representation, 

2, That Dr. B.K.. Mandal P.S. has already filed a Court case bearing No.235/2001 challenging 
the transfer-.and-released order dated 29,06.2001 befcce the Hori'ble Central Administrative 
Tribunal, Guwahat.i Bench, C'uwuhuti, Md the Hon'hlc CAT has already passed un interim 
order on dated 02.07.2001 and directed the respondents to maintain the Status quo and the 
same is being maintained, The copy of the order sheet issued by the Hon'bk Tribunal dated 
02.07.2001 is being enclosed for your kind perusal and ready referer)e. It in pertinent to 
mention here that Dr. BK, Manclal P.S. has suppressed this material fact liom yoi.u-  kind 
honour. Since the matter is already under the consideration of the Hon'bie Tribunal Guwahati 
Bench, Guwnhrttj, the action on the represeritjon of Dr. Mnnckl was kept. in abeyance, 

3. That it is not true that any miacan'i age of Justice and harassment ]l ag been done to Dr. Mandal due to his posting at ICAR Research Complex for NEH Region Centre Thpuru, I,nmnbuchcrra, 
Wett Tripura, because the transfer or&i' has been Issued in public intered and is based on the 
need of the services of Dr.BK, Mundal, Prindpal Scicnti (Fish & Fisheries Scirnce) for the 
state of Tripura. Infect, the Chief Minister of the state of Tripura directed the Chief Secretary 
Govt. of Tripura to write to the Diretcr General of ICAR Krishi Bhavan, New Ddhi. For 
utren.gthening the research acijvftjes related to Fisheries 3cience at ICAR Research Complex 
Centre Tripura and to POSt_tile d aL the Tripura Centre, It is also 
not correct that Dr. Mandal has been attached to the Junior person because the post of the 
JoInt. Director Tripura ICAR Centre Tripura is a post. of Research Innngement position and 
higher to the post of Principal Scientist. 
Submitted for your kind perusal as desli-eri by your kind honour, 

Thanking You 

End: As stated ahovc, 

(N.D.Verma) 
Copy to: 

Deputy Director Grerol (>flM) ItAR KrIahl Bliuvun, New ]cIhl for hIs kind information and necess y action with a copy of the letter received from th e  Assistant 
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O.A. NO235/2001. 

DrI3K Manclal 

Vs 

IJrii:::ri of Irci:ia 

QJPELJS2 THE WRITTEN STAIEMENT r:[.EDEYREsPoNoENTs23. 

1 	 That the applicant has received the written statemerït 

filed by the Respondents and hake gone through the same 	Save 

,ian, except the statements which are spec i f i cal ly admitted herein 

rests may be treated as t'::tai denial. 

That with regard to the statement made in paraciraph--i 

Jof the written statement the applicant of fers no comment on it 

3 	 That with regard to the statement made in paraqraph'-2 

c'fr the written statement the appi :ii::ant begs to state that 

Aq r i cultural 9':: ient i ii c Rules the act ions of the respondents are 

I iegai and arb:i trary It is further stated that the impugned 

order has been issued in vii:lat ion of t he a foresa i ci rule gui di rig 

Ithe field and same is mandatcury in nature. The said rule spe': i fi-

cal i y provides safeguard the Sc ient i sts over 55 years of age 

That apart the respondents have also violated the statutory 

pov isi on of formation ci l transfer comm i ttee 	The respc'nderits 

issued the impugned order of transfer all on a sudden with-

I out affording any reascinab le oppor tun i y of hear i nq as provided 

unier the said ri.tles The law reiatincj to transfer as held by the 

I Hon' b le Apex C:c,ur t in I ts var icus .jud i c :i a i proncurlclemc2nt has been 

vit:tiated by the respondents in issui nqthe impugned order. The 

Hon' bie Tr i I:urial has got power to make .judi c iai review of a 

trnsfer ':::'rder which is violative of service rules 

1 
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A copy of the extract of Aqricuitural Sc ien-

t if Ic Service Rules is annexed herewith and 

iTrked as Annexure-RJi 

That with regard to the statement made in paraciraph 3 

f the written statement the applicant denies the cl::rrel::tness of 

he same and begs to state that the order of transfer has been 

sued with a malafide intention by the Respondent Nc:3. The said 

rnugned order has been i sued not in the Pubi ii: interest and 

has been issued with a malafide intention violating the 

ta'tutory rules. As mdi catecJ in earlier in the 0 A as per 

ESpeCt ive plan if ICAR there is no post of Pr inc i pal Scientist 

n IICAR  Centre, Tr i pura 

It:Ls denied that the post of Joint Di rector is higher 

n rank than the Pr inc :1 pal Scientist The respondents have relied 

pin the order dated 1E 721 which clearly mentioned that the 

anaaernent post i e Jo:i•nt Director of Deemed Un :1 vers i ty are only 

i ciiher that of the Fri nc :i. pal Scientist. But in the instant case 

:CAR Head Quarter is not a Deemed University and hence the 

fcresai d content ion. are not correct As per the ICAR 21 Diary 

t is dlear that in 1C:AR system there, are five muiti--ciis':: ipl i nary 

ai':Lonai I list i tute amc'nqst which four are Deemed University,  

amely I ndian Agricultural Research Institute, I ndian Veterinary 

jparch Institute National D:Lary Research Institute and Central 

i tute of Fisheries Education are only Deemed University.  

A copy of the extract of 	ICAR Di.ary 21 	is 

annexed herewi th and marked as Annexure-RJ-2 

That 	the applicant s ..ates that he he:Lnci the holder of 

pcist of Pr inc i pal 	Scientist will be the overall 	i ni::harge of 

CR N E. Reci:i.cin and his post can not be transferred to 	any 

eqtre even pub'..1. c i nteres ...'he post of Pr 	nc i pal 	Sc i ent; ist 

nt f'::'r Ilead Quarter only and Barapani bei nq the Head Quarter, 



* 
ttie said p':::'st can not be transfer red to any centre 	However,  

ient ists working under him can be trans ferred in case of any 

egencjes. It is further denied that during the visit of Hon'-

bie Chief Minister of Tripura it has been pci nted out that •t:here 

aie certain problem cropped up in Tr i pura and out of which one 

has been sc'ivecL Be that as it may the appi icant in any view of 

te matter need not be made to transfer to Tr I pura for solution 

of the same. In fact, he has got no expertise in the said disci-

pl I ne However, s'::: isnt I ste work i nci under him can be posted in the 

vcant post to solve the problem There are :1 nstances that such 

situations cropped up is Arunachal Fradesh also and the Di rector 

of Fisheries, Govt of A F' wrote a letter to Respondent No 3 for 

hiphl icjhtinq certain problem. The said letter dated 37201 has 

beLn forwardjj to the appi I cant for takIng na'::essar y  steps and 

ac::ordi ngly the appi I cant wrote the Respondent No 3 	dated 

2ø 7 2ø1 suqest i nq solution of thesa i d prc'biem 	Since the 

apbl i cant is the Head of the Institute, he is requi red to con-

trl all the centres from Head Quar tar without shI ft i rig the 

entire set up. 

C:cipies of the letter dated 3 7 2ø1 and 

7.2001 are annexed herewi th and marked as 

Annexure- RJ--3 & 4, 

That it Is further stated that the State of Tr I pura 

mace a reques ..to post Sc ient ists of Fisheries D:ivisiori tak :i ng in 

to cons i derat ion the vacan:: ies No where there has been ment i':'n 

regard:inq posting of applicant in Tripura C:entre. It is further 

deied that there is ban on recru:i tment sc' far as scientists are 

cc'cerned. In fact aciver . ...isemerit have been made 

I ni ludi nq spec ial drive for N E Region 	.:: To that 

at 
lhct 

 advert isement ' not ice dated 6 7 001 and 3/2001 	may be 

re 4Ier red to 

4 



Copies of the Employment News dated 28..7..21 

and 36..21 are annexed herewith and marked 

as Annextre-RJ'-- 5 & 6 

The applicant further denied that the fa':t that he has 

expertise in the re4-cvn-t breeds ane common problem in India and 

wrks have already been done by the sc ient :ists of the lOAF: in 

Ti pura Thesent prc'biem cropped up in Tr i pura relates to 

gnet I ca. maiiit ion and chrc'mo,jomiai aber rat ion which are done 

ent ists hav:i. nci special ised in hic'--technoiocjy and cyto-' 

c iss . However,  , there are few scientists work inq under the 

apLpl icant has qot these expertise and they can be posted there to 

sci ye those problems Furt her I t is stated that development works 

he already been done by the scientists namely Dr ..A..F..Lipton and 

Dr.. B Santosh and those includes the fcu howl ng studies - 

1. 	Survey of I chthyo'fauna ( fish fauna) 

2.1 Studies on fish product ion status of di f ferent water areas, 

3.. 	Caqe ':::uit- ure of air breathinq fishes.. 

4 	Paddy-'-cwr....fish culture 

Limnc'ic'qical tudies of the representatives water bodies of 

T ri pu ra 

6.1 Studies on Composite fish culture,. 

7.1 	Studies on 'fish diseases.. 

B. 	I ntroduct ion of pear i-spot fishes in Tr i pura 

9. 	Studies on ornamental fishes in Tr I pura 

The applicant craves leave of the Hon hie Tribunal to 

prqiduce all the relevant documents recarding the aforesaid stud-

Wit at the time of hear inq of the case.. 

That f' he app ii cant knows & about the contents of the 

order dated 21 .6..2ø1 and heqs to state that the same is also 

vidilative of the scientific recruitinent rules.. In fact, the 

Deuty Director I3eneral while issui nq the aforesaid order dated 

4 

"I 
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i 16.200,1 has not made any all :i rmat i.ve decision to the post the 

ppl icant i. ii Tripura '::entre In any view of the matter the app]. i- 

throucth this re.jc'i rider has also chal lened the vai :i. di ty and 

etality '::f the said order dated 21 62O1 with a prayer for 

e:ting aside of the same being violative of various rule provi-

si bns 

X  
1 

That with reqard to the statement made in para- 4 and 5 

the written statement the applicant den:ies the correctness of 

th:e same and br.cis to state that as per the procedure the Pr inc i-

pal Si: lent i.st are treated as Head of the Division and he used to 

':o,trcii the entire Division from the Head Quarter. It is notewor-

th' to merit ion here that the F'r i. nc ipal sc lentist\Head of a Divi-

sipn are the overall incharge of ai 1 the centres and he has got a 

paticuiar i::iffic ial set up in the Head Quarter. Therefore, the 

III pot of Pr i ncipai scientist is a non transferable post even ot 

pu13lic  interest also In any case for the si:: 1 ut ion ci I problem 

1 ike the present one the post i nq of applicant along with the post 

iS!: not cal led for. There are official procedure for solution of 

thse types of problem and applicant being Head of the I nst i tu-

t in used to control the same from Head Quarter i tsei f 

6 	 That with reciard to the statement made in para- 6 of 

tt ? written statement the applicant denies the correctness of the 

and begs to state that the corrigendum dated 17 7 :2i has 

passed after the issuance of the impucned order dated 

26: 	2i 	I e after rece:i.ving the ni:itice from Hc'n' ble C:entral 

Administrative Ti :i buna 1 The said c':Drr igendum has been issued 

wi.h a malafi.de intention to cc'ver up their illegalities and 

malafide act ion 

That in view of the letter dated 3621 written by 

DrJ. 6. K ahapatra it is crystal c lear that he was forced to ta::e 

chbirqe of the respondents However, the applicant did not hand 

5 
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ver the charcjc.••  to said Dr BJ:: 	 and the fact wi. 1 1 be  

evaieci af':iresa:id letter dated 362001 	In any v:i.ew of the 

l atter since the Misc: Application for vacating the stay order 

has been dism:issed the quest ion reqardi nq assumption of charge 

and other thi ncs does not arise 

That with regard to the statement made in para- 7 and B 

of the written statement the applicant denies the correctness of 

the same and re terates and reaffirms the statement made above as 

Cii as the OA 

L 	That with regard to the statement made in para- 9 of 

the written statement the applicant denies the correi::tness of the 

ime and begs to state that the respondents have issued the 

ipugne.der w i th a ma la f ide i ritent ion to harass the app ii cant 

Lt iurther stated that the reason behind issuance of the order 

Ked Uk 29 6 2001 is a net result of not Si gni rig the quotation 
Alt 

vo 1g hue amount An advert i sement was issued by the F.:espon.... 

 L~e~rrl~ A
. Wt  i nvi t I nq quotations/tenders in connect ion with cer tal ii RCC 

I c,iristruct ions In the said comrni t.tee the present Re.;pon4ri4 was 
 Oqp 

ce of the member and to pass the tenders, his signature was very 

ii 	 ________ aych necessary. However ,  the present 	-spc'-n-d-rn±-s after scrutinis- 

itg  all  the tenders could •f :1 rid out various i rretuiar it :ies and 

r'fused to put his signature in the said incomplete tenders It is 

4 tewor thy to meni; ion here that the respondent no 3 in u::ol lus ion 

th some tenders wanted to pass the tenders i 1 ieqaliythrouqh 

ie present 5: .e :4 but he cou 1 ci not su ':ceec1 i n the s.a i ci Iou 1 

pay. It is learnt from the re:E iable sciurce that there are so 

m ny irregularities in the sai ci construct ion and hiihii ght ing the 

s4kme, present preferred a representation da.ted 

1 6 2001 In fact the i nter na 1 Audi t Team of ICAR a 1s': looked in 

td1 the aforesa:i. d i rrectuiar i ties. and put their object ion in grant--

i ig the financial sanction 

6 
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	 NA,  

From the ahc've facts and circumstances it is crystal 

c ]ear that the Respondent Nc' 3 has acted illegally and with a 

m4laf ide intention and i ii issuing the impugned order dated 

21.6.2001. 

The appi icant craves leave of the Hon'ble Tribunal for 

pic'duct ion of certain records mainly RCC:-14/201 (both main & 

prt )at the 1; irne of hearing of the case0 

The applicant begs to state that he has gc't highest 

regard to theme Hon ' ble Tribunal and at any cost he does not want 

to abuse its process The chairman of commission for Sc: & ST is a 

cdinst i tut icna 1 body and with a bc'naf ide bel i eve of gett I ng some 

sc'r t of relief, the present applicant preferred representat ic'n 

i t is noteworthy to mention here that the repres*:ntat ion have 

issued the impugned c'rdr dated 29060201 and by the said order 

i'tel f he has been relieved immediately without giving him rasc'--

nabie c'pportunity of hearing as prescribed in the service rule0 

It Jis therefc're , the app1 I cant has preferred the aforesaid repre-

seitat ic'n without prejudice the content ion mac:le in the DA 

9.1 	That with regard to the statement made in para-- 10 and 

ii of the written statement the applicant denies the corre':::tness 

of the same and becs to st ate that the respondents have admi tted 

the fact that there are al lecta ion aai nst the applicant and this 

isl the reas'::'n for whi '::h the impucined order have been issued 

Tainq in to consideration the aforesaid admissic'n of fact it 'is 

c lear that the iinpuqned order is punitive in nature and hence 

sadie is liable to set aside and quash 

in view of the above facts and c :1 rcumstance , the im-

pucined orders dated 21 6. 2t1 and 29.6 2O1 are not sustainable 

I n t.he eye of law and liable to be set aside and quashed 



VERIFICATION 

1 	I , Dr Si nay Kr ishna Mandal aqed about 57 years, son of 

Mandal 	at present wcirki nq as Pr in': i pal Si:: lent 1st (Fish & 

isheri.es) in the ICAR Research Complex for NEH Reqion, Sarapani 

teqha1aya, do hereby solemnly affirm and verify that the state- 

ments m a d e in paraqraphs 	 are true to my 

know1edcie and those made in paragraphs 	 a r e 

matters of records which I believe to be ...rue and rests are my 

Iumble submission before the Hon' ble Tribunal and I h a v e not 

ppressed any mater ia 1 ía': ts before the Hon' b le Tr i bunal 

And I siqn this ver:i. fication on this the 22nd day of 

Agust, 2i 

%i. 

8 
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'IL 	•. 	. 

TRANSFER POUCY 

cding to Rule 20 of the Rulz for A cu1turaLRe.s,aJi Service, a 
*sjiable. to 'transfer to 	place In India. A scientist Is also eterve a minimum period 9I time In backward or comparatively 

ed area of the coun 4,AM be detennined and decided by trrJi Author .Thequ 	e1ving suitable guidelines for 
tránsfers of scientists oLAR$.from one.place to another has been 

e,ted, and it has been decided with the approval of the SFC/GB and 
resident, Indian Council of Agricultural Research that the following 
4uuldcllnes wilt be obserw 	tak 4 tcr nin9 transfers of ARS Scientists 
gg Instituteto another, and withinthe Institute with effect from 

;WV 
1,Cz1frI9. The transfers of scie,ntists will be made: 

joconect Imbalance in the cadre strength of scientists in various 
jiscIpiines at different institutes, and gso within an Institute includ- 

4thg regional stat tons. 
(b) to fill positions in h'gh priority projects where direct recruitment 

: 	through the Agnculturaj Scientists Recrthtrnertt Board may result in 
delay In the implementation of progranrtrnes. 
to utilize the e.xrience of scientists In appropriate fields. 

(di to post scientists in backward or comparatively.  Less developed 
areas In accordance with the provisions of Rule 20 (2) of the ARS 

.• 	Rules.  
: (e) for administrative reasons. 

• 	
2. Catgorl8at1on ci Stations 

The stations in which the 1CItR Institutes and centres are located 
have been categorised as AI8,C,D and E. For purposcs of transfer A and j'. 	B will for one group, C in second group, and D and E In third group. 

3. Tnur of posting 

P. tenure of pos'ing wail normally be five years in the first group, four 
years in the second grcup, and three years in the third group. The scien-
tist on Completion of Lenure of five years in the first group will be transfenej to the tflrc group, and on completion of three years tenure in that group to the c.ond group and. then to the first group and so On. If 



ir 

&, 4 P0UCY 

	

•.. 	 j 	
•1 	

i 	
- 	4 ... 	 - 

'4 any scientist working in second and thtxd group i.e. category C.D and E 
tAttçn$ does not want to be disturbed he may be allowed to continue in 

:i 	taons A scientist is required to spend at least a minimum of three 
goup three stations I.e Category D or E station dunng his ei 'ire 

:4.44carei2ScIenUsts or 55 yrc tn &may not bedsturbed from theIr 
of work without their consent, as far as 

. 1 , 4, W'14*4.  ICAR'S DES1ONS 

from dltticuJt aras to a more favourbIo area In 
pLthtIc interest. A scteimst should be allowed to have a teiture of four 
jears In difficult areas He may be considered for transfer from the difficu 1 t 

, areas after completion of four years to a more favourable area siwatc t 
categories A,B or C. The period of tenure for Categor, [)aric E sttion 

4th$been Increased from 3 to 4 years as for coritmued r'search a n' 
pçrtod of four years will be necessary The transkr of a scietust 
a difficult area after he completes his tenure of 4 yeirs is to be 

-- csldered as In pubhc interest He will, therefore, be enttled to tra. 's'er 
TA Joining Time etc 

(No.32fl8Per.IV t1d .1  
4. Ttm ot transtr 

as possible traners shod normally be made by the eL u 01 
March when the academic session of the schools and colleqe; viU corr to 
dose so as not to disturb the education of the children. 

4 Vocis of transtr 
--4--i 

4 	 Traher will be made in the order of length of stay at a p3nlc' dr 
p1ce, he. thescientists who have served longest In a stati)r will be t:.tflS 
ferred first. The scenusts who have served fcra Long peri"d in staTicns 
Included In the second and the third groups-will b conskered I ir. for 

- 

	

	arisfer. WhUe cOmputing the length of seivice for transfer th period 
already rendered In B,C and other areas should be taken in accou In 

- case of Inter-Institutional transfer, Directors should be consulted or 
'dormed In advance. While tran.sie.iing the scienti.st.s, consideration should 
be 9tven to.lts effect on research programmes so that no programme is 

-disrupted: Transfer not of a routine nature according to pattern, but on 
rrtrative/c11scipL1nArJ grounci.s stioUd be otaered by t.fli D1rCv's UI 

the Cenues/statioris unclet them atter getting the prior apj)rov1 c-t. tr 
Director General, 1CAR. 

ICARS DEC1SLOS 

s.sihle 
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in-slitulu may covoIop uido1ines for Intra-instltutionaj trans-
tOts. The is ;;:jved notion that in some institutes transers are 
being maca br IsiS other than the needs of the research prcrarnme 
it has been eciaea by the Controlling Authority that, in the. interest of 
uniIorrnit. of trttmrit, the Directors of the Institute who have Regional 

f.i:. : t10hh/C.'fl1C5 'tsde the headquarters of the institute may develop 
guidelines icr Intr a-institutional transfers In consultation with the Manage-
ment Con;rn:tt' t the Institute The guidelines evolved will be sent to the 
Council 	 (No.8•16/76-Per.IV d.tcd 28.02.1 979 

Trnstors should be kop: to the minimum, and resorted 10 
only in ttui 1n;ur.ist of Work and In public Intorost. The question o 
transfer of s-: trom.one Institute to its Regional Stations/Centre 
and vcevers ': t>e taken care of by the respective Institutes rnelT 
wives, in 	ccc: -  wth the prescribed guidelines In pursuance of Rui 
20(2) of tn 	A- s. scientists have to be posted in backward or tes 
developed ai : 	country wnere the Regional Stations/Centr 	c 
vanous 1nsr.- '.- 	xated 	Suificint emphasis has to be laid by th. 
various Rsi situtes on the necessity for bring about 1ntra-instw 
tional 	trans: :inuists vtri 	research experience from 	the 	ii: 
Lsntute 	i t.n 

• 	that sucn C:' 
.L;:nal Stations/Centres located in backward 	ras ZY 

: 	rot suiir :or want of expeilenced scientific fe 
ship, at iest : 	r 	. 	xsiticns.'As per para 5 of the guidelines, while train 
ferring 	the 	s:sts, consideration should be given to its effect c 

• 	re.search prcç:rmes so that no programme is disrupted. The idea is th 
transfers shoc te kept to the minimum and resorted to only in t 
interest of na in Public ulterest. For this purpose each InsUtu 
snould prepft t of scientists, who can be transferred to outstanoris 
from one SIitc.nS o another 	Within this group, length of suv dl 
particular rest cn station should be the cnierion for determiiinq 
pnonty kr tr:.'r It is obous that Directors will have to use coiisd 
aole thcr 	.' te guide11e 	in I ist 	prepamn 	th 	list 	o 	c1ei 
wflo MOL.0o 'noerej for tiainsfers in a particular vei aria 
decie :g 	It 	wotild 	e 	ddvsaOlc 	t 	bv 

• 	institites 	se'. : 	ôovise the Director in such matter 	aii ic 	to 
•svn mkino 	In our transfer policy priority 	icni 

given to tn 	tY' 	C 	Sut5 In oackvard areas, out of those 	hu 'ie 
not wr 	. 	• L r. 	artnat/ remote areas at 	ny urne in thnr 

(No,It)/76-Perj\J dMJ 16 k)i c 

L)i:ur .atmraI to be appnsod through 'a qutirlorly sta 
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P. IflIU  about th. cionZJtiG S 	slots. The policy of the ICAR is to , 	eep 

transi.rs of 5clentthc staff to the rnlrumum. to enole a sclentst to 
In hMer caree.r while conthuing to work on problems reladng crop, tairrW Or area of aricu1tJ sty over an extended R W, 	time. The cardln1 pr1ndp Is to t tl - e scienU grow in their fields subject to adminIstratjv requrem 	It has been noted spite of the above 	 scientists have been J 	 beén asked to look after •cuIic ios. As autheéf output has suffered. 

SucIatndency thould bcd1scouragd aid the above principles should 
befol1owed to the extent possible, commensurate with administrative 

The Duectors are competent to order ntr- ltutlonai Lrans- 
and technjcaj'Jf1  but DGwould like to be appnsed a quarterly statement about the tentIfic/technical staff trans- JJIéT4 from one place to the øther within the Institute. In giving the 

•tatement, the place of previous posting and the length of posting cit the l ation should also be Indicated. r 	 - 

No,841606-Per.IV d1ti 10.09.1 94) • 	% 
(4) Transf, of the o#icors/staff In C"' tdinatiOn Coils, In orcer to m4lntaln continuity In respect of staff working In the Coordnon Cells of the All India Cordinated Research ProJect5 located dt the 

ut?s and to as1d disruption of work due to frequent change oi staff 
4n Coordination Cells, the transfer of the ofIicers/staff engaged on the 
workoJ the..Coordinatio Cells may be resorted to only. In exceptional 

I 4crcwustances. E.ven in such cases, the transfer may be done coisult- 
with the Project Cordthator. 

LN Gated 04 02 1985) 

Diocipune of the ScInUgt on transfer 

The discipline of the scientist  transferred shall be the san e Tra Ne of 
engaged in extension work will be made in accordance to iheir 
ge of the local 1anguage 

? 
t7*RØtanU 01 acCOtJ f-5: -'y4- • 

transferred to a station may be allowed to retaifl their 
accono1ation at their place of posting before. their transfer 

A -; for a pe.rlocl of two montfls from the date of rl1ef Such scientists should 1 - also be allotted resdenu.aJ accommodation in the new Institutes witnin 
:- two month. from WC Oale of t.her )otnlng 

04 
Poatj,m or a 	for scientist not p OCthPg on 
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tranair 
'. 	. 	. 	. 	'. 	'-,. 	:-. 	• 	.. . 	 . 	 . 

A 

f 4' 

a scte ist rrsieried tnaccorcnce with this pattern to a stUor1 

j 	 tn any 01 tne Grouptproceed on ansfer or, delays t for 
or the others  hsassssrnent IQ rnrit promonon or aävance 

I 	 sha't b deferredtjlihe tornplleiwith -the. transfer orders The 
bywhich 4 deay(ansfer fl nq be taken Into account for 

, 	%computtng the live years penod of service for assessment 

4. co mmftte 

iZThe transfer coimmittee fqr tnter Institute transfer as approved by 
1jDIrector Gener& wiU have the foUowng officers at the Councils Head-
;quarters WA 

Wk 

Director C,crierai, ICAR 	 Chairman 
Secretarc ICR 	 Member 
Deputy I) "etor General (S) ICAR 	Member 
Depuy U) c'cr (Personnel) ICAR 	Member 

I 	':I 

The transfer ccTrulee shaU consider the question of transfers accord-
trig to the above rnuoned pattern and on the recommendations of th' 
Comrnirte Th rirs of tr4nsfer Will be issued at least two months in 

L J 	'advance to e'ire scientists to make preparations for their move 
IT m en t Repreemat - rs received from the scientists or from the Directors 

;on this matter w1 be considered by the Council For considering cas's of 
ansfersfrorn'tnsue to regional stations and vice-versa a s•imdar corn-. 

rnttee wit] be set uc L'e Directoi of each institute Representations against 
" transfers receiwc t' - 3m the scientists will be considered by the Institute.  

(NoB lu/76 Per IV dated 2302 1')8, 

I 	- 	10 List of &ciontists oligibla for transfer.  
............................ 

I By. the 31 s 	1arch every year, the Directors of the Institutes shah 
orard the Heac.irters a list of scientists who have become ehqibk for 

\Uansfer T - e list need not contain the names of the scientists who can be 
ransfrred accorcnng to this pattern by the Directors themselves from thc 
Regional Station/Centres to the Headquarters of the Institute anc 
vice-versa Tr1re siouid, however be uniformity in intra institutiona 

• 	transfers 



ç 	\\\ 
-5; 

S I.  b 	ci 
	•; 

1) 

4 

I 

( 

 

xu 0 4 
' 

) 	 I r ''- 
9t; 

i; 
; V••;.• 

!L 
FiIIl 

'- 

• 'I 	 •,. 	 ' 	 • 	.•• 

 

IN 
NP 

iT  

•• 	

II 

" 

d 

; 

I  

	

__ 	 •1' 

\. 	• 	 • t,  

NN 

 ,. ,'• 

S • \__.S -... • . 	S . 	• 

	

S 	•• 	 • 	 •' •.. 	 -: 	 S1 

' • ' S. 	- '' % 

	

. S%SS 

",? 

••- -- 	
•i 	 " 	i'.- - 	- S..- 

"S.  

	

':i•.,•• 	 • 	. 	- -u- -. -,  

— 5_S 	
• 	.\ 	- -- 	1% 

- 	
. 

	

5- 	 . 	•.s • 	JI 
- •--.-•----.-.S. ---.5 - •.; 	- - •.5 \ •S - 	

. 	'•\ 

VKA 

	

. 	 •. 	,.. I  
N 

:• 
 

: '3vk\ 

5 	 . 	
NIN 

 
I 'UR 

S. 	

:. 	

••::. 

	

5% 	••••. 	\\ 55 • 

\ \t 	 S 'S. •\ 



4. 

v_ 
______ ' 	// 1CNOWOR• 	• 	. 	 . 	.". \,/ Research Centre (BARC). National Remote Sensing Agency (NRSA), Ministries and 

ICAR SYSTEM 	 . government departments such as Ministry of Commerce. Department of Science and 

. Technology, Department of Biotechnology, Department of Ocean Deprnent, and 

Indian Council of Agricultural Research (1CAR) is an apex national organization 
more than 100 private and voluntary organizations and more than 105 s1ontific socie- 

tl 	corductlng and co-ordinating research and education in agriculture, including 
ties are involved in the agricultural R&D and Form part of the NARS. The total number of 

animal husbandry and fisheries. It was set up on 16 July 1929 as the Imperial (now scientists in the Indian national agricultural research system exceeds 20.000. 

Indian) CouncIl of Agricultural Research, an autonomous body (a registered society). 
on the recommendation-of the Royal Commission on Agriculture. It was reorganiLed 

twlce—.1965 and 1973. 
:. ..-.- -The-Union-Minister-of Agiculture-is the President of the ICAR Society-The Director- 

General (DO) is the Principal Executive Officer and is also the Secretary to the Depart- AN UNDERSTANOtNQ OF 

• 	: ment of Agricultural Research and Education (DARE). The DARE is the nodal depart. .e... VASTNESS OF ITS INFRASTRUCTURE d 
ment for all related scientific and development activities and bilateral scientific collabo. 

rations with other countries. The Governing Body, the chief executive and decision rnak-. 
-'..lCAR has built a strong infrastructure for promotion of research in several froii- 

ing authority, is chaired by the DG, which consists of eminent agricultural personalities. i 	tier areas. This includes, national gene banks on plant, animal and fish resources. 
Standing Finance Committee. Standing Policy Planning Committee, Accreditation Board, 

Regional Committees and Scientific Panels assist the DO in carrying out his functions. National Research Centre (NRC) on Biotechnology on DNA Fingerprinting. Integrated  

The Council has its Headquarters at New Delhi. arid a vast network of research all Pest Mnnagem'rrt (NCIPM). Weed Control, Women in Agriculture. Agricultural Economics 

over the country. and Policy Res'arch (NCAP): and Project Directorate on Biological Control (PDE3C); 

Since independence, the National Agricultural Research System (NARS) has grown Phytotron Facility National Library: National Agricultural Science Centre (NASC) and 
considerably. From a few central institutes, regional centres, commodity boards and Museum. Etesi.Ies, th, 	CAR provides lacilities to the ICRISAT, lRRl. CIMMYT, CIP. 
agricultural colleges, addressing regional problems,the NARS at present, led by the ISNAR and CABI arid/or their regional centres, 
ICAR, has: 

The ICAR also offers junior/senior/post-doctorate fellowships, and overseas fellowships 

,-"5 multidisciplinary national institutes (4 of them are deemed-to.be universities) 
for students from the SAARC countries, and also scholarships for post-matriculation  

• 	47 central research institutes and undergraduate students of the SC/ST category and the national talent scholarship 

• 	30 national research centres (NRCs) 	 . for promoting human resource development. The ICAR has also established several 

• 	5 bureaux Centres of Advanced Studies, several Chairs of National Professors and National Fellows. 

• 	10 project directorates 	 . and also has a programme to utilize services of emeritus scientists. 

• 	82 all.India co-ordinated research projects (AIC RPs) /network and 16 other projects! 	 , Empirical studies in agricultural research in India have indicated that the returns to 
programmes in the public sector , investment in agricultural research range from 40 to 155g. These studies show that 
Besides, the;e are: 	 . 

investment in agricultural research is among the most productive investments. In 
 • 	30 state agricultural universities (SAUs) and I Central Agricultural University, 

recognition of the significant research contributions, the ICAR, which is the flagship of 
which operate-through 313 research stations. 

the Indian t'IARS. was awarded the 'King Baudouin Development Prize International" for 

The AICRPs are the rnairrlink between the IC.AR and the SALI. The number of centres the best agricullural institution in the world in 1988. 

involved in theA!CRPs is about 1.300. of which. about 900 are based in agricultural - 
- 	. I 	 universities and 200 in ICAR institutes. The ICARalso has 120Zorral Research Slations 

ZRSs) and 200 substations.  

The National Mademy of Agricultural Research Management (NAARM) is yet another - 
unique institution under the Council to conduct research-and training in agricultural 

research management. The ICAR has also estabished 8 Trairtes"Training Centres 	 - - 
(TTCs) and 261 l(rishi Vigyan Kendras (Farm Science Ce'ntres)at the district level as 	 - 
innovative institutional models for assessment, refinement and transfer of modern agri- 

cultural technologies. 

In addition; 23 general universities, which are under the University Grants Commis- 

sion ((JGC), are involved in the agricultural research. Several scientific organizations 	- 
such as the Council of Scientific and Industrial Research (CSIR), Bhaba Atomic 
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National Reseatch Centre on DNA FlngerprinUng 
NBPGR Campus. IARI. Pusa, New Delhi 110012 
Phone: 5819459; Fax:0l l-58l9459 - -. - - 

National Bureau of Agriculturally lmportsnt Micro-
organisms (NBAIM) 
NBPCR Campus. IARI, Puxa, New Delhi 110012 - 
RIstne:578l942;FaxOI I 5751719.57,66420 - 

DIViSION-WISE DIRECTORY OF 

- 	Institutes, Project Directorates, and National Research Centres . 

• CrOp Sclances Directorate of Rice Research (DRR) 
Rajen&anagar. H1?derahad 

dtc'be Uon-ersay (Anditra Prade) 500 030 
\/ 	Indian AWlcUltursl Research Institute (IARI) Phone: 040-4015120.4015 187:Faa :040-4015308 

Pusa. New Delhi 110012 e-mail: pdrióeCaprricin 
Phone:01 1-5754595/5787461 
Fax :011-5751719.01 1.576I3.to  Directorate olOilseed Research (DOR) 
e-mail: pain 	irLemetin, panjabsingh0b4c4erthic.in Raendranagar. Hyderabôd 

(Andhra Peadesh) 500 030 
- -National Bureud Plant Genetic Resources Phone: 040-4015331/4015222; Fax  :040-407969 

• 	(NBPQR) e-mail : oil 	lsCapnicin 
Pusa. New DelhI 110012 
Phone:01 1-5784835/5783697; Fax :0115784835 
e-mail: directoe0nbpgr4ellti.nic.in  

Central institute for Cotton Research (CICR) 
PB NO. 125, GPO Nagpur (Maharaxliva) 440001 
Phone: 07103-75536/ 75549175538 
Fax:91-07103/75529 
e-mail : cicgp.meh.recin 

Central Researchbubtute for Jute and Allied Fibres 
(CRLJAF) 
Dais. 24 Parganas. Barrackpore. (West Bengal) 734 201 
Phone : 033-56004 15: Fax : 033-56004 IS 
e-mail: crija88wbjiicin 

Central Rice Research Institute (CR81) 
Cuuack (Orissa) 753 006 
Phone : 0671-643015: Fax : 067 1-64 P744 
e-mail: crritc@oijnjc.in  

Central Tobacco Research InstItute (CTRI) 
Rajahmundry (Andhra Ptadesis) 533 105 
Phone: 0488-748995; Fax: 0883-44834 
e-mail: ctri@poineun  

Indian Grassland end Fodder Research Institute 
(IGFRI) 
Pahuj Darn, Jhartsi (Uttar Pradesh) 284 003 
Phone : 0517-44477 1; Fax : 05 17-440833 
e-mail: directoreighi.up.nlc.in  

Indian Institute of Pulses Research (11PR) 
Kalyanpur. Kanpur (Utlar Pradesls) 208204 
Phone :0512-570264; Fax :0512-572582 
e-mail: mali@üprup.nicin  

Indian Institute of Sugarcarte Research (IISR) 
P.O. Dillcusha, Lucknow (Utter Pradesh) 226 002 
Phone :0522-45l0l6/454674/450865 
Fax :0522-45I08: e-mail: iisnn5lwl.s-snl.iret.in  

Sugarcane Breeding Institute (SB!) 
Cmbatoee (Tarnil Nadu) 641 007 
Phone: 0422-472986/97,472621 P23.482883/823 
Fax: 0422-48023 
e-mail : sugaris@md3.vsnl.net.in  

Vlvekananda Parvatlya Krlahi Anusandhan Shale 
(VPKAS) 
Almorta (Utter Prdesh) 263601 
Phone: 05962-30302/30060: Faa 05962-31539 
e-mail: vpkasQhubl.nic.in  

DIrectorate of Wheat Research (DWR) 
PB. 158.Kunjpura Road. Kamal (Hayana) 132001 
Phone :0184-252390/271830;Fax:0184-25t390 
e-mail dowx400nrcgwnic.in 

Directorate of Maize Research 
Cummings Leb, IARI. Pusa, New Delhi 110012 
Phone:5782372: Fax :91-011-5166420 
e-mail : nns.dmr4ilboLnet.ui 

Directorate of Biological Control 
Bangalore (Kamataka) 560 024 
Phone: 080-3 II 7930; Fax: 080-3334726 
e-mail : pdblcililkar.nic.in  

National Centre for Integrated I'est Management 
(NCIPM) 

La! Bahadur Shastri Bna-.-an 
Wing L- 1, Ml, Block F. IARI Campus. Pusa 
New Delhi 110012 
Phone :5765935/5765936; Fax :011-5765472 
e-mail : ipmnet@bo1.net  in 

National Research Centre for Groundnut (NRCG) 
Irnagar Road, P.B. No.5. Junagadh 
(Gt4arat) 362 001 
Phone:0285-23041; Fax :0285-5155 
e-mail: directorOnrcg.guj.nicin 

National Research Centre on Rapeseed-Mustard 
(NRCRM) 	- 
Sewar, Bharatpur (Rajasthan) 321 303 
Phone: 05644-24688.26855 
Fax :05644-22137.25566 
e-mail: prkenrcms.raj.nic.in  

National Research Centre forSorghum (NRCS) 
Rajenoranagar, Hyderabad (Andhra Praclesh) 500 030 
Phoise:040-401 5225.4015339: Fax: 040-401378 
e-mail: nthyd@ap.nic.in  

National Rese--mIs Centre for Soybean (NRCS) 
Rajendranagar. Hyderabad 
(Andhra Pradesil) 500030 
Phone: 0733-476188 Fax :0731-490866 
e-mail.: nrcsoyailhlrubLnic.in 

National Research Centre on Plant Biotechnology 
IARI, Pusa, New Dells: 110 012 
Phone :5788783: Fax :91-011-5766420 
e-mail krk ...pbio4iliari.emet.in  

• Horticulture 

Indian Institute of -Horticultutal Research (UHR) 
P.O. Hessereghatte Lahe, 	 - 
Barsgalore (Kamataka) 560 089 
Phone: 080-8466353, 11466741: Fax :91.080:846629! 
e-mail; detturuhr.karns(.rn 	- 	- 

Indian Institute of Vegetable Research (IIVR) 	- 
- Gandhi Nagar (Narsa. P.B. 5002 

88(1, Varrtna, (Utsar Pladesh) 221 005 
Phone: 0542-635247: Fax: 0542-31.504 
e-mail : g II 	ruslrr:y.corn - 

central Institute of Sub-tropical Hcrticulture (OSH) 
Rae Beret Road P.O. Dillcusha - - - - 
LucI-.now (Ulter Pradesh) 226002 
Phone :0522-298288: Fax : 91-0522- 298287 
e-mail cishi/s400.nrcgw.nic.in  

Central Institute of Temperate Horticulture (CITH) 
SSni.555a4.nr . Srsnaq.rr ( Jarrrrnsr and Kxhm,r) 190 005 
Plrone 0104 433104; Fex:0914-433178 
e-mail: cilirl/hubI n,cjn 

Central Potato Research institute (CP11I) 
Shirnia (Himudsl Nadesli) 171 001 	- 
Phone:0177-225073:Fas :0177-224460 	- 
e-mail: directratrcprthpnicin 

Central Tuber Crops Research institute (CTCRI) 
Shreelcariyanr. Thiruvananthapuram (Kerala) 695 017 
Phone:0471-4411431.448551-4;Fax:0471-550063 
e-mail : d:rectorlctcri.ren.fliC.ir% - 

Central Plantation Crops Research inrlltute (CPCRI) - 
Kasaragod (Kerala) 671 124 
Phone: 0499-430333/430894-6: Fax :0499-430322 
e-mail: cperiyahoo.com; cperiehubl firm 

Indian Institute of Spices Research (IISR) 
P.S. No. 1701. Mankunnu. 	Caucus (Kerala) 673 012 

Phone :0495-370294.371410; Fax: 0195-370294 
e-mail: iisrspicesiltx400.nicgw.nic.ifl 

Central Agricultural Research Institute 
for A&N Groups of Islands (CARl) 
Port Bless (Arrdmand & Nrcobar) 744 101 
Phone:03192-3328L50436:Fax :03192-51068 
e-mail: cariilfandaman.tn.nic.in  

National Research Centre for Citrus (NTilCC) 
P.B. 464. Shankar Nagar P.O. 	- 
Nagpur (Mssharaslstra) 440 010 
Phone :0712-527813.530572; Fax :0712-5271113 
e-mail curusainagpur.dot.net.in  

National Research Centre for AndRorticulture (NRCAH) 
Near 10th K.M. Milestone National Highwssy 
Sri Ganganegar Road 
Phone:0151-250968:Fax :0151-526354 
e-mail : rrrcahtrx400.nicgw.niC.ifl 

National Research Centre for Banana (NRCB) 
44, Ramalingens Nager. South Extension 
Vayihu! Road. Tiruchirapelh 	 - 
(Kerala)620017 	- 

	

- Phone:043I77O797 	- 	- - 
Fae:0431-771779 	 - - 
e-mail : nrcb_sathyaBeth.ltet 

National Research Centre for Grapes (NRCG) 
P0 No.3. Mnjeri farm P0s1, Slsolapur Road 

- Pcx,e(Mafiarashtfd)41230? 
Phune:0212-814245.814246 
Fax:0212-8 14246 
e-mail : dit . nrcgsrsnl.net .ifl: nrcgrapeemah.nicin 

National Research Centre for Cashew (NRCC) 
Oak shine Kassnada. Puttur 
(Kansatake) 574 202 
Phone: (18251-21 530/20902 
Fax ; 0825 1-24350 
c-marl: caju@vxnl.com:  roorBerccashew.kar,flsC.sfl 

National Research Centre for 011palm NRCOP) 
Door No. I -66-d. Shatvahana Negar 
Gooeas-errna. Eluru 
lAndhrapradeshl534 003 
Phonp: OtiBli-34502. 75409 (!errn) 
Faa:08812-3 1372 
e-mail : oilpalrnOapnrc.in 

National Research Centre for Mushroom (NRCM) 

Chambaghol. Solan 
(IlirnachaiPradesh) 173213 
Phone:01792-30451 

- Fax :01792'30451 
e-mail: nwerma(il'nde.c'snl.flet.ifl - 

National Research Cenre for Onion end Garlic 
Rajgurunagar. Pune (Maliarashtra) 410.505 
Phone : 02 153-24056 
faa :02153-24056 
e-mail : nrconiorr@x400.nicgw.flic.ifl 

National Research Centre for Medicinal and 
Aromatic Plants (NRCM&AP) 
Boriavi Taluka, Anand 
(Gr.arat) 387 310 
Phone:0268-78601 78602 
Fax:0268-78601 
e-mail : nrcrnap@wilnetonline.net.nic.in  

National Research Centre for Orchids (NRCO) 
Tadarig. Gangtoic (Sikkim) 737 102 
Phone: 03592-25235.27954 (farm) 
Fax :03592-25235 
e-mail: rircoel 23.india.com  

National Research Centre for Seed Spices (NRCSS) 
Tabiji, s4mer 
Rajasthan - 

. Natural Resource Management 

National Bureau of Soil Survey & Land (i.e Planning 
(NBSS&LIIP) 
Shanlcar Nagar. Amravati Road. Nagpur 
(Maharashlra)44O 110 

- Phone :0712-534664/532386 
Fax :0712-522534:5254790 
e-mail: mvelayuthamtrnbsslup.mah.nic.ifl 

director5frrbsslup.rnah.nic.in  

-'- - e 	---ss 

:----' 
- 	

- --- 
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L 	 ' 	 2 ! 13 K I dt 
(CSWCR1) 	 (CR0) 	 and Policy Reorch (NCAP) 

' 	 (flto 	
Rood DehroDun 	 Centraj Institute of Agilcultural Ezlgtneeilng (CAE) 	 I 	' 0 Farah Mthtire (Utter Pade.ih) 28 I I 22 	 I\SRI Campus Ubrdry A ent e New i 	) 10  012    

I, 	
i esè) 2413 195 	 N.b Bagh Beras Road 	 I 	 Phone 0565 763380 76346 Fn 0565 75324h 	Phone 0 5743036 

: 	 C : 	
74 3 	 B4opaI (MadhyaPd.)46Z039.

) 	

e mail mot@cIr UP flC fl 	 ma dJrnvaP@lasn defli n c n 

C 	
F 4 1 0Th5 ?34O6 	 Certral Sheep  and  Wool Reseauh tntJtut 	 flheies entr& Sfl Snnfty Rreiirth ln8tutC (CSSRI) 	e ma I i eccnj mp nc n gsinqi@cae mp nic in 	 (CSWRJ) 

cma (Hrdn) 32 001 
jI 	 Akanagar (Rjesthan) 304 50 	 'DCTnCd to-be (Jnh'rrs1y .  

P'onc Oi&i 250801 Fo,i 184 23I8O 	 c& institute op 	ervgj 	.ngtneertng and 	 0 1437 25212 28162 Fa 01437 28)14 	' 	 q FIher1e E4ucetion (CE) 
e ma I dire@ 	rcr fltt fl 	 TCCtnOOgy (CIPHEr) 	 e mail rootOcswn ra nic in dretorfjsw j n c n 	P 	Road, Seven Bung&ow Verso a 

	

J 	 PALl t Offce Ludhana (Punjab) 141   004 	 (Maharahtro) 400061 
Central Aiid Zone Reaeer )flat2t'.fle 	 Phone 016 I 80866q/808827 Fax 01 6) 808827 	 NuUfUon 	 ° 636)632/6361632/6361448 
Jodhpur (Ra&th,n) 342 00 ( 	 a mail ciphtsatyam flettfl. 	 end Phys1oIoy (NIANP) 	 Fa 022 636 I 573 
Pte 029 I 740584 Fax 029 I 740706 	 CIo Campus 	Hour Road 	 e mail fishnst4Dm3 v) net in 
e ma4 pratpco raj n1c i 	 CfltiaI InstItute for Research t Cottcn Tedmolot 	 6ena)oTe ()amataiia) 560 030 

(CIRCOT) 	 Phone 080 57 I 1303 	 NatIonal Bureau of Fish GenetIc Rewurces 
Central Reeerch tnstutr hr Drylend Agflcutire 	Adenwala Road Matunga 	 Fax 080 57 I I 42 	 (r)BFGR) 
(CRIOA) 	

Mumbai(Maharasa)400019 	 e-rn3lr dlretor'nianpkarnicin 	 C n)IRfliROad P0 Dlkusha TeIb,qh 251/28 .15M
ntOthn.ga Hydirat'ad 'ndhra Pradeh) 500 049 	 072 4 146002/4 127273 a* 022 4 330835 	 Dar. vaPut.1 alk itnrd Rond i  Lucknow (tIP) 226 00 

Phone 040 4S30177 Pa j140 453l82 	 e mail ci cotvni corn c rcotcan nic in 	 °i Directorate on Cattle (PDC) 	 Phn 0522 442403 44244 11442443/44 I 
e mail cndaa400 nicg C Ifl 	 PH 7 Pallavpuram Phdse II Modipuram 	 Fax 0522 442403 

	

ssi 	
Indian Lac Researcfi ln5thute (ELRI) 	 Mee ut (Utt Pradesh> 250 I 0 	 e ma I rthtqr')wl vsnl nic in 

dian Institute of Sofi 	ce (USS) 	 Nrnkim P nth (S har) 834 010 	 0121 657l3f Fax 0121 657 I 34 
P)'0ne0651520202/5201 17/520194 	 e mrnl root4pcic up n c n 	 Cn& Insutule of Brackishwater Aquaculture 

Phone 0755 730946 733')9 Fa 0755 733310 	 mal laclr bhncin 	 PmectDlrectorateonpoultry(pDp) 	 0 4halnqapuramMainRoad 
e m I 	oil mp n c in ja ss p nic in 	 PAU Camptis .  Rajend,an,,qu, 	 Niingam)kkam Chenna (Tam I N4ck ) 600 034 

? 	 ICAR P 	 Natlunal Inatitute ft,r Researth on 	 Ilyderabad (Andh a Prddej ) 500 030 	 le 044 82 I 8 I 26)82) 28 I 25/821 8 I 76/82 181 76  

R 	
ComDlexjr Noth Eastern Hills 	j 	d AIIICd Fib 	 (NIRJAFT) 	 Phone 040 40 I 5650/40 I 565 I Fo 040 40 I 7002 	F a 044 82 I 8 I 76 

: 

olShk)flq 	 c:: 
 (West Bengal) 700 040 	 nd I xlioult@ap n c in 	 e mail cibatn mc in 

a ma I ci eocameih 	nlc In 	
mail ni0a ft@x400 nicw.nic in 	 ° 	and Mouth Diseases 	 Caturr l&erie Research Inattute 

- 	 Indian Agricultural Statistical 	 1'Rl Campus. Mukteshwar, Kurnaon 263 138 	 (Wt Bengal) 743 101 
. . .. 	

. 	 . 	
ICAR Researth Cp1exr Goa 	 • 	 Research Institute (IASRI) • 	 • 	 . • . . - 	 . 	 . . 	 0594288004 	• 	 .............. 0335600177. 50) 190. 50) t9 
Ela Old .a Itioa) 342 40 	 Library Avenue Ptsa New Delhi  110612  Fax 05942 88005 	 Fx 033 5600388 
Phone 0P32 286677 Fax0832 286249 	 Phone 091 01 1 574)479 Fax 01 I 574)479 	 C mail venkatJestmd ren mc in 	 C mail cicfri@vsnl corn 

4r t: iZ4 	 e ma I Caiti3Oa nic in A.l 
	 e ma I sdsharrnaOjasn delhi.nic in 

. . 	. 	 .. 	. 	 4 . 	 . . 	 . 	 . 	 . 	 . . 	 . 	 . 	 . 	 p•t,J 	DireCtorate on Animal Disease Monitoring and 	CentTaI Institute of irreshwater  Aquaculture (CIFA) 
Project Directorate for Crpp)ng Systems Researth 	Animal &iencea 	 Surveillance (PDADMAS) 	 Kausalayagang 

. 

	

	 (PDCSR) 	 tJ' 	 I 	 IAH&VB Campus Hebbal Bangalore 560 024 	 Bhibanechwcr (On sa)  751  002 
Mod puram Meerut ((ittar . adesh) 250 1 I 0  

el  

tO.hC Oil VCtSity 	 Ptione 080 34 1 2531 34 I 9576 Fax 080 34 1 5329 	 0674 4654 I /465446 Fax 0674 465407 

	

r fe 	 Phone 0121 570708 57tQ°5 Fax 0121 570708 'V' Indian Veteilnary Research fristltute (IVRJ) 	 a mail pd admas@karnic in 	 C rn,il cifaorl nic in 
. 	 t 	 e mail pdcsrvsnl cn 	 lzathagar (lJttar Pradest,) 243 122 

	

w 	 Phcoe 0581 477284 447185 Fax 0581 477284 	 NatIonal Research Centre on Camel (NRCC) 	 Central Marine flshedes Research Institute (CMFRI) 
Directora a of Water Mi' 1 jement Rezearch (DWMR) 	fl I mpyadav@ vii up nic in 	 Jorbeer. P Box No 70 I Bikaner tRajasthan) 334 061 	Elfl4kiAam Coch n (Ke ala) 682014 
Wa!rn, Complex P0 Phul4i ii Sheriff 	 V 	 Picme 01 51 522 183 Fax 01 51 522 1 83 	 0484 394798/394667 Fax 0484 394909 

)t 	 Patna (B lar)  801  505 	 atlonel Dairy Research InstItute (NOR)) 	 e ma I nrccamelQThub I nk in 	 e ma I mdcmfnrndz vsnl net in 
Phone 06)2 45223 Fa 612 452232 	 Kamal(Haryana) 132001 
e mail dwmr)bih nice 	 Phone 0)84 252800 254751 Fax 0184 250042 	 National Research Centre for Equines (NRCE) 	 Central Institute of Fisheries Technology (CIFT) 

,i 	 e mail dir8tidn hry nic in 	 &rsa Road Hoar (Haryana) 125 001 	 WiIIingdon Island Matsyapun PC 
Water.  Technology Cente or Eastern Region 	 Phone 01662 32787 Fax 01662 33217 	 Coctsin (icerala) 682 029 
(wrCER) 	 . 	 . . 	 National Bureau of Animal Genetic Resources 	 . 	 . 	 e-mail : nrcequine@hubl.nic.in  . 	. 	 . 	 Phone: 0484-667727/666880/666845/567039 
No VII 11/176 ISO ai  li?iVihar 	 (NBAGR) 	 Fax 0484 668212 

	

-t 	 Chanilra Sekhar Pu 5huLreshwar (Orissa) 751 102 	p o No 129 Kamal (1-laryana) 132 001 	 National Research Centre on Meat (NRCM) 	 e ma I root'4ciltker dc ri 

Phone:0674.440Q)4410lQ:Fax :0674-44165) 	Phone:0184-2539l8:Fax:0l84.253654 	 . 	 C/oCRIDA. Santoshliagar, Saidabad (P.O.) 	. 	 . 	 . 	 . 	. 

e ma I wtLerff) ipbi 	 e ma I directorC2nbagr hry nlc in 	 Hyderabad (Andhra Pfadesh) 500 059 	 National Research Centre for Colciwater Fisheries 
Phone 040-4536504 453335) 	 (NRCCWF) 

National Research Cer tifor Agroforeslry (NRCAF) 	Central Avlart Research Institute (CAR!) 	 Fax 040 453338) 	 Saurabh Cottage Thandi Sarak 
IOFRI Campus P 	Da Cv or Jhansu Road 	 lzamagar (Uttar Puidesh) 243 122 	 Bh mtal Nain tal ((Jttar Pradesh) 263 136 
(LttarPradesh) 754 (()3 	 Phone 0581 447261 4477223 	 National Research Centre for MtthUTI (NRCM) 	 Phone 05942 47279 47280 Fax 05942 47279 
Phone 0517 442.564 F 0517 442364 	 Fax 0581 447321 	 ICAR Re4earch Complex Jiamapan, 	 e mail nrccf@nde.v,snl.net.in  
e-mail :ircaf88-iubl 	 . 	 . e-maul:cavrix400.nicgw.nic.in -  . . 	. 	 . 	 . . . . 	 . 	 Kahima (f'lagaland) 797 106 . 	. 	 . 	

. 	 . . 	 . 

Phone 03862 32340/3234) 	 AgrIculturalducat1on 

National Research Cents for Weed Science (NRCWS) 	Central Institute for Research on Buffloe (CIRB) 	 . 	 e-mail : nrcmithun@mailcity.nic.in 	 - . 	 .. 

	

215 Rajendra Nagar. Jli/ 1)V. Jabalpur 	 Sirsa Road. Hisar (Haryana) 125 OOt 	 . 	 .• 	. 	. . 	 National Academy of AgrIcultural Research 

(Madhya Pradesh)48~ 0ti 	 Phone 01662 76631 	 National Resarth Certtre on Yak 	 Management (NAARM) 

Phone :0761-330701 313538: Fax :076) 332329 	
Fax: 01662-75004 	 . 	 . 	 .. .. 	 . 	. 	 - 	Dirarig, WéstIcarneng (Arunachal Pradesh) 790 10 I 	•Rajcndranagar. Hyderabad (Andhra Pradesh) 500 030 

e-rnal- 	 . . 
.. 	 e-mail:nnpathakfflcos.com . 	 . 	 Phon03780 -22259 	05 	 . 	Phe:9l-04O-4O15070:Fax:9l.04O4Ol59l2 
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GOVEarIMEt/T OF AR(LV4CBAL PADESII •;: 	p • . . . 	. DIEECTOR4E OF ' FISHERIES -- 	 . 	

ITANAGAR 	 :. 	• 	• 
- 	 - 	

- NO.flSll/DEV/SALLY83192_931J 
• 	 .rO.;: . 	/ 	 . 	Dated Itanagar,the 	th July2001 

. 	 . 

. .. 	 .,. 	 . 

The Dtrector, 
10411, Regional Complex 
lJmroi Road, Barapani, Shtlloag, 
Meghalaya. 

Sub .- 	Request for deputing Fishery. Scientist 
To Arunachal Pradesiz. J) .  

Sir, 

I would like to draw your kind attention to one of 
the fact confronting the process of development in one of our 
beautiful lake, popularly known a " Sally Lae 	in Rothg Dibang 
Valley where from once we haue also supplied Mahseer for your research needs. 

The lake is a middle altitude lake havinq a large 
stock of 110 as well as Mahseer fish species with a water spread 
of about 3.00 ha. and about 3 mtr. depth0 It is since almost 
1(one) month the fishes are dying even after taking all management 
measures like liming, lowering the level of water and refilling, 44 	 bottom raking, netting etc., but all are in vain and the fish 
mortality ta on the rampant. I whall be grateful if you could 
kindly consider to depute one of your Fishery Scie'tist to make 
an over—viewof the entire episode and suggest measure for its 
development at the earliest. 

4 line of confirmation in this regard will be highly 
appreciated. 	 . 

. 

7-  

Yours faithfully, 

( K.K.Chaudhury ), 

Imo No.FISff/Dffv/s4LLy.83192_931 Dtd. Itanagar,the, th July'01 
. V 	i/Copy to - 

The Secretary(Fisherje$)Gopt of Arunachal Prades, 
•Itanagar for /auouf of tnformatin please. 

The Joint DirectorD  £0411, Basar, West Sianq Dist, 
for information and necessary action please. 

The Dist. Fisheries Dev. Officer, Dibang Valley 
Dtst, Roing. lie is directed to keep in touch with 
the Director, 70411, Shillong and also in the 
meanwhile vigorously to continue the suggest ie 
measures intimated vide this office letter Uo.Fish/ 
Dev/DV-124197_98 dt. 7-6-2007. 

).K,,ehaudhury  ), 
Director of Fisheriec, 

Govt,ofArunachal rade h, I 	
Itanagar, 



Fishery Division 
ICAR Research Complex forN Region 

Barap.ani.793103, Meghalaya 

Sub* Deputing of a fishery scientist to tackle fish mortality 
in.' Sally Lake 	at Ro.ing, Dibang Valley, Arunachal 
Pradesh --------- Reg, 

S ir, 

With reference to the letter No. FIS1 -17DEv0/SALLY — 83/ 
92 	93/1L442 dt. 3rd July, 2001 of the Director of fisheries, 
Government of Arunachal Pradesh, Itanagar on the subject stated 
above, I beg to inform you that Dr0 B. Sontosh, Fishery Scieritis 
at ICAR Research Complex for N-1 Region, Tripura Centre, Lembuch T 

Agartala, West Pripura, is specialised in fish pathology and he 
may please be deputed toRoing , Dibarig valley for about 10 days 
to Study the causes for large scale fish mortality in ' Sally 

lake at Roing and to suggest the remedial measures. 

Yours faithfu.11y, 

a 	] 

( B. K. Mandal ) 

Principal Scientist and Head 
Fishery ivision 

ICR Research Complex forNEH Region 
Barapani -7931 03, Meghalaya 
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AGRICULTURAL SCIENTiSTS RECRUTEVENT BOARD 
( Krishi Anusandhan Bhavan, Pusa, New Delhi-i 10012 

NOTICE 
• .. 
	 . 	 AGRICULTURAL RESEARCH SERVICE EXAMINATION-2001 

FOR SPECIAL RECRUITMENT DRIVE FOR NEM REGION AND ANDAMAN & NICOBAR ISLANDS. 
ENO. 1(3Y20O1 A 11  Ditod 6th July, 2001 

1....• 

TtAgrictAlteat Scientists Recrutmeni Board (AB) wrt hold a compettitve Examination 
b the flll1g tv*cancls of Sctentitis of the ARS at the pay scale of Rs. 8J00275-13500 

MUte SCAR tnstiwtsz.Th. examination wIl be field from 26th to' 28th December, 20lt 

2.Ø Candidates declared successful in the examination for me ARS will be 
recommndad for appointment as Scientists in the Indian Coundll at Agricultural 
Research in the 5cale of 3Rs, 8000-275-I 3500. 
'A CANDIDATE RECOMMENDED AND SELECTED ON THE BASIS OF THIS 
SPECLAt DRIVE SHALL NOT BE PERMITIEDTO SEEK TRANSFER OUT OF 
THE NE4 STATES/ANDAMAN NICOBAR ISLANDS UNTIL AND UNLESS HE 

ORSHE COMPt.ETESAMINIMUM OF FIVEYEARS OF SERVICE INTHE INITIAl,, 
PLACEIUNIT OF POSTiNG'. 

The candidates to be cited tot Vwa-Voca will be ht'the ratio of 1:5. The selection of 

candidates lot Ylea-Vocs will be made on the basis of marks obtained In the written 
examination. 
3 Centres olExamksitlon 

SHe. 	 CSntru Code No. 
• 	Ot. 	 Anand 01 

02. 	 Bangaloio 02 

03. 	 Baparla 03 
04. 	 Bilianer 04 

OS. 	 Cherinet 05 

06. 	 Coimbatore 06 
07, 	 CuTtack 07 

09. 	 Dehradun 03 

09, 	 Dharwad 09 
Delta 10 

II. 	 Gangtok 11 

12. 	 I'lisar 12 

13. 	 Hyderabad 13 
14. 	 tmphal 14 

15. 	 lndore 15 

16. 	 Jabaptir 16 	- 
• 17. 	 Jorhat 17 

18. 	• 	 Karnal is 
19. 	 Kollcata 19 
20. 	 Lucltnow 20 
21. 	 Ludhiana 21 
22. 	 Mumbat 22 
23. 	 Nagpur 23 
24. 	 Palampur 24 

25. 	 Port.Blai; 25 
26. 	 Raipur 26 

27. 	 Ranchi 27 

28. 	 Samastipur (Pusa) 25 

29. 	 'Stinagar 29 
30. 	 Trichur 30 

W. 	 . t,Jdaipur 31 

32. 	 ' 	Varanasl 32 

(rite AgrufluraI Scientists Recruitment Board may IncrOase or decrease the number of 
Centres aocordtog to the requirement.) 
Candidats must select the centre of Examinationcametutly. 
(NO REQUEST FOR CHANGE OF CENTRr WILL BE ENTERTAINED), 

VACANCIES: 
The number of vacancies In Agricuiturat Research Service wruer varioun CiIsclptirrQS is 
mOntioAed In Annexur-l.Tho numbar of vacancies Is only tentative and titety,  to change. 

AGE LIMIT: 
Agricultural Rea..rch S.rvice 

A candidate for admission to the Agricultural Research Service must have attained the age 
of 21 years bdt not have attained the age of 30 years as on tat August, 2001 hA he/she must 
ieee 'st'c b'cn riot e:rt.rtr 'trs'l 2nd Augur.t ar- .' .ir 1'.t Lji',, 1930). 

::armtOa5a Of CAII leob ttrar e. 	P,., 	 , ' 5.,. .ti ,it)QCt 

feissu1ofit"hoedqucki.csx"' cr : 	n:  

ttteistataA3.t utl.rm Jnew 'i'. 	r.' . , 	ua' J6 1  

subject to possession of preacrbed quair.00tioris as wrist Augu.xt, 2001 
The upper age limits precrsed abøve wItlaiSo be relaxiblce 

(I) Up to a maximum of live years it a candidate lIv.ungs to SC. ci 
(ii) Upton mexhnumof ayesrs Inthe casvso'i:alt,:ter ;: w 	.oC...; t'.rcwirci 

Classes, who are etigltilg I) ivt of ..4,ryat0it 	Ic t.. 

candIdates claiming this benefit should submit certticcle in •i 	presry1  

vids Annexwa-V. 
(lit) The upper age limit for the candidates irofds'g Pn.Ci cegrom. .. b. Z.i vasre 

Consequently the upper age limit for SC(ST/O& car*dkmnr." trtrci' iiegrae 
wb.serarsablebyafwtharparindcJve5nJ.Tu tJn:.rttx,.i:rn'd.SC/S 
candida.Insucticau$WIIJ be 38 years Snd tOm OEt rsr'stnr€iyean.r.eu . 

cases, ft candidate ahOuki have obtained Ph.D. degrse itri or teiOta ta August. 
2001;wtslch Is the reckoning date for age determInation 

(tv) In respect of candidates, who had oidv,arliy been dorrudliwl at we  

Suits 	/0iot 

3tsl December, 308 there wit Do ag. re'axatlon .Sr tV) yau.e 'l5 .p.*' aç, Inr.t 

(v) To other bonalido displaced peisons/repatriaten of Indian Origirstietence Services 
'ersMet86mdár securIty Force Personndf etc as per the esisr.n( thatructions of 

the GovertimemP of.  India on the'subledl  

Educational qualIfIcations 
(a) Fr admission to Agricultural Research Service. 
A candidate must have a Master's degree or equivalent In the concerned,.subject wit 
speciatization as defined in Annexura-Il. 

Fee 
The examination lee of Rs: 100/- (Rupees one hundred only) should be paid by a Crosse' 
Bank Draft only, valid for eta months from the date of issua, drawn In favour of Secretar 
ASRB and payable at New Delhi with the application form of lb 
examination. Candidates should write fheir name and address on the reverse of the Ban 
Draft in the top corner at the time of submission of application. Application not accompanie 
bytho prescrIbed tee shall be summarily ,  rejeqtod. (No fee is payable by SC/ST candidale 
Noto : Foe once paid Shall not be refunded under any circumstances nor can the tee b 
held In reserve for any other.examlnatlon or selection. 
Candidates claimIng tee remission on account of being SC/ST must attach a copy of SC 
ST cemtticate from the prescribed authority. 

Plan of Examination: 
There will be three papers in the written examination 

S.No. 	Subject 	 Marks 	 Duration 

General Knowledge 	 200 	 3 hours 

Professional Paper.l 	200 	 3 nours 

3 	 Prolessidnal Pitper.It 	200 	 3 hours 

i')olaited plan of Examination is given in Annexuro-ili 
S. Now 10 apply: 
A candidate seeking admission to the Examination must apply to the Secretary. Agncu'rr 
Scientists Recruitment Board. Krishi Anusantihan Bhavan, Pusa, New Delhi.1t0012 
(he apptoation form published alongside The candidates may utilize In original the Ic 
published In the Employment News tilling up the columns In their own handwriting. Tb.. 
is no objection to candidates using printed Application Form and Attendance Sheet 
available from private agencies, as long as the format is exactly the same as published 
the advertisoment,The envelopes containing the application form should be superacrib 
In bold letters as 
'Application tot ARS Examination - 2001 - Special Redruitment Drive for NEH A Andarr 
Nicobar Islands. 
Centre 	 _. 	Discipline - 
Note : A candidate must &end the lollowing documenta with his/her applicalion 

Crosaed'Banit draft for Ra,.100f- (Rupees one h.ndred only( in favour of Secreli 
ASAB with the name and lull address of the candidate written on its back. 
Two identical copies of recent passport size photographs of the candidate, one pas 
on the application form and the other pasted on the Attendance Sheet. 
One sell addressed post card with a 50 p. extra postage stamp fixed on it. 
Three seft-addressed unstamped envelopes of the size .11.5 x 27.5 cms. 

a) Candidates already In ICAR/Gove(nrrent/SAU Services whether in a permanerv 
temporary ,  capacity are, however, required to submit an undertaking that they have intcrr 
in writing their Head of Offico/Depariment that they have applied for the exarnina'. 
However, candidates seeking age relaxation on account of being ICAB/SAU Emp'.'. 
must attache cartiicate to this oftect from the concerned Insthute/SAU, 

I) CANDIDATES SHOULD SUBMIT PHOTO/CERTIFIED COPIES OF THu. 
CERTIFICATES (HIGHER SECONDARY OR EOUIVALENT OR SCHOOL LEAVi 
CERTIF1CATE INTERMEDIATE, BA,8.SCJB,TECHJM.AJM.SCJM.TECI-I., PH.D E 
ALONGWITH MARKS SHEETS (AS THE CASE MAY BE) IN SUPPORT OF Th 
CLAIMS REGARDING AGE, EDUCATIONAL QUALIFICATIONS, CASTE AND F 
REMISSION ETC. (ORIGINAL OF THE ABOVE CERTIFICATES WILL BE REQUI 
TO BE' PRODUCED TO THE BOARD AT THE TIME OF VIVA.VOCE BY 
CANDIDATES, WHO QUALIFY THE WRITIEN EXAMINATION). IN CASES WI'S 
DEGREE CERTIFICATES HAVE NOT BEEN ISSUED, THE CANDIDATE SHO 
ATI'ACH A PROVISIONAL DEGREE CERTIFICATE IN THE FORMAT PRESCRIr 
VIDE ANNEXURE Vt; FAILING WHICH THE APPLICATION WILL BE REJECTEI 

g) Application not accompanied by the pmescmitied lee or Incomplete or detective sha 
summanly,  rejected. No representation or correspondence regarding such rejection 
be entertained under any circutristances. Candidates must ensure that they Mliii a 
eligIbility conditions tot admission to the exsrn,nation,Their admissi6n to rho esamin 
v/I aIa. thm&t'it, be ourr'Iy rie/onn It cri veritr.n;ion a: any 'atom a;ae. 0 is 1 ' 

r.tr' 	i! w;.' .r'. ;n : ,rcdCda!L.m&, w he  

It, t.uil CiStC i,.' 	u' .pp!lcs,:'n 'i r.SRB 
ti co,":. ,' ., 	p!i' ;' 	, 	' 	'. 	. 	.' ' .rt t•fl Serr .'. 	'c: 

hoouitment Bcaid, Km./ mnusnufla' bn,..ar, Pusa, Ne 	:etri.r 1.012 ny Ii .  
delivered in person on or before 8th September, 2001. 
in the case 01 candidates tcstding in Asoani. Meghalaya, Aiunachal Praoesh, M,zc 

Nagaland.T.ipura Sikicii 'irr,Du A Ksrk:n'r .,ahaul & Spin Disr,ic;s anc 
,uo-...,,'lelon 01 Cha'.a Litti. Di "r,.cit5 P(canr, Ancfu,ncn & s.,dlial 
ShahOwoap or abroad, tne last date for recast of application Will he 22 Septer 
oB1. 

(b) Candidate.s should cearly note nat rho Boaid will in no caso be responat 
w.niue.eipt of the/: apIicatIcn or any dsc.y in irceipt thereof on any accOunt whalsc 
No .ipi".&!iott, tcivGd ftor the p'r.criQd ISSi date will be entertained urrdr' 

:i,r.'aS,nea ..rrd a. the s.pe.arlor.. ud alt.r Ito prescrinod date wi be sum:'. 
",eced. Ihiy rr,,ulct ierr.fo:e era'," l"t lhoI, soplications reach lire Board's Ot' 
or boloio inn prescribed tst ijato 
AppI.alians received fhrouh Coui:v;n t. ,  co.:r.er S.,rvices of any typo uriall be tree!. 
ravnçi fCi,r ic..eivrstl 'By Hand' xl rr" Coa'is Cc',nto! 

NO .' 1 ;c ., - .11o't1n.i FORlr. THE  ,\:.)tO t:' S. 
CAREFtJU,Y DECICE MIOUI ,-:S..lEe C'r'QiC I'0l4 THE ,ENTRru AI'.00PTI 
Si IB,JCT'POP. THE.EXAMINATIOIt; MORE ThAN'OT4EAPPLICP.TION FORM FP' 
CANDIDATE' C"lNC' D,I'I"ERENT CENTRES AND/OR OPTIONAL 5*IBjEOTS 
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. NOT BE ACEPTEDUNDR ANY CIRCUMSTANCEs EVEN IF A CANDIDATE SENDS • the opinbn at the Board justeshis admsn to the examination. 
MORE ThAN ONE COMPLETED APPLICATION THE BOARD WILt ACCEPT ONLY P4oteIlI : In ARS the scientist will be placed intfle sarnedne inwhEh he has qualthed 

: 	. ONEAPPUCATION ATThEIR OiRETIONAND THE BRDS DECISION IN THE the ARS examination and no request for change 01 dSCe will beentetiafred. 
MATTER SHALl BE  

4 f 
IF ANY CANDtATEAPPEARS AT A CENTREIOPTtONAL SUBJECT OTHER THAN . 	. 	. 	 . 	. 	. 	. 	. 	. 	:. 

The 	 Rs.100I- •ThE,CNE INtICATED,BY THEBOARD iN HISMER ADMISS;ON CERTICATETHE. exammationlee 04 	(Rupeesone hundred only) shouldbe paid by a Ceo,sed 
" 
1  PAPERS OF °SUCH ACANbtDME WILL NOT BE EVALU T D AN 	H 	A • A E 	0 	ISIHE 

Bank Draft ony,valid lot six months from the date of 	sue.drawn in savour of Secretari, 	.4 

CN4DDATURE WIU. BE LIA&E TO CANCEu.ATtON ASAB arx payab'e at New Dethi with the apphcatn brm br the examtnatcn Cand1ates 

HL DUE ICARE SHOULOBE TA(EN BY THE CANDIDATES TO SILL UHEIR : 	 Sddt6SSOfl the reverse OIthe Dank Draft in the top corner at 
: t FORM ANDATTENLMNE SHEET CORRECTLY NO COLUMN OlTHE pc 	tee 

: -APPUCATION SHOULD BE LEFT BLANK. INCOMPLETE OR DEFECTIVE . 	. 	• 	 . . 	. 	 . . 	 . ' 	. . 	
V Note . Fee once paid shaft not be ietunded unde arty circumstances nor can 	e 

ORRESPONDENCE REGAROtNG SUCH REJECT$ON SHALLBE ENTERTAINED '° 	
tv0 for any other examktatn or selection. Candat$s IatCntng tee cemlssbn 

UNDER •R(ScIRCuMsTANCEa accoun 0 	utg 	m 	a 	py 	ce 	ca 	rom 	prescribed  

I CANDIOMES ARE.REOUIED TO SUBMIT ALONGWITH THEIR APPUCATIONS. authority. 	 . 	. 	 . 
' 

c 
. re IN  C i 	èy 	m 	o e 	ot,- o 	 c cr 	 . 

	

. 	 . 	. 
Number 	Attempts (a) 	01 	. 	• 

The number of attempts for appealing in the A ncuttutal Research Seuvice Ezamiiation 

., 

OUALtFICATKNS. SCHEDULED CASTE/SCHEDULED TRIBE/OTHER BAcKwARD: 
' r1 	c 	',c cc,.u- 	 c&aoi ,w 	c tcc. 	,-r 	c ÀY ?W 	• . . 	. 	. 	 . 

, 	 , 	
. 	

4 	. Ot a 	 w e 	or 	. 	. 	, 	trig 	a 	rve 

g ON TItAT ACCOUNt fl MAYBENOTED THAT IF ANY OF.THEtR CiAIMS ISFOUND candates 01 ICAR. However, this iestriceo. will not apply to SC and ST canaldates, who 
' 	.•.., J. 

	

., 	. 	 • 
; RENDER  ThELVESUABLETOOPLINARY 

. eoeeeg 

(P BAPAIAN) \ 	t 	4 
made 

CONTROLLER OF EXAMiNATIONS Note II Appearing even In one paper would be heated as one attempt for the purpose 

;. 	$t4DtN 	COUNCIL OF AGRICULTURAL RESEARCH 	. • 	. 
4 for counting of number of attempts 

S. (b) Resfr,zfjn on apptying for the Examination  
,i  KRtSHI SHAVAN. NEW DEU4I1I0001 A candidate who has already qualified ARS examination in the earlier year will not be 

RULES eligibte to compete in the subsequent examination conducted by ASRB tot the same 
t Therutes ItthO AgiuRuraI Research Service (ARS) 	Examination to be he'd by the • • disciptine in whch helshe has earlier qualifled. Howeer, there Is no bar to reappear 	( 

.. ArbhttWat SCiQflhiS*3 RecRt*Inz!a Bosid in the month of Oeembeq, 2001 are pubtts- an ARS seteclee in the subsequent ARS examinatn in a discline dtterentthan the one 
.- 	It 	toe genelal ktbfm*tlO4t which he has atready quahhed 

. ' 1. CONDiTIONS OF EUGI8IUTY : • 	 . . 6. Candidates already in the Setvke of tndian Council of Agrutturat Research, CeñtraV 

(8) Nattonattty : 4 candksate znts be 	her : St5te Govecnment/Scientilc InslitutionsfUnivershies,whether in a permanentc a tenporary 

i •• 
A citizen olt• 	 oq'acitizønoIBhutan or 	• 

. 	 . ' I 	• 	. • 	• 	 . 	 . 	. 
retugeewhocame Derto Ind 	beiethe 1s January, 1962, w5h the intention .(Tbeta!t • required to subm an undertaking that they have 	med ut wring their Head of Oflice/ 

.° 	
.. Department that they have appted br the examinahon. Pbwever, a candidate seeking age 

(v) a personol 	danoilgtnwhohasmigrated from Pakistan. Burma. Sri Lanka and East 
relaxation on account of being ICAWSAU empioyee must attach a certificate to this eflect 

Afranunuiesc1Kertya,Ugarlda.thaUnited ReputAicofTanzania.(iormeilylanganyika 
from the corerned lnsttiu1e/SJ or get his applicahon toi'warded thifough proper channel. 

andZanzbar)Zant,MatawtZake,EthVp and Vietnam with the intention 01 permanently 
7.The decision of the Board as to eligblity or olherwse cia candklate Jot admisscn to 
the examination shalt be final. 

Provkfed that a candidate belonging to categories (ii), (it), (lv) above shaft be a person itt 
8 No candidate wit be admitted to the examinatn unless he holds a certificate of admeson 

, 	whose layout a certiticate of ellgtl1y has been issued by the Government of India 
from the Board. 
9 Any attempt on the pail of a candidate to obtain support br his candidature by any 

2. AGE (LUllS 	" 
means may disqualify him for admission 

(a) For AgrkuinsS Reseaiqi SOtVICQ 
tO A candidate who is or has been declared by the Board guilty of Impersonation or of 

• A candldata'lor.admlssbn'to the Agricultural Research Service must have attained the 

. 	submitting fabricated documents or documents which have been tampered wIth or of making 
statements which are incorrect or talse or 01 slippresslng material intormatlon or otherwise 

age of 21 years bul'nothave ettainedthe ageot 3Oyears as on tsr August, 2031 i.e he . resorting batty other irregular or impropu means for oblaining admission to the 
niu$thebenbomnceaflâefthan2MAugus*it7l 	laterthsn and not 	is! August 1980. examination, or Of using or attempting to use unfair means or of misbehaviour in the 
In seivice candidates of'ICAR less Than 45 years In age wit also be eligible to appear examination hat, may, in aadftion to rendering himself liable to criminal prosecution: 

'subject.to possission of preacrfoed qualifications. In service candidates of the Slate (a) Be debarred permanently or for a specific period: 

4.' Agrictural UnersltiesIess than 3$ yeais in age wttbe eligible to appear for ARS Sub (Odd : (i) By the Board, from admission to any examination or appearance at an interview held 
• to possession of prescribed quaIications. by the Board for selection of candidates : and 	. 
(b) The ueraga I0 prescthed above wif aLso be le!exabkr :- (ii) By the lnoian Council of Agricultural Research from Employment under them.. 
(i) Upito fi.maidmum of fIve years lt ii candidate belongs to SC or ST. (b) Will be liable to disciplinary action under the appropriate rulesif he Is already In service 
(ii) Upto a maximum of 3 years In the case of candidatos belonging to Other Backward under Government/Indian Council of Agricultural Research/State Agricultural Universities. 
Ctas.sais, who ate eligible to avaif of reservation applicable to such éandidates ii Candidates who obtain such minimum qualifying marks in the professional papers of 

: (i) ForARS the upper age buM for the candidates holding Ph.D. degree will be 33 years thewrltton examination as may befixed bythe Board in theirdiscretlon shalt be summoned 
Consequently the upper age buitbbSC/STOBC candidates holding Ph.D. degree witlbe by them for VIVA.VOCE for the Agricultural Research Service. After the Vrva-Voce the, 
rètaxsble by i twther period ci 3 yoars.Ttnits, the maximum [unit for SC/ST candidates in candidates will be arranged by tho Board in order 01 mart 'in each category (Professional 

; such 	be38yearsandbtOC s Insucncases,lhecandidate subject-wise) asdisciosed by the aggregate marks fmauy awarded to each candidate. 
- &hOUld have oblalned Ph.D. degree an Cr before 1st August, 2001 Which 	tne 	ctoning Candidates who obtain such minimum aggregate marks In thO written papers and viva 

' data for age determlnation.':' 	' 	 . 	. 	 . without fixing any minimum marks) as may be fixed by the Board In their discretion shalt 

Cmv) To other boinafide displaced persons/repatrtates of Indian origintOetence Services be recommended for appointment to ARS in accordance with the number of vacancies 

PrsorntiVBordeY Security Force Personnel etc. as per Iho -existing instructions 0! the intimated by the Council under each discipline. 	• 	. 	.. 

Gvmmentof ldiaontttesubject  .12. Candidates belonging to the Scheduled Caste or the Scheduled Tribes may be 

.5 CrU41flpI 0 AUF" 	FAR ADD....... . .............. 
recommended bythe Board by-a rolaxedslandardto make up thedeficiericy inthe reserved 

. 	• 	. 	-• 	 -. 
(l)A 'Candidate 	for 	the 	• Agricultural 	.Research 	Servica 	must 	have 	a 

• quota, subject to the relevant instructions on the subject arid ntso subject to the fitness of 

! Master's degree or equivalent In the conicafned subject With specialization as defined In 
.• 	thesecandidates for appointmenttotheAgricuhuratResearch Service iriespeclive ottheir. 

,,. Arineaura-il against each discipline from any Indian University Incorporated by an AOl of 
ranks in the order of merit at the examination 
13 The torm and manner of communication of the result of the examination to individual / Central or Stale Legislature tn.India pr other educational Institution established by an Act 

of Parfiarnentor declared to be deemed UniversIty under Section 3 of the Uniyerslty Grants 
• candidates shall be decided by the Board in their discretion and the Board will not enter 

ComIn5aIonACt, 1956 or be must have qualification from a foreign University iecognuzed 
as OQUtifalOflt by the GoverruTtent of India. 

Into correspondence with them regarding the result. 
•14: Recommendation by the Board for appolntment'in bIte ARS wilt not be binding unless 

• 
Note : The candidates selected for appointment to the posts In Animal Science disciplines • 

the Indian Council 01 Agricultural Research tire satisfied after such enquiry as may be 

will be entitled to Non practising Allowance as admissible under the rules of Indian Council 
considered necessary that the candidate is suitable In all respects for appointment to IPie 
Scrvuce. 

-of Agricultural P.esearch end subict to fulfillment of the conditions of entItlement as 15.A candidate musl be in good mental and, bodily health and tree from any physical 
piuoru iiy w i,.vuricu. 

1.; 	In oider.to facilitate candidates lpdecioethe'v eligibility, the details of specific qualification 
reqrAed for admission to AR$ examination In each disop[ute are given in Annexure.IL 
Not. I For candidates applying for ARS: 

•A CANDIDATE WIlObASAPPEAREOATAN EXAMINATtON,THE PASSINGOF WHICH 
RENDERED HIM ELIGIBLE TO APPEAR AT THIS EXAMINATION BUT HAS NOT BEEN 

' INFORMED OF THE RESULTS MAY APPLY FOR THE ADMISSION .10 THE 
EX.wNATlou SUCH CANDIDATES WILL BE ADMITTED IF OTHERWtSE ELIGIBLE. 
BUT THE ADMISSION WOULD BE DEEMED TO BE PROVISIONAL SUBJECT TO THE 
CANCELLATION IF THEY 00 NOT:  PRODUCE PROF OF HAVING PASSED THE 

• EXAMINATiON BY - bT DECEMBER, 2001 IN THE PRESCRIBED FORMAT 
(ANNEXtJRE-Vi), LATEST BY 28TH FEBUARY 2002 FAILING WHICH THE 

• 
 

CANOIDATUREWILC BE REJEC.TEO WITHOUT NOTICE AND NO CORRESPONDENCE 
WILL BE ENTERTAINED AFTER THE ABOVE CTE. 
Note II: In exceptional cases, the Agricultural Scientists Recruitment Board may treat a 

• 
"thai he bas pesslQ'exAmboation oohdliOtbd vi Other 06Muto ri . thest.andait/ otwnh in 

delects likely to Interfere with the discharge of his duties as on dIcer Of the servce. A 
candidate, who alter such physical examination as the Indian Council of Agricultural 
Research may prescribe, is found not to satisfy these requirements will not be appointed. 
Candidates Selected by the Board may be required to undergo physical examination. 
Candidates will be required to pay the tee for the Medical Examination as prescribed by 
the Government of India forsuch category of the posts. - 

-16. Nop9rsori - 	- 	 - 	-. - 

(a) Who has entered intoor contracted a marriage w ith a person having a spouse living 
of

- 	 - 	 - 

- (b) Who, having a -spouse living has entered into or contracted a marriage with any parson 
shall be eligible for appointment to the-service, 	 - 

Provided that the Indian CouncIl 01 Agricultural Research, may, If satisfied that such a 
marriage is permissible under the personal law applicable to such person and the other 
party to the marriage and there are other grounds br-so doing, exempt any person from 
the operation of this rule. - 

-: ,1,7.Bripilrticu.lat releftpg to the iltt 	etovth)ch  recryitrtlertt,b 	r$1ough this 
Examination are slated in Annexure'IV. 	

.-:'-: 	 -' 	 .. 
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AHNEURE4 PHYSICS/SOIL AND WATEA 	A9fICUUraI Chemlstry/AgncuflUraI 

VACANCY POSITtON FOR SPECIAL RCRU(TMENT DRtVE FOR NEN REGtON CONSERVATION 	 Phy8ics/Soil Sdence with speciaUzaton in 
SoI PhyIcs/Sotl and Water Conservation. 

AND PORT BLAIR ARS EXAMINATiON 2001 

NIMon$tlt4 Io.o4 	RumarKi/Brealt up 
B.VETERINARY. AND ANIMAL HUSBANDRY DISCIPLINES 

23. 	ANIMAL PHYSIOLO3Y 	 Masters degree lnIeterInary Scienc 
0. totsiolVacancv Animal Science wh specialization In 

Animal PhysloIo9y. 
. iti 24 	ANIMAL REPRODUCIIONI 	Maser'$ degree In VeterInary Sciences! 

1 	Agrcu*u*I Eritomobgy 

vackttc j SCIf OBC G.n 

. 
lAk Rssiirh 	07 	01 	01 	02 	03 GYNAECOLOGY 	 with specialization In AnirT'aI 

ReproductioniGyflaeCOIOgY. . 	 . Complex lot NEH 
Barapni  30 	LIVESTOCK PRODUCTION & 	Masters degree In Veterinary 

• 
MANAGEMENT 	 Sciancesl Animal Sciences with 

: 	BreedIng •.: • do . 	 05 	01 I specialization In Livestock Production & 

13. PIaM P&thobgi •dó 	 02 	01 	01 	102 

CARl, 	B 	
\ 	

02 

Management. 

32 	POULTRY SCIENCE 

. 	

Masters degree In Poultry $letrce&I 
VeterInary Sciences/Animat Sciences 
with specialization in Poultry Sciences. 

)4. So Sclenc.•Sc1 	• ICAR Res. Complex 	04 	of 	01 	02. 03 VETERINARY PARASflOLOGY 	Mters degree In Veterinary Sciences 

Ferbiity14soboIogy Baapani with specialization In Veterinary Parasl- 
CARl, Port Blair 	02 tology. 
NRC on Orehaid, 	01 38. . 	VETERINARY PUBLIC HEALTH 	Master degree In VeterInary Sciences will 

: Gangtoi 	 _ . 
. 	

5poclaIIsatIon In Public Heafth. 

FISH AND FISHERIES DISCIPLINES: - 	- o. Hotukure (FS) 
-- 

ICAR Rea. Compiex 	O 	01 	• 	02 	03 40. 	I$N & FISHERY SCIENCE 	Maste?e degree In Fishery Sciences or 
M.PhIIJPh.D. In Zoology/Biology with 

S!rspsft! 	• 	- - - . 
- 

2• 	
I4ot1icuItir 	(VC -do 	 2! 	-. . 	

speciatization In Fishery Sclences/ 
Maricultwa or P.O. Diploma In Fishery 

21• 	Horticulture (FIorICuttura) 

	

- 	 01 	01 	..: 	_.:_. 	:__ - 	O 
ScIence from C.I.F.E., Mumbai.  

Os. Agronomy CAR RasComptax 	04 	• 	- 	02 	03 AGRICULTURAL ENGINEERING ANDTECKNOLOGY 	• 

47. 	FARM MACHINERY &POWER 	Maste?S degree Iii Agricultural 
Barapani 

0 Engineering with speclatization in Farm 
CARt. Port Blair 	j...... 

05 	I  Machinery. 

09. 	So SI.SO ICAR Pea. Complex 	01 	f 	T FORESTRY; 

FORESTRY 	. 	 Masters degree In Forestry or M.PhltJ 

Physlcs/SWC Baranani 

i-f- 
. 	 Ph.D. In BotanylLlte Sciences with 

- 
Economics 

-:- -:-- 
• 30 - 	 01 	01 

j 

specialization In Forestry. 

EXTENSION, STATISTICS & COMPUTER APPLICATION H. ECONOMICS, 
Forestry .!• 

do.01 	• 	• 	•01 
AGRICULTURE: 

12.1 AntmalReproductlon -do- 	 03 	 ot 	02 
60. 	AGRICULTURAL ECONOMICS 	Masters degree In Agricultural Economm .  

• 
- 	

Public HaIth - do • 	 04 	02 	01 	• Dairy Economics/Fisheries Econorrics. 

63, 	AGRICULTURAL STATISTICS 	MastQr's degree in StatIsticsFAgriCUll 	. 

Fish & Fishery 	• ICAR Res. Complex 	02 	- 	01 	01 Sciences/Dairy Sciences Animal Scion 

ScIence I BarapnI Mathematice 	with 	specialtsation  

. 	. CARIPOSIBISIr 	01 Agricultural StatIstIcs or Mathemal 	r 
1 	 03 StatisticsorSonlorStatlstician Diomao' S 

Agrg.St&tlstiC.3 	• ICARRO$,ComPteX 	01 	• 	- 	• 01 Calcutta. 

64. 	COMPUTER APPLICATION 	Masters degree In Computer Appticatio 	it 
Barapanl 	

• 
IN AGRICULTURE 	 Agriculture/Computer Science/Statis 

S  MathematcswfthsPeclalisationofaPPk 	c 

11. 	Farm Machinery & Power I CARl, Port Blair 	01 	- 	- 	01 in BiologIcal systems. 

ANNEXUl 

18 	AgrLMetorlOtOgY i 	-do- 	 01 	- 	. 	01 
The competitive examination shall comprise the following subjects: 

Animal Physiology NRCM, J harnapant 	 - 	- 	oi 

	

t1T' 	. 	. 	01 S.No. 	Sue 	 Max. Marks 	 Duration  

Very. Parasitology NFtCY. Dirang 
i. 	General 	nowledge 	 200 	 3 bra. 

l( 

%..PM I. NRCM, Jharnapani 	01 	01 	01 	. 	01 
Professional Paper-I 	 200 	 3 bra. 

3 hrs. 
I  2. NRCY, Dirang 	02 Prcfesslonal Paper-Il 	 200 	 - - 

4omputerAPbfl I NRCM, iherriapen I  
 • (a)VIVA-VOCE 

Agricultural Scientists Recruitment Board will hold vlva-voce only for those e 	1it 

lo Agriculture candidates who have applied for the Agricultural Research Service in the appli itt 
7 - 

61 	10 06 14 E form and fulfil other requtrements.Thls will be 01100 marks thus making a total 
Tot*I marks for ARS. ARS yrva-voce In the disciplines where ARS vacancies are ava it 

ANNEXuRE-Il 
Not.: 

A copy of a syllabus for the respective disciplineswill be provided to the prost 	ci 	a 
DISCIPLINE-WISE QUALIFICATION FOR ARS EXAMINATION 

L AGRICULTURAL DISCIPLINES candIdates at the time of Intimation of the Roll No. etc. 

No candidate will be allowed to take more than one protessional subject atat 	e 	r 

Cod. Discipline OvsIIfIc.tIOfl the examInation. 
Na Ill) General 

Question paper can be answered either In English or In HindI. 
Candidates must wtite the papers In their own hand. In no circumstances will I vy AGRICULTURAL ENTOMOLOGY 

	

	Masta?s degree In Agriculture Of M.PhlV 

Ph.D In Zoologyitlle Science with 
specialization in Agricultural Entomology, 
Maslers degree In Agrlculturo/ 

allowed the help of a scrIbe to write the answer for them. 

(C) The 	Board have discretion to fix qualifying markS In any or all the subjects 	l 
AGRICULTURAL METEOROLOGY 

Agricultural Physics or M.phillPh,D In examinatIon. 
Is 	easily legible, a deduction will be made 	.i 

PrryGics wi1i specialization In (d) It a candidates handwriting 	not 
from the total marks otherwise accruing to him. account 

(14. 	1l1(MY 

Meteorology, 
Masi&'e riegies In Agriculture with 

Ag(ortomy. aeializstur. ,n 
le 	Marks will not be allotted for more superficial knowledge. 

Credit will be gIvers lot orderly, effective and exact expression combined a 

t,tuter'* degree in Fruit Scienca/Pruit 
(I) 

wconomy of words in all subjects of the examlnaiiofl. 
NORTICUI.TURE.FRU(Y 
SCIENCE 

Croiat..1ctiitUre with specialization In (g) The standard of papers in General Knowledge will be such as may be expec 
of 	in the ProfessionSl' 

FruIt C;ops or PornoioY. 
Masters degree In Fiorloutture' 

graduate of an Indian UniversIty. The standard 	paper 

will be that of a Masters degree 01 an Indian University. The candidates wi 
HORTiCULTURE' 
FLORICULTURE 

Horticulture with specialization in 
or Ornamental Horticulture. Floriculture 

pected to Illustrate theory by factS, and to analyse problems with the help 0 	nc 

They will be expected to be particularly conversant with Indian problems in 	ne 

HORTICULTURE Masters degree it. Vegetabte Science/ evartt field of research. 

VEGETABLE 
Vegatabie CropsMortcultura with 

specialization Its Vegetable Crops O 
GENERAL KNOWLEDGE 

IV) The paperwiii consist of only objective type questions which will include genei. 	yr. 
SCIENCE 

OlericUltUro. edge related to Agricultural Sciences Including psychological and aptitude tar 	ini 

1 14. 	PLAN1 BREEDING Master's degree In Agriculture wldi comprehension ir?Ianguaga. 
S. PROFESSIONAL PAPER-I ipeclalisation in Plant Breading or 

GeneticS. This will consist of objective, type questiOns covering different fields at spec 	s. 

15. 	PLANT PAThOLOGY 	 Mrratr' d.grse In Agriculture Of 
M.Pt'IIIPIS.O. In Bot,ny/Ld* Sciences 

under a green discipline. 

13. PROFESSIONAL PAPER-Il 
wntt sneciatizltiOfl In l5 Ip rt pthOIngv/ 

This paper will cover discipline under the syl:abus. it will contain descriptive ci 

•MyaoiogY. 

IL 	SC 	SC' 	:E.S'D 	 Meters degree n All"Ic  lions with long/short answers 

VIVA-VOCE 
CHEMISTR'f/FERIIUVr 

,.MICROBIOLOGY 

with apacisilsaliori In Soi. FertilityfSoa 

. 	
Agricultural Chemistry/SOil Chemistry/SOW .7. The. itandidateA will be Interviewed 	y a Board of competent and unbiased 	e' 

discipinSa viflo will have before trsem a record of hiser c 

----- ------------- 
 

ob1ect ofthe Viva voi 	rs'to'a 	4s'htsThet stittabitfy fort'. 	ltarvlce torwn 

20. 	SOIL SClENCE-tOlt 	 Masters uegreu In AgItulture/ 
,_.. 	-- 	 ---- .- ..--- 	._,_ •_ 	__.--- 
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r,as comceted F -is vva-voce is rilen,c  to stirriHjie written erarnirrarlon for 
the general and specrasea kriowiOge ano ntvetes of the caricoare The can. 

didate eu be expected to nave taken an inle. ge ~ l maCst not army in rms,irer  own state 
or country, as well as .n modern current of thought and in urea,scoerrns v.ttrcfl Should 
rouse the curiOsity of well-educatet, youth 
The techrvqe of the vlva-voce is not that 01 srncI cross examination, but of a natural. 
though directed and purposlwe corwersation unlerroed to reveal the canuit.tas men-
tal qualitIes and his/her grasp 01 problems. The Doard will pay spec.al attention to 
assessing the intellectual Cutiostly. crItical powers of assimilation, balance of judge. 
merit and alertness 01 mInd, the ability for social cohesion, integrity at character, mItts. 
tIes and capacity,  for $sadesttp and scientific research. 

tare Resolution No. 12011/68193-BCC (C), dated 10th September, 1993 published in tire.j 
Gazette of India Extraordinary part I, Section I, dated 131h September, 1993. 	 It  

SIr. 	 _ and/or his tamily ordinarily reside(s) fl tile 
District/Division 01 the . stats. 

This is also 10 ceuli'ty that, rislshe does not belong roche persons/sections ICreamy t.'ierl 
mentioned in column 3 of the Schedule to the Government otindia, Department ol)rr-
net & Training O.M. No. 3601212293-Esfl. (SCT), dated 8.9.93.. I 

District Magistrate. 
Deputy Commissioner etc. 

Dated 
Seat 	 I 

• 	
BQparfcurs iwlaifng to the Agrcultui al Research Service;- 
L Candidates selected lot appointment to the Service will be appointed as Scientists in 

the Service on peobstion Iota period at two years wrtrch may be extenOed, it neces-

-  
.2. Candidates selected on the basis at the competitive examination shall be requiredto 

undergo an intinive course of study and training for a period of one year. 
3 Every trainee .sha6 be required to axecule a bond to ser 'e the Council (ICAR) for a 

minimum period 014 years from the dale Of appointment including the period of train-
ing. FaIlure to serve the ICAR for the Stipulated period will render the candidate liable 
to refund to the Council a sum of Rs. 12,0001- or 50% 01 t he total emoluments paid to 
himifler during the training period. whichever is more as provided under the Rules. 

4. Any laina. Sound lobe guilty ot'urrbecomung conduct will be liable to be ouscharged 

even belore.completion of the period of training Such a trainee will be liable to refund 
lull amount all the emólunrenm paid fo him/her during training period. 

S. "In the opinion at the ICAR tire work or conduct 01 the otlucer on probation is urrsatls-
- lactory or shows that he Is unlikely to become eflrciini. lite ICAR may discharge him 

btThwIth. On completion 01 the period of probation or any extension, if it Is found trial a 

candidate is not fit tot permanent appointment. Ire/she may be diacharged 
Conditions of service, leave, pension, provident lund etc. for the members of service 
shall be as determined by the Council. 
A aciaslaist Is hable to serve anywhere in India or abroad. 

Those CandidSteS who have aireacy been awarded Pfr.D/M.Ptril degrees or have been 

granted certilicatea of admusamailay to the award of the said resatch degree by 1.8.98 
- attall be granted 3/1 advance inc,ementstsl and corresponding benuellt at 3/1 year(s) of 

• £4(Yic* !IWe'  on production of the necessary documents on appointment. ...... 
FOR OBC CANDIDATES 

ANHEXURE.V 
FORM OF CERTIFICATETO BE PRODUCED DY OTHER BACKWARD CLASSES AP-
PLYING.FOR APPOINTMENT TO POSTS UNDER THE GOVERNMENT OF INDIA. 
Thrs'ls tocefl*yihst SNSmIJ Kumari________________________ 	sorr/daugh' 

tsr of Sh. ' 	 .. 	 01 Village 	_____________Dus- 

tricUDivlsion _______ 	In the 	 State - 	- 	.. 	 - belongs to the 	communlry 

' 	which is recognIsed as a backward class under the Government of india, Ministry of Wel- 

The lerm 'ordinarily used here will have the same meaning as in Section 20 of 
the Representation of the Peoples Act, 1950. 

(b) Where the certificates are issued by Gazetted Ott icers of the Union Govern-
ment it State Govpmnments, they should be in the same torm but counter -

signed by the District Magislrare or Deputy Commissioner (Cerlificate issued 
by Gazetted officers and attested by District Magistrate/Deputy Commissioner 
are not sufficient). 

ANNEXURE-VI 
CANDIDATES WHO ARE STUDYING AT POST GRADUATE/PH.D. 
PROFORMA TO BE FURNISHED BY THE CANDIDATES ADMITTED 
PROVISIONALLY ON ACCOUNT OF NOT ATTAINING ACADEMIC 

QUALIFICATIONS ON THE PRESCRIBED DATE 

Name of the Institute/University 

M.Sc. Transcript 

Name and Roll Number; 
Date of Birth 
Institution last studied and Degree obtained 

Dale 01 admission at 

5.Subject' 
i)Major: 

it) Minor(s) 

Qualifying Examination 
Oualitying Examination passed on 

ii) Thesis submitted on 
lii) Final thesis Viva-Voctt Examination passed on: 
iv) Final result declaration 

Conduct: 
Station:__________________ 
Dale:  

RegislrarfOean 
Name of the University 

CuedcYP890 38 

ANNEXURE-IV 	
NB: (a) 

Aerial Delivery Research 
& Development 
Establishment 
Govt. of India 

Ministry of Defence 
Defence Res. & Dev. Orgn. 

(DRDO) 
Post Box No. bi, StatIon 

Road, Agra Cantt - 282001 
One poet of Junior Research Fellow 
(iRE) Is available Iruihatty for a period of 
two years (extandable as per rules), at 
a monthly sUperxl of As. 50001- (also 
NRA and Medical Facilihes chair be 
admissible, as per tuteef to work in the 
area (a) of Design & Development of 
Aorlal Delivery Equipment. 
Application. are InvIted from the 
candidates p000essuurg a first class BE) 
B.TechlB.Test/B.Sc.(Tach.) In Test). 
Technology/Taxtlle Enneeting/TexbIe 
Chemistry/Fibre Science discipline, 
MaxImum of 28 years of age as 
on 20 August, 2001 (melaxable by 5 
years for SC/ST, and by 3 years or 
OBC Candidates). 
1\jpe written applicsfon with competa 
Bio-data should teach to Director, 
ADADE, Post Boo No. 65, StatIon 
Road, Agra Cantt - 282001 on or 
before 20 Auguat. 2001. Affix a racenf 
passport size photograph on the right 
corner of the first page of application. 
Send a crossed Indian Postal Order of 
Re. 10/' drawn In favour of DIrector. 
AORDE, Agra Cantt elongwlth the 
application (Candidates belorrelng to 
SC/ST & OBC are exempted from this 
payment), Candidates wcvklng In 
Government/Public Sector Ufidar. 
laklngs/Autonomous Bodies should 

'apply through proper chanruel. 
Candidates will be required to produce 
certiltcataAesfimnonists in original at to  

time of intervlew.Those freeing qualified 
UGC/CSIR/NET/GATE eaamlnatlon 
shalt be prelerred. 
Is may please be noted that offer 01 
Fellowship doWs not contw on F-allowa 
any right for absorption InORCO, 

DIRECTOR 
EN 17133 

Raaeerth ' 	Tree 	M.Scr FolrreuA&. in Zootigy a-Itt 	Re 88OO. 

Fish and Feii*raa'as SaSrefon 	nsolclarsd, 
MISc/MCAhornersco'it.d 	Nmsaspom 
insttjwSjruirersrry, 	 IIATP runna. 

Onlatele quaWfiostloir: Caridmiorli Wrauld tier, I to yra eerionte N 01$ apvstu 
GIS aotbrare hVirboinicoryiptv appicarxin in V.5)501. Seer and R94iSlweb paçyr 

CesigriNgitish bivireasirytistt liislogyalitir taxOnomy. Seleslad candidate will be required 
br data ISy alto: 

Srtersased cieZate sirouti tind Pied aWli cationun plfou paper Smirbatsed ix CCPI. 
INAIIIS - Fofrem wit Ireli biodera 1(1) Name, P1 tatters na-ri.. (3) Locof Smidress 

(I) Permanwit address, (5) Date at bust, (6) Edricsrarril Quiatticationa (eating Irten 
oixoaSaton with auiuje4 drimica, petovutege plrnarks obtalne, (7) Aeseaudr Espuamueruta 
aSrakun) wCugontpiso1sim ruodgrxph and atteuted compes at at oirtoalas 

(vixaIIslW  and sçieiwrne( end at least trio rabwwtxe letlensCanui5Gale will have iap.oiGa 
aJoçi'uel certIamatas and pisol of  age at Sr. lana 04 herstow. NoIM)A Will be provided to 
earrid to liftervionx. The eaogetenf  Aslrorfy reoerres Ore rlrt to carucal tie raovStu&d 

prpcass U to  poftCa-wassNePolitic& pressure N any tern will rairdee Pie candidate 
aMdbrPipO4iill1t0 35bearsUon 7jZOQt• 	DIRECTOR 

Era irs 

	

.. 	

Office of the Controller-General of 
Patents, De&gns & Trade Marks 

Ministry of Commerce & 'Industry 

I ' 	
[RRIsENDuM NiiE NO.: 32/2000.2601J i 	Department of Industrial Policy .& Promotion 

Central BuIldIng, 101 MaharsihlKarve Road, Mumbal-400020 

	

R.f er sdvemtie.rn ant No. 32/2000-2001 In the 	 CORSIGENDUM 

t 1 EmpleYmant News dated 20-26.01.2001. . 	 1 	ReterenoS aideS No. 8031(6(2000 publIshed In tile nawspaper on 24.3.2001 

	

Reservation to Physica ll y handicapped. Dependent of 	repalolng urwlSsrg application tue 132 pools of Examiner of Patents & Design In 

	

lifresdoen fIghters and E.x-Serrilcsman will be applicable as per 	Patent Office SI Kolkata and Its brrinclwe at Delhi, Mumbal and Cliennal. 

	

U . P. Govt. Rules. P41 the terms arid conduit on of the adverteement 	It is notitled lot information of all conourried Slat: 

IvAll be remain cam.. However the tact date of taceipt of ,  

	

).pplicadon In respect of the above meriticurted cindldatis Is 	
2 f5el,5b5,unda-raerlal(t),at8eelidofaie.flbta5 thaWorda'orequWaienF 

l(.xterrd.d by .lSdays from the'd*ta of the publication of thl 1 The canmdidales applied for said post earlier need not Ill, fresh application. 

	

DIRECTOR 	
The last date for receiving the appilcoriton Is SI days from Me data of this 

• '" '"''. " • 	•' 	. 	• , , , -. ,, ,,,, 	'EN ir'r- 	corrigendum, corer criteria rsmeqrs qapse. - , •., . ,, 	. 
0s,ii0311 12001 	 _

.,__ EN 17/69 

ICAR4IATP R.sevth Scheme on 
rited NstwortOt AgoiculWal R.saartlt Intoim.tlon Systent'FI*hetfei 
pUtisaar.b'iitef ha bI topocisaix of Rcssarth Associate to be pouted at 

It, Ledcw The pod will  tie W,rsirided witetam of the projed or by Deosiutem, 
aNid*w IswWThs dwoloofiefollvi litalybs ha a paraSol ma m,au errs will Se 

,dsosa5iisod(yplQat4WidofVtitmlvtT1* aetead cariddatio ,cannot 
b.bscoircl at are tear. The eppohwrrerit will be on consacloel basis end Ow 
bert srydasnharegiersrrnvnIandea ICAR. Leatliate te recap 
uIcaSco Is  31121 , 	foil climb. isrrtt'CCFI. IHAIIIS- Faireitex 

Mlnistty of AgrIculture (Depit. of Aid'S Dairyfng) 

GOVT. Of INDIA 

CENTRAL POULTRY BREEDING FARM 

A°rREY MILK COLONY, NEAR MODERN BAKERY, GOREGAON (E), 

MUMBAl400065 

INVITES 

Applications for Ittong up the post of JR,STENOGRAPHER on transfer 

on deputation on the lemts and conditions governed In accordance 

with the existIng rules of Govt. Of IndIa as amended from lime to time, 

SCALg  Rs.4000.100-6000(S.1), Q. Essential :SSC, Eng. Shorthand 

eo w.p.m, TypIng Q 40 w.p.m. DetIreble Graduate preferred, 

Knowledge of ElectronIc typing., Ninth typing a 30 w.p.m. 

NOTE: CANDIDATE NOT HMJNOJcNOWLEDOEQfCQMP1JIEE 

Public Sedor/Stateicerrtisl Govt. emçfoyees should apply through 

proper channel elongwfth I85t 5 years trplo date C.Rs S vigtence 

clearance certificate. Depulallon Is InItially for I year extendable to3 

years or Ml regular candidate Is sponsored by Stall Selecliori 

Commission (whlcttever Is earlier). 

Application should reach to DIRECTOR wIthIn 15 days from date of 

Issue of adverlisemenl In the Eniployrnerd hew5 Paper. 

I 



4-.. 	 .- 	_•)'"--_ - 

Employment News 30 June -- 6 July 2: 

\O • ultural 
Scientists 

Reruitipnt Board 

	

.; 	Kilohi Ant4andhan 8hvan 

Pusa, t4O 0e1hi-12 
AGRICULTURAl. RESEARCH 

SERVICE (ARSy NATIOtAL 

• ELIGIBILITY 
TEST (NETy SENIOR 

RESEARCH FELLOWSHIP 
(SRF) EXAMINATION-lggg. 

RESULTOF SENIOR 
RESEARCH FELLOWSHIP 

-' LIST OF SUCCESSFUL 
CANDIDATES FOR SAF 

ARRANG ED IN 0 RDER OF 
MERIT 

Agricultural Chenliritry 
3885 and 3873 

Agricultural Entomology 

3889, 3942. 2784 (080), 2264, 3915 
(03C),3906(OBC),2799(OBC)278 
(SC), 6853(ST) AND 3921 (SC) 

(03)Agrlcuitural Meteorology 
9686 (080)and 9G88 

	

- ' 
	(04)Agrononry 

4055 (SC) Against Can. Research 
FeuIOWShI 5834, 2868, 1856, 8076, 

	

• - . 	9723,10150,3999, 10144. 3949(SC), 

	

• 	10175 (SI) and 2815 (SC) 
• 	

' (05) BIochemIstry (Plant Science) 
4072 

	

• 	(06) BIotechnology (Agricultural 
8 
3476 and 4085 (SI) Against Sen. 
Research Fellowship 

Gen.tics 
:k 4178 (011C), 7408. 7416, 8132, 4164 

and 10191 
Hofticuiture-Fruit Science 

4200 (080) arid 8140 
Horliculiurc-Florlcullijre 

	

• 	427l,1l66,3484,8167,11835nd4248 
Horticulture-Vegetable Science 

4284. 4309, 4300 (OSC), 9789 and 
4303 (SC) 

MIcrobiology (Agricuilure) 
4342,3006, 3013 and 3047 

Hematology 

j 	5418and4985. 
Plant Breeding 

1263;4451, 5969(080), 4401 (080), 
4405,4412,3113 (OBC), 2372 (08C), 
4411 (Si'); 2368 (SC) and 5955SC) 

Plant Pathology 
3133 (080), 4482 (OBC). 3518,9837. 
1307. 4460. 7584. 4505, 4461 (SC) 
4455 (SC) and 6946 (SI) 

Plant Physiology 
1331, 1325azid4526 (SC) Akrsl Grin. 
Research Fellowship, 1324, and 6952 
(SC) 
(18)SeedTechnoloqy 
4534 and 4550 
(19) SoIl ScIence Pedology 
8303 

-(20) SoIl Science- Soil Chcrnistry/ 
FertilIty/MIcrobIology 
450340. 10328, 10334 (SI) and 

59 SC 
(21) Soil Scierice-Soli Physics/Soil 

and Water ConsOrvallon 
4611. 2049, 4631 and 3206 (SC) 

	

• 	(22) Animal Genetics and Breeding 
4672,9560,2416 and 2412 (SC) 

Animal NutrItion 

	

• 	2421 and 7176 (080) 
AnImal Physiology 

	

• 	
7179(OBC)and2437(5C) 

(25)Anlmat Reproduction & 
Gynaecology, 
4686, 2442 and 9879 

BloOhentlatry (Animal Science) 
2464 (090) and 2469 

BIotechnology (Animal Science) 

	

• 	7188 and 2481 (OBC) 

	

• 	(28) DaIry ChemIstry 
7194 and 127 

Dairy Microbiology 
7196 (080) 

Dalryrochnology 
133 

(31)Llveatock Production and 
Management 
7204, 2507 (OBC), 4730 and 10810 
(SC) 

Llvestodi Products IoOhnotogy 
2519 and 4733 

Poultflj Science 
4746, 2542(080) and 1487 

Veterinary Madicin. 

47522544 (SC) 'AgaInst Sen. 
R4aeexcti Pritowahtp and 2560 (SC) 

Veterinary MicrobIology 
I '2S78(OBC)and4755 

Conhinued on page 13 

• 	 - 	Advi, No. 0312001 
Apgiicaiions are invited for the f011owing Scienliiic posts under the ditterent Institutes and Headquarters of theIndian Council 
01 Agrcuiturai Research, New Delhi. • 

DEPUTY DIRECTOR GENERAL 	 • 
Pay Scale : Ps. 250001- lixedI. Waler ConseNatio&Agronemy/AgrOfQ(eSlrojI Chaiisriy/Soil Fertility/Soil 

. 
INDIAN COUNCIL OF AGRICULTURAL RESEARCH HEADOUARTERS, 
NEW DELI-li 

Micmbiolsgy.Iiii& (ili)Asinitemha. 169(4)6 lsllliiil above.fiv) Spedslisation 
and experience In the field SI Arid Zone Research 

158. Oeputy Diroctor General (Animal Science) (One post) 

• 	• 
173. Head, Dlviaionf AnImal Sciences and Forage PrOductIon (One 
poet) 	 ' 

Ouaullications Essential : (I) Docisral degree in any branch of Animal 
Science. (i) An eminent Sciarrtjstteadter having 

Ounlillcattoris Esrientlrii : hI Doctoral degree in Animal N

-

ut/ition/Animat 
at least B rears experinecO 

inrnegradeoiprindpslSdeetist(qs I 6400-22400)orieaecquivaieetpsgl 
out of ,SI1ICN 3years 

Preductien PhysiologytLivestock Production S Maeagement with 6.V.SC. 6 
AnImal Husbandry. (ii) 6 (lii) As in Item No 169(ii) 8 160(lii) above. (iv) ceperlence Should be in Research Management Position- • 	

nile an equivalent yssillon. OR Anemineni Scieetisl havingproven Spedalisalion and enperience in the held of Add Zone Researct'i 
recorO 01 t 	

edentAccOetributicnwort,teglnarep.JledorgenlsatierJiestitutahaviegatleast 21 years eeperience in the retevant subject, out of which 3 years experience • 

CENTRAL AGRICULTURAL RESEARCH INSTITUTE, PORT BLAIR 	" - 174. Head, Dietelon at HortIculture 4 Forestry (One poet) 
Ouauliicallon 	Essential : (i) Docteraldegree in the 11414 Shoetclbele Research Management Position orin an egulvatentposition.(iii) 

Evidence of Contribution 10 resenrch/ieachleg/eetonslon education/ 
of Horticulture/ 

Agrotoreetry.(ii)8 (iii)Asin Item Na. 169(ii) S 160hiiilaboye (Iv)Spedalisation 

manegerrtenIyssopenedbyyubI;5hedwe,.nflovatiefls(ie)Salimtim and experience In HorticettutatlAgrofo,ael,y Crops. • 	. 
Head, DIvIsion of Field Crope (One past) progiammesinthe  

Sciences. ' 
, 

 Ouallflcslinns Essenital : (i) Deeloral degree in the livid 01 Plant Breeding' 
ASSISTANT DIRECTOR GENERAL, DIRECTOR 44/0 PROJECT GoneticsOraeiedsciences. (u) 8 (iii) As in Item I/o. ISg(ii) 8 160liiil above. fir) 

 Specialisaiion arideoperienm in DIRECTOR OF INSTITUTES - 
Pay Scale : Rs. I 64O0-46O-2O900.5O0224oQ (Minimum pay is be lIned at 

Rice and other field crops. 
Head, Divition of Animal Science (one post) 	• 

Ouulilicatione Essential : (I) Doclarol degree in 1 73000riinhtialflppQirltmcnt). • 

I NDIAN COUNCIL OF AGRICULTURAL RESEARCH HEADQUARTERS, 
the tield 01 AnImal Breeding' 

Ankeal Nutrition orAlliod $6/rinses. (ii) 6 (iii) As In Item No. 169(ii) 8 160(iii) 
NEWOELHI  

L 	160. Ase101ant 	
-  at,. (lv) Spedatisation andeoporience in Livestock Management or Caele, 

GoaiandPoutrry. 	' • Director General (Seeds) (One post) . 
I • 	Quatlticattone Eceenlial : II Ooctoral5egreeirtaeybrarjol Planlscienceg, 177, Head, DIvIsion at Fisheries Sciences (One patti. 

(il)At Ieast5years  eeperlenceaseP4nclpaI$dentst(Rs 16400.22400)orin - 	
OUattficstteneEntloi : fi) Doctoraldngreeinrhe 

an equivalenl pOsitian. OR An rimmed Scientist hoeing proven record 01 
SCIeetll;CcOrtt 4butleriwoAinguea ,opatedmganitimflfateinatleaet 

(ii)&(4)AinIlemNo. 169(/)$. tGO(iiilabóVe.(iv)Speciallstimaedepaj 
ave Sweet Waler Fiehorios. 	 • 

( 	is years eeperience in the relevant subject (iii) Evidence of contribution to  175. Head, Division 01 Natural Resource Management (One post) Researcti/Teaching 
 gstenslen Edocalion as eupported by published woi Guatiticatlons trj Essential : (i) Doctoral degree in the lieti 01 Soil Science! 

nnOvatlons,liyl Specintieatlen/enperienceIn seed production/atop Agronomy Cralliod Sciences. (ii) a (lii) As in hem No. I 69(u) 8 160(iii) aboec. 
litlpiOvement/soed Iethnology roeesrc/i. DesIrable : ExperIence in Resooabi fly) SpodatisaIjna,at eepenenco in Waterelleti Managemeel and Integrated 

. 
( 	

161. Aseletant Director General (TechnIcal Coordination) (One poet) 
Quallilcellono Eeaeatlol : (i) Doclerot degree In 

FarmIng Spellers. 	• 	 , 	. 

CENTRAL INSTITUTE OF POST HARVEST ENGINEERING a TECHNOLOGY, LUOHIANA any breath 01 AgrIcultural 
I 	ScIences. (ii)8 (iii)AsinllemNo. 160(li)8 lOOiiiiIabovO..(lv)Spedalizaticeiti 

_ 
ITS, Herid, DivisIon olTransferafrecheology (One poll) 

Planning, Monitoring and Coordination 01 Agricultural Research Projene. OualiflcutionsE*emtal : (I) Doctoral degree In the AgrIcultural Engiroeri.ngl 
Oestruble : ExperIence In a Research Management Posilion. 5ttr 0thOEflg'flOOu1flgOfldTethf101Ogy.Qi) S (iii) As In Item No. 169(t)8 t60(O 

ASs/Stunt Director General (Agricultural Research Intermatton  Above. (in) Speciatisation and eeperience in the held 01 Agril. Stractures and 
Syeiem) (One post) 

• 	- OunIlIlcOtlons Eeseeilet : hI Doctorel degree In Sciences, EngIneering or I 

Process Engtneeg epetilically in the prololype production and iechnoiogy 
Ptrintt)tIOfl.  

Technology. (ii) As In Item No. trioliil above. (iii( Evidence 01 contribulien to r 	Pesearcls/Teach;ng'tivrensiee EOucasoo as supported by published worW 
PRINCIPAL SCIENTIST 	 • 	, 

PaySucleRrI. 16400'22400. Ago: BelowSllyeun (Therewullbensmanirnln OnOvnt l ensJpnlentsfHO ,dware A SOlIwate/Datuberes doecinpod. (lv) 
EeperrencelnHardwgrrj5ollwaredwelopment LAN andWANeniablishment age timt for the ICAR employees. Relaoalien to SC/ST candidates may be 

• 	and marregement. lotereel applications, CHE precurement under nalionat giveninaccordanceetlb the Orders issUedtjy Govt. of India from timnte time). 
INDIAN COUNCIL OF AGRICULTURAL RESEARCH HEADQUARTERS, 

ondinlernutionalcomwriiivcbid4ingowebdle undMuIli.mcdladevelspi, Ivlormation end documentation and data bases developmeet. Desirable : 
Eepenence In Reseerch Management Position. 
CENTRAL 

NEW DELHI 	 - 

leo, PrIncipal ,ScIentIsl (Computer ApplIcation) (One post) 
OuStlllcolions Essential : (i) Doctsral rtegree In Science, INSTITUTE OF ORACKISHWATER AOUACULTURE, CHENNAI   Engineering or 
lecltnology. (ii) 10 (Ten) years eoperionco encludlvg the 	spent In period 

Direcior (One p051) 

. 
obtaIning ito Ph.D. degree (subjecl to maolmum 01 3 years) In reseorcyt! 

Ouuliticotlons Eesenlial : (i) Doctorattiegree in2ootogywith specialization teaching/oeteeoion education provided 3 years eeperisnco Is ta a Senior 
In Fielt end Fisheries Sciences/FIsheries or allied sublecls/Aqaacultu,e/ 
MarlCUltere/MarineBiotogyfi, S (iii)Asln tiemNo. 15010)6 lSOiiii)above.(iv) 

Sdonlist(Rs. 12O00l83O0)orinenegeinaIentpss 	(ii)Asinilemno. 160(011 
 obme (iv) Experience in Hardware/Sotiware development, LAN and WAN 

DesIrable : 
establishment and Management. Internet applicatierro, CNE procuremenl 

Eeperience in a Research Management Position. enr nsiionat and inlomatianal cempelitiva biddingn, Webnile development, 
NATIONAL RESEARCH CENTRE FOR SORGHUM, HYDERABAD Inlornialion and documentation. 	 --. - .1 
164, Director (One p051) . INDIANAGRICULTURAL RESEARCH INSTITUTE NEW DELHI 	• 	- 
OuatlIlcdlIons Essential -(il Doctoral dogree In any branch ot Crop 151. PrinciputScientlst(Mlcroblalagy) lloiionnl Centre lorConservaflee 
Sciences. (Ii) 8 (iii)Asinttem No. t5Oliil& 160(111) above. IlviSpeclalization In 
Crap Improvement research. Desirable : (I) Experience in 

and Utliteatlon of Blue Green Algae, IARI, New Delhi (One post) 
Ouaiilicuulone EOsentIal : (I) Doctoral degree in Microbiology 5 Research 

Manogerrient Posilion. Ilil Experience In CCreoI Improvement. 
or in Plant 

mme with specialization in Microbiology. (ii) A (iii) As in Item No tao(ii) 8 
HATtONAL BUREAU OF ANIMAL GENETIC RESOURCES, KARNAL 160(iii) above. (lv) Speclalisation and relevael experience cognate 10 lob 

. . 	165. Director (One p0511 , requirement Testhing'Rosearcyesrlen 	In sur"eyisotatiee, Identilicalion, 
Quatlltcatlons Essenlini : (I) Doctoral degree in Animal BreedinglAnimal Ium and mainlorrance 01 blue.green algae.  

Geneucs.(ii)8 (iri)Asln liomNo. 160((0& 160(lii)aboye,(iv)Sjalizationle CENTRAL RICE RESEARCH INSTITUTE, CU1TACK 
quantitative GenetcsiMalecotor GeeeticslCylogenetics i'rd oeporixnce of 162. PrInCIpsi ScIentist (Plant Breeding) lone p0511 - 	r. 
research in ti005tocIt slId poultry. Onsireble 	Experience In a Research 
Management Posrion. 	- 	 . 

Ouutlflcationa Essential : (i) Dsctsroi degree in Plar.l Breeding/Genelicsi 
BOlany/AgrIl. Bolany. (Ii) 6 	As in 

ICAII RESEARCH COMPLEX FOR NEH REGION, BARAPANI • 	 . 
(lii) 	kim No. 180(4) 6 150(iil) above. (iv) 

166. Dlrrclor (One pool) cerçal crepe. 	• 	 , 

-I . 	Oualiticutionri Essential : lii Doclorel degree In AgrIcultural Sciencnn/ 

tOOliiiI 
INDIAN INSflTUTE OF PULSES RESEARCH, KAN?UR  

183. PrIncIpal ScIentist (Plant Broedlngl lOne p0011 
above. (v) Specislination and veperience related In Hill Agriculture and OuutilIcritIon 	Essential : Ill Docreral degree in the 1-llevant subioct (Plant 

Br0eding/Gvnotivs/Age i . 00lafl.,motanywlthepociati?dtIeninP,arlInr .eg 
Farm,vg System flesxsrch. Deslxeble : Eoperionco  in  a Pvoenrch 
Mnnagemertt Position. 

CENTRAL INSTITUTE FOR ARID HORTICULTURE. BIKAI4ER. 
aitdGOrietiCn ).(ii)4(iii)AsielteniNa. lallhiil.& lOO ( lIi(abQue.(in ) Spwtob: 
eein9InteIloiooiPIaet8roOding. 	 ' RAJASTHAN 	 . 

(One pool) 
CENTRAL INSTITUTE OF FISHERIES EDUCATION, MUMBAI 

I
Director . 

Quallticallons E000nttet : (I) Docloral degree In Horticullure and related 
184. PrIncipal ScIentIst (Fish 8 Flehery SCIence) (une post) ' 

Oualillcallonn  EssentIal : (I )  Doctoral degree in Fist' 6 FiuherleslZoorogy 
cbsciplirres. 10)6 lii)Asln hem No. 16010)8 ttOliiilebove. (lv) Specialization I In the held 01 Hort.calloral Research, 	Aridsone 

with  Spoclalizatlon In FislrerleslMarino Bielogy/Maricultuxe/Agricuttura,. 
PattICtitady 	trUils. DesIrable : 

Experience in a Research Management PoSition.. 
I 	PROJECT 

FIn/tories Oceanog raphy. (ii) 6 (Iii) As In Item No. l8Ohifl a 160(1(0 above. (lv) 
SpecIalization and relevant experience in Ieachlng'reoearch In Aquacijturel 

DIRECTORATE ON CATTLE, MEERUT
' Maricultuxe/Martne Biology. 	 ' 	 - 168. Project Director (One pool) 	. 	 - 	 • 

Ouxtilicatlons Essential : (i) Doctoral degree In any branch of Velertnary 
185. PrIncIpal Scientist (Biotechnology) (One post) 
Oua(iticatione EssentIal : (i) Doctoral degree In 8iochemiolty/Gjnetics/ Science/Animal Science. (ii) & (jil) As In Item No. 160(0) & 160(iii) above. (in) 

Specialization in Axireol Production and espetleeco of research In large 
Biotechnology/Zoology with specialization in Biotedrnolegy/MoIecl4r0-,,t, 

ruminants. Desirable: Experience into R050arch Management Positiort, 
PROJECT COORDINATOR 	 , 	

• 

((08 (iii)AslnitemNo, 180(0)8 lGO)lii)above(iv)Spaljzatobend(elmam 
experience In tnachlng/resoarch In Fisheries Biolech;rmoiegy/Genotics and 

Pay Scote: Ps. 16400-22400, 	 . 	' 
- 

INDiAN AGRICULTURAL RESEARCH INSTITUTE, NEW DELHI 

Molecular Biology. 

186. PrincIpal ScientIst (Agrit. EconomIcs) (One pool) 

Project Coordinator (Post Harvest Technology of Horticultural Ouatllicallorrs Ess.nhlat : (i) Doctoral degree In Fishery Ecorromics/Agrll. 
Crops) (Ono pout)• 

QualIfIcatIons EenentlaI : (i) Doctoral degree in HortIculture/Food 

Ezanornics. (il) 6(111) As In item No. 1 80(li) 5 1601011 abwe. (lv) Spedateation 
and relevant experIence In lesclmlng/renearelt In Fishrr.les Ecorromlcs, 

(Il) Principal Scientisl In the scale 01 Ito. 16400- DIRECTORATE OF WATER MANAGEMENT RESEAz1CH, PATNA 

22400xr1e oneqalvalenlposllron. OR8yearseaperlenceaoa SerrlorScieetisi 
(Re. 12.1 8300) or in an eqslvalenl position OR An emintint 

181. PrincIpal Sclentltt (SWCE) (One poet) 
QUOtiticallofle Essential : (i) OOCiOroI degree in Soil 	0 Waler Engineering. - stientisthaving 

proves record 01 sciermlll,c cenlrmbullon working in a reputed organlzrrlioroi 
iristilule having aueasl 13 yesrs erperlenca in the relevant sabjeci. As In 

(11)6 (ill) As In here No. 180(0) & 160(9) ebove. (iv) Specializatlen In modem 
rnettrode 01 elhidxrnt irrigation wale, mariogomevl for '-ahonced Agriculiurel (Cl) I hem No. 16011/I ebove. liv) Specialization and experience In Post Hervesl 

Technology 01 HortlSullural Crops.  

Prodaclivity. 	 , 

NATIONAL RESEARCH CENTRE FOR GRAPES, p 'NE 
HEAD OF DIVISIONS 	 , 

• 
158, P rincIpal ScIentiei (Horticalture( ( one poet)  

Pay Scale: As. 16400.22400.  Ouatlllcotionn Essential: (i( Doctoral degree In NorTh 4lure. (ii) & (ii) As In 
1 CENTRAL ARID ZONE RESEARCH INSTiTUTE, JODHPU •

R  hem No. 18 0(0) a 160(iii) above. (iv) Specializ ation in no  livid  of Irult crops 
Heed, DIelolon 01 Agricultural Economics. Sociology & SInlistles i preterably In Grspoe.)-n 

(One pool) 	 - SENIOR SC1EN1I'(ST 
OusllIlcaiIon 	Eseelillal 	(I) Doctoral degree in Agricollaral Economics, PaySacle : Ito. 12000-18300. Age: Below4eyvoro(Ttte.e Wlllbenomaolrnunr 
Rote! Sociology. (ii) 6 11111 As In Item No. 169(11) 6 lGO(lii) vbove, (iv) 
Speclalloeilan and erperlence in lOt held 01 Arid Zone R5senrch. 

age limO for the ICAR employees. Relaxation 10 SC/f 	candidates may be 
given In accordance ms/Itt tIre ordnre isSued by Gent, 	Ir 171. Head, DIeleton 01 Eetxnsion EducatIon and TraInIng (Otto post) 

01 	tin from time to lime(. 
INDIAN AGRICULTURAL RESEARCH INSTITUTe, t.EW DELHI - Oaallticstloes Eaeertllal : (i) Doctoral degree in Agriculiaral Exleeslorm or 188. Senior Sclentlst(Agronomy), Nattonet Cant,.'- 'Conservation and 

tabled discipline with spvclnlizetlon In Agricultural Extension. (ii) & (hill As in Utllisation Cl Blue-Green Algoe, tARI, New DelhI ('-Ce post) tlOmNo. 169(4)8 I 60(iil)above. (lv) Spnclalisatlonand050eriencolnmahied 	Qualillcollons Eeoentlal :111 DocIobol degree in Agro. 'my. (Ii) S (fin) yearn 01 ArId Zone Rbsearctr, 	 • euperionce (elrctullieg the parted spent In Obtaining the PlrD degree daring 
172. Head, Dlviahorr of Integrated Laud Us. Managamc'mt'arxd Fcrmleg 	service. oubjacl to maelmum 0,3 yearu) In ranearc 	:aaclring/exlvnolon Synlere (One poll) 	 • 	 - 	education an -  Scientist (Ito. 6000-1 3500) or In an equ 	sleet position in the •- Ouallllcallone Eseentiot : (I) Doctoral degree in Soil Physics and Soil and 	releeantsuDject. (hlilAslnitemno. 160(iii)ebove..(iv( Sv 	alishjonand relevant 

Gr -1/rh/ed on page 13 
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JbIj National Confinu,,,j from pagt 

College 
eepan 	

c09nate4olh emenit . 
eath,n0fresearc 	xependr,

Statistics with 5 peon eupar,enco (cactuS in 
uer 	aa&Ao: 	

OrOduchon and use in Agncutlure 	 obtanj INDIAN VETERINARY RESEAACN 
Amgath 

UusI 
INSTITUTE ZATNAGAR 

ISO. SenIor ScIentist (Velerinnry Pbs elegy &loClcly1 
OUAIIticaIioov Es5nhl5l 

lee Ph.D. dogr, during service. Subject to eroimom ol 3 
	ars( ii 

foSuarchltnaChNgfextcnsiss CdUCO•inshndusIrb as Scmnlbo M(nor 
Sthl4ion) 

1 3500(, (Rs 5000- in an nq.ja:'5n posiiot 	he remnant angnoering su5te. OR 
(1 Oxcro,t engree in VOtCr5r 	

Masrere degree in Engineeringboth 6 peals eeperlenc 
1ov 	(ii) S (nil As in Item N 	tsi.y) 5 t6Ob) above (') Spoca Smeening ot nala,ai 

the DepMt 
n resea,ctAeacfti eeterisi,1 OdacalInjnda5t 	

as Scienist IRs. 803O-l3( or in an nquant cbonrxthcrap1 and sIrirlinric Compounds mIS Special relarence to 
	Position in the relevant Onginedng 

Sn,o, ScNr.tlst (Veterinary Pharmacology 6 Toni90) (One pose) OUaliIlcsttees 	 (i( Docinral degree In Velerina 

subject (ii) As in Item No lSO(ti 	shone 

	

(in) Experience in Application Sottwa,e and Computer Neteerking 	- INDIAN 1NSTITUE OF SOIL SCIENCE, I0BOpy(phy5iot 

Chemistry, 

Toxicology EHOPAL 

	

Phaimacety & 	
216. SenIor Scientist (Soil ChemlolryWertltlIyiC,Oblolo9y) (One post) 

	

(ii) & (iii) As in tern Na.
I69(i) S 160(N) above. (iv) Specialjzaiio5 In 	Quatitic800 Essortual Pharm3co Kinetics pharmacodynaroics an 

aEE50 (ii Ooclorajdegree in Soit Science 
(SnitChernlstry, 

bixavailebitity or drugs. OR 	
ScllFohitityiSoiiMicorbiology( (it)& (iii(AoinhlemNo 189(ii)& 165(iii)ahove. 

spza 	
Tonicopy xi drugs/Xenobiot,c, 	- 	

(In) Specialization 
Stn 	Sclntlst (Veteriniry Pathology) 

Shall 	be 

in Soil Chemlsl,Soit FeRiIily/5Ol MiCrobiology with (One post) 	
espnriencn 01 Nutrient management in Crops 

- 	
Esse- (i) Ooctorai degree In Veterinery PatSstog 	(ii( & 	PROJECT DIRECTORATE (iii)AshrltwrrNo l89(ii(&lgO(vi)dbQye(rn(SPo.t er irthnNgy OF CROPPING 

SYSTEM RESEARCH, MOOIPuRAM 
___ Seeto, ScNnflst (VCle,inary Public Health) (One poet) 

000liflcaUons Essentint 	(i( 
Doclorat d5r:re inVote,is5,ypubIieatOr (ii) 8 (N) As In Item No. l89(e) & lCOjrii) 

SenIor Scientist (Agriculthrat Eatenston) (One pout) 
Oudiiticatlons EssentIal 	(i) Doctoral degree in Agrttaral Ectension (iii( As in item No ot As. 1O- 	ç 

ShI 

Shove. (io) Specisleahon in diseasesot Zoenotic imponance 
198 

(ii) & 189(5) & 160(51) abne. lie) Spocialt 	ion in Agricutlumi Extension work inith special relerence , 	lo, Sctenti 	
(Valerinary Public Health) (One post) Qualifications Esuenliat 	(l( Ooctra( 

to larmers pariicipat 	researc larming/crayping system 
NATIONAL RESEARCH 

shoM 
fSed 	thIn thee. 

degree In Valotirony Public Health. (0) 8 (Si) As a Item No 189 	& l6l5) above. (w SP005lizahsn 	(sod borne ap, 	ton 

CENTRE ON MEAT, HYDERABAD 
SenIor Scientist (LPT) (Two poole) 

OUotlflcat(0n5 Essential : N 0005n,l 
0fpl5 . 1G 	Santo, ScNnIt 	etettnary Pathology) (One pest) Quficentone Essential: (') Doctoral degree in Valerisary 

degree in VOierina 	SNenc&M Scieecoi 	Sctsnce & 
Tvchnol0gy with spedatiztion N Meal Teolagy. (ii) & (iii) As in 	1Gm No. 189(tl( & 160(iii( 

Hasha 	) 
Puthology, (ii) & (St) As Ii Hem No. 189(5(8 i60)'0) uboen. (in) Spaciae 

demloen, 0t regishy xl Vatwiasry ralbotogy 
nd  

above. (in) Spnciallzalien in Moat 
Technology and eapenteoce 01 research in preserwilon processing and 
rnartieting ot Meat end Meat products, 

am Ned 	Co 
this to chemicet 	, Soviet Sctontli (Anlrnat ReproductIon) (One pool) 

c2tto5 Essetiat : (I) Doctoral degree 

NATIONAL INSTITUTE FOR RESEARCH ON JUTE 6 AWED FIBRES TECHNOLOGY (NlRJAT), 
Azamah 

EN 137 

In VeterInary Pbysislsgyj Velerliwy Gynaacoiogy. (ii) & (iii) As m 11cm N 	189(h) & 160(iii) above (N) Spa 	N Anenal Repmctioe 

KOKATA 
Santo, Scientist (Organic Chemtst) (One post) 

Oual((tcsttons Essential: 
who eapebence In lay animal,, 

Soviet SCtOntlst'(Antmai Reproduction) (One post( 
OuatiIicatlo5 Eesentlot 

(I) Doctoral degree in Organic Cbemistry/re ChemisI 	(ii) 6 (ii 	As In Item No. 189(11) & 160(lli) abem. 

Recwjt 
: (i) Doctoral degree in Veterinary Physixlogy/ • erinary Gynaece (ii) & (iii) As in item No. l89(o) & 160111) above. (N) Spedaen N Animal Reprodaclion 

knowledge (in) SpeciNlauu, oChemistry/Fibrescifl51 retnren 
	Is JNe & Abed F$ 

	

- 	- 
ont Note- (I) The CandNtes selected tsr appointment 

: Guwahati 
gendum 

mrs Capenencn in love Snimars. CENTRAL INSTITUTE.OF 
FISHERIES EDUCATION MUMBAI 

Senlet Scienlist (Oiolvchnolxgy) (One 

AnImal 10 tim poms 
Science disciplines and Possessing degree In Veterinary Sdenc 

Veterlsery Science and Animal Husbsndry tatlowed by Masten, and 0000mi 
degree in tIre retenant 

0) 

post) Ouatltiovtionx Essen)iel : 
(i) Ooctsrni degree in Blschemisln./Geneticci BioIech,rxiogy0rn, any bronco 	Lite 

discrplineedil atSo be enllued lonsn.pact,gIowa,ov 
as admIssible under tIle rules Iron, time IS mm 	

subject in laIOtsrrn,memn,ss 
Not(e No.Oloot a 

xl 	
Science wilh Ph.D. in Moincutar Bialogy/ GcnoflceiotnoIog 	

(illS (iii) As ro 11am No. 169(u) & 160(si) above. (iv) ReIatieg 'epeciatiza,ton end relevant 
xl entillemeni tsr the same as Prescrihod by the Council. (2) MI the 

poem appearing Irene SINs. 15910178 wilt be litted spn, tensrtrd 
live I Hews 

soot dailies an 9.6.2001 
anperiencs in teucbingjresearch In - Fisirerias Bislochnelugy or related sabjew, 

CENTRAL INLAND CAPTURE 

Of 	 basis let a period 
pears Howem,, retirement age tar alt scientilic pews N 60 pearo and (3 

dtthALhSO 
b 	re 	as 'Trat.lic 

FISHERIES RESEARCH INSTITUTE BARRACKPORE 
fisladdlitselic Irtspect 

osmg date as 9.7.2001 

Sento, ScIentIst (Fish & Ftshery ScIence) (Flea posts) 

8 	 (1) Doctorol degree In Fish & Fishery 
If of 8.8.2001 

(S S Sint) 

Science, (N ie) As N Hem No. 189(ug & 
ISO(S) above. (in) Spaciatiostion and espwloj 	

in Isscttingrreuearth in Fish 6 FisherIes Science 	practical 
Santa, ScIentist (Biotechnology) 

slrmasi 
8taVahab 

(Ono pout) 
Qualifications Essertltsi: (i) DoctOral dvgrxe in AnIrnavyisit Biotacrinstogyl 
Motecubo Bio1ogyiBinctrefflIstry/Ge5eticoeI CLOSING DATE OF RECEIPT 	APPLI - 

ENIS/54 wIIh spoclalilalion In Fish & FishaeI0s related is Biiethnoi 	lii) A ala a 	u. .,... ..- - 	- SCtEonisTS RECRUITMENT BOARD IS 14.8.31101 - -'._ 	..... --- - ... .- ""a 'a rIo. len(n) S 160(15) . 	' 	' ve,"rnnuinns PO5Ie 	
from abroad and In lee Andamart end NIetr islands, . 	

at SearchLokshdweep. Minicoy and Amlndim Islands, Stales/Union Terrilorias 1,2 , 

:togy - 	
201. Sealer Scientist (BIochemistry) (One 

pool) Qualifications Essential 

North.Euslem in the 
Region. Ladakh dinislon at J 6 K Slate, Sikkirn, Pangl, Sub-

NDflOhamba dis  t.aItul and Spill 01 Himaelrnj Pred : 
(I) Dectorau degree In BIochemistry. (ii) S (iii) As in item No. 189(u) 6 160(IiI) Ijbove, )iv)Spio(mzaIj 

togy ouperlence In teaclrin research Ia OflirrtaVtish bixcftvmistry 
200. Santo, ScIenlist (Agricullsrot (i ) FOr  aPplicslions lorm, 

please wrIte to the Secretary, Agrlculissu Scian,ls Statloilco) at Bangalsrn ConIre of 	Recruitment Beard, rirIshi Anasundhun Bhawan, Puss, CICFRI (One pent) 	• 	
Requestlarlormmustspeci.IhAd boo 

OuatiscaIIons Essential : 
)u) Ductorat degree In Agnicuilurul Statisitcs, (ii) (iii) Asis 5cm No. 169(1)0 lHO(IiI)Sboe 

New Dnthi.I1601? 
andnonteoIthe past S 	Item No. and shsuld be accompanied 

NAft Heth by sell eddnassed unstampr 	erreeta.p (") SpecioIjeatiiean 	eneerience in 	(23 X lx Crns si!0). 
(2) Separate Application with svperste lee, seperate No 

the 1mM 51 Agnsutturat Slasslics. 	
O5n Cesiticarn, Snperato CENTRAL SHEEP 6 WOOL 

VlgiIeNce Clearolnee Certiticate us requirod Ne 

 

.v. 

RESEARCh INSTITUTE, AVIKANAGAR 
Senior Scientist (Anima, Physiology) jOne post) 

	 ' Qualitications Essenlial : 	Doctoral 
each post, (3) ApplicatIon love complete in all respects, should reach the sifan Cl the ASRB Ippeiher with the • S ... ' 	

Sctence 

)u) 	aeguee inVelerinaryorAsimal Science 

	

Inilh 
oPvciabzotieniushnlmalpiolppy(ii)& (iii(AslnitemNo 169)ii)& 160)iil( 

	 r 	t above. (in) SpeciaIation 
and 74 

AnImal Physiology 01 Ruminants 
Santo, ScIentist (Antrnol Blotceheology) (One 

Ili !'ectmo3ogy 
OuxIllicalions by the ciosing 

dais, Applioxtians macdeed alter the Closing date will net be  

p051) , 	
entenaleed In case a Candldala ontipolesdetayN ioemslrngsl husppr 

Easenhjat : (I) 
Doctoral degree in Animal BlatnChnotogy/ 	

lhxough proper channel, Botogyemysoto90 	ppnIiaotuon in Animal lanctions. he must send a,, advance copy 51 Ike appIitice 
(it) 6 (a) As in Ileni No, l$9(ul) A t6O(iii) above, (iv) Specialization in 

colt 	
utegmith tue lee which must reach ibis ollice on en below Molecular Bi0louJy/Rep,edQi 	

techvslppies aI Sfrcftj,o and 
SUGAISCANE BREEDING INSTITUTE, COISIBATORE 
205, Senior ScIentist (Plant Oreeding) 

Ore sledsg dste. 
edHc.cljaem&ctUnJ 

(Two poOls) OUaliticaIIons EssentIal : (i) Doctoral degree us Plant BravdunWGeneii (4) The candidates d 	o, 
bj 

Should liii rash and emry column at apeati Botaey,(ir( 6 (rS)As in Item No, 18g(ui(5 160(iii) above. love at the apprapriule place. YTharaeer the space Is sot 
(in1 SPecialUoiion and enpeiIev 	In 

C00Sefion 
msdeun methods at Plant Breeding, 

206. Santo, Sctentlsl (Agrlcaltural Estenslon) (One pose) Quatlficallono Essenitot : ci) Dewsral 

sulticieni thny coubl add enlia sheet b it Should be stri ct ly In the piesimbod loyal (S)Candidaten 
abroad may apply on plain paper and suet their applications 

I 	
. p) 

degree In Agrucetisral Soinsolan. (ii) (iii) As in Item Ms. 189(5) 8 i60(uii) above. (in) Specialip55 

intetealional together 	th an 
bank droll covering the applicetlon lee druem in lamar of th

e  Secrelan Agilcatturol Scientusis Racruirmuet 

ownt 
modem 	 Knawange . 

Board so as to mace ISa office 
omIh 	in Agricultural Teconetogy rooster and Predctuon 

xl Audio 	are 

	

xl 	01 
ASRS by the closing dale In countries where legatar cemrnerdt Vi5u 	acts, 

207. SenIor ScIentist (Plant Pathology) (Dee post) 
Oualillcations Essential 	Dewo,t 

channels ct el'nileble the Candl5cma 	
can dspcii the appi.cuISa Inc in tocat 

currency with the Indian Mi5sIósts abroad Who N turn 
droll tian 

( 

: (1) 	degree In Plant Pathology. (ii) 6 (iii) As in Item Nn 189(ii( S !6O(uli) olemp, (lv) SPnhellza:ionandeepeimnce 
will hove an R8.i. in ian,ur xl the Secretary, Agilcottural 	enii5l Recruitment Scasi, Nov Delhi, )6)TIrn prescrI 	Eusenlial 

thgemenUFamily 
Ouatjtewtuons are ntinirnern are po ssessing in loedern 	

xivamn does ext enritie Candidates to be CoOed (0, Intentew 	re the mvebee 

metho 	
el d'saases mnnSamerit PreieiaSly in sagvrcave, 	

applications is large, the Boasi 

. 	

208. Sealer Scientist (Biotechnology) (One pool) 
bent 

) 
map restr ic t  the  number 51 canddstes  for Oudillicalon. Essential : 

(i) Doctoral degree in ItiOtvchnoingy/flotany/ 	higher than the 
inteuview to a reasonable limit on the basis Of 

qualiihotin5  and eeped Genetdsand Plant RreedIng:l4elnct5. 

H Exiruxelon 
minimum presOibed in the odneSisemant 

(7) II regaired, 

	

Hiotogy. (I) S (uv As in Item No. tBSSi( 	
Camisoles must appear for personal Iltromviwa (8) 1119Cc, Initial 

	

a 
tGO(uull above, (le( Spoclatiratlon and eepnrinnce in PlurrI lissue cullarv with 

	recommended 
, 
spedat emphasis to irr.viiro 

clsnat propagation 
209. Senior Scicnrlsl (AgrIcuftUral Chemt5t) (One post) 
Qualiscatiens Essential: (i)'Oectoret degree in 

peg 	be 

	

by  the  ASRO  for  Spedetic quatlied and eopo ri n 	cendrdalns 

	

(ou ae  the  pests. )9) For all the technical posts and other nons 	lilAc poslioess a ecleening Insi may be conduct the hoard to be toioe by mtem. Soil Science/Soil Chemisiry/ 	
(10) TA. Co.rmriltutlon will be admissible lx those called (A) Asin ImemNo. 189(N& tSO(Sa 

C) and9624 (SI) 

(iv) Spedatgenrjoe : knowledga on modem methods 01 plant and soil analysis. 210. Sanlon Scientist (Agricultural Entomology) 
Iorinrerniow

aspe
rR - ru les. (11) Cruci

al date let determining the ago limit br ceeddates ma be the 
Closing date for receipt at applications Irorn 

Winointica - 

at MOIIp5, Reueerch,  Centee at Set, Colmbalare (One p501) 	
- QtisttticslIons Essential : (i)'Dcvtoral 

candidates In IndIa, (12) Thooplion Of  use  of 
 Hindi in letuwiow eaists in tim Board, (13) Coneasslng In any t hoff dis005iitya candidate. 

7236 (SC) 
ho0fl 

degree in Agricultural Entomology (S( 8cm) As ni Item No, 189(5) & 190(01) above. (iv) SpecializatIon and 5Spenin mm meowde 01 CORRIGEN'OUM 
I. Re(eren 

7255 ( 
pews niunagemerrt prelarebly In sagSr cane. 

211. Santo, ScientIst (Agronsfly) at Jamkhandl Research Centre 01581, 
CetmOolore (One 

ASAB Aduertisement No, 8/2000 nuhlch appeared in the 
Employment. NeW5/R0ga, Samache, and olher Neunspapero 
1 l.t 1.2000  ron

m 

Eduestoon post) 	
, Oualillcallons E5sen(iat : )I)Dnctorsi degree in 

dated to  8.11 2000. The Post  of  Principal Scientists (Fh & Fisbe riss Science) CMFRI, Cochin 
- Agranemy.  (ii) & (lii) As  in  ltimm No 189(v) 8 IbO(iui) above. (iv) Spectolroation 	Research contribution on modem mnthed 01 crop  prsoentlon  

(Item No. 164) may be read as Saven Poslr, one 
POOl each 01 RegIonal Stations 01 CMFRI at Mumbal ndspam Camp, 
TaIlcorIn, Mangalore, Chann el , 

. 212, SenIor 
Scienlisl (Agronomy) at Kovvue Research Centre at 	Bt, Cotmbatnee (One peat) 	' 

Kaklnada and VeranaL The post 01 Princlpxj Scuentlsi (Fish & Fisharios Scienco) CMFRI Cockle (Regional StOtlort 
Visakhapateam) atseds wllhrjruw,t .  

- Cuatlllcallons Essential : (I) Doctoral 
degree In Agrortomy. (Ii) & (iii) As In Item No 189(0) & 160(A) above. (Iv) Spoctslizalisn 

The lee etrently paid by the caedsdats 
 shall be ndjusted againsl thoir Islam appticatbo 10 the Boawi.
2. Relerence ASRB Adnerltaement Technology tleseorch ceetriboimos on modern methods at crep producllon. No, 1/2001 which appeared In the 
Enuploymeni News/Rxzgor Samochar - 

Senior Scientist(pian1 Breeding) at Mottpar Research Centre 01 Set, Coimbalore (One pest) 
artd Other Newspapers dated 27.01.2001 Is 

03.02.2901 The Essential Oustiticel'ov, No (iv) N 
respect SI POSt of  Senior Sdentlst (Velarinary Medicine), 

- EXA&tINAT(ON 

- 	

. Oliaiiticalions Eaaenllol : (I) 
Oocleral degiee in Brendlng/Genelcis, 

(iu)& (iii) As in Irene No.189(il)6 
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